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LOK SABHA

Tuesday, November 6, 1965/Kartika
25, 1887 (Saka)

The Lok Sabha met at Eleven of
the Clock.

[Mr. SpeaEER in the Chair]

ORAL ANSWERS TO QUESTIONS

Mr. Speaker: Question No. 239, Dr.
Singhvi.

The Minister of Food and Agricul-
tare (Shri C. Subramaniam): May 1
suggest that question No. 242 on the
same subject may also be taken with
this?

Mr. Speaker: Yes.

Shri 8. M. Banerjee: Also questicn
No. 245 because it is related to the
same subject.

Shri Kapur Singh: Both questions
Nos. 242 and 245 are linkable to ques-
tion No. 238

Shri C. Subramaniam: No. 245 re-
lates to other areas also.

Mr. Speaker: Only question No. 242
10 be taken along with question No.
239,

Wheat Offer by U.S.A.
+

Dr. L. M. Biaghvi:

Bhri Yashpal Singh:

L
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Bhri Linga Reddy:
Shri Hokam Chand

Eachhavaiya:
Bhri Jashvant Mehta:
Shri Kishen Pattnayak:
Shri R Barua:
Shri Kapur Bimgh:
Shri D. C. Sharma;
Shrimati Maimoona Sultan:
Shri Mohsin:
Shri Yogendra Jha:

8hrl Rajeshwar Patel:

Shri Onkar Lal Berwa:

Bhri Bade:

Shri Yudhvir Singh:

Bhri Jagdev Bingh Siddhanti:
Shri Vishwa Nath Pandey:

Wil the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that tihe
United States have offereq only five
hundred thousand tons of service
wheat as against India's requirement
of five million tons; and

(b) if so, whether the implications
of the U.S. move to reduce the quan-
tum of food supply to India have been
considered at the highest level and, if
80, with what results?

The Deputy Minister In the Minis-
try of Food and Agriculture {Shri D.
R. Chavan): (a) and (b). The PL 480
Agreement  entered into  with the
United States of America in Septem-
ber, 1964 provided funds for the im-
port of 43 million tomnes of wheat
which was shipped by August 1085

A fresh long term agreement, has
not so far been concluded. Tn
the meanwhile the TUnited States
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Government have provided supple-
mentary funds through exchange of
letters from time to time for a total
import of about 2 million tons of
wheal, the shipment of which is ex-
pected to lie completed by the end of
December, 1965, So far the scale of
atailabilitr per month has not beea
reduced.

Food Imports from US.A.

+

*242: Shri Madhu Limaye:
Shri Bagri:
8hrl Vishwa Nath Pandey:
Shri Kapur Singh:

il Bhri P. K. Deo:
Shri Solanki:
Shri Narasimha Reddy:
Shri A. N. Vidyalankar:
Shri D. C. Sharma:
Shrimati Tarkeshwarl Sinha:
Shri Shree Narayan Das:
S8hri P. R. Chakravert:
Shri P. C. Borooah:
Bhri Kajrolkar:
Shri Indrajit Gupta: :
Shri Onkar Lal Berwa:
Shri Dhuoleshwar Meena:
Shri H. N. Mukerjee:
Shri Vasudevan Nair:
Shri Warier:
Dr. Mahadeva Prasad:
Shri 8hiv Charan Gupta:
Shri R. 8. Pandey:
Shri Rajeshwar Patel:
Shri Jashvant Mehta:
Shri Hukam Chand

Kachhavalya:

Shri Bade:
Shri Yudhvir Singh:
Shrl Jagdev Singh Siddhanti:
Shri R. Baru:
Shri Himatsingka:
Shrl Rameshwar Tantia:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the United States Gov-
ernment have shown any reluctance to
enter into a long term agreement with
India in regard to PL 450 food im-
ports;

(b) how muoch wheat and other
foodgraing were asked for by India
and sent by the US. Government dur-
ing the months of August, September
and October, 1963; and
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(c) the prospects for these imports
for the next six months?

The Deputly Minisier in the Ministry
of Food and Agriculture (Shri D. R.
Chavan): (a) The P.L. 480 Agreement
entered into with the United States
of America in September 1964 and
amended in December 1964 provided
funds for import of 4'3 million tonnes
of wheat and 3-3 lakh tonnes of rice
vwhich were shipped by August 1865.
Pending a fresh long-term agreement,
the United States of America have
since provided supplementary funds,
through exchange of letters from
time to time, for the import of about
2 million tons of wheat from Septem-
ber to December 1965,

(b) No specific quantities  were
asked for, for the months of August
to October 1965, but the following
quantities of foodgrains were received
from U.S.A. under P.L, 480:

(-000 M.T)

August Septem- October
*65  ber ‘65 '65

Whest . . so1-9 5373 5856
Rice . 14°4 .. ..
Milo . 373 22°4

(c) As the fresh long term agree-
ment under P.L. 480 has not yet been
concluded, it is not possible at this
stage to indicate the guantities which
might be imported under PL. 480
during the next six months,

Dr, L. M. Singhvi: Do Government
and the Minister of Food and Agri-
culture continue to view the PL 480
programrne as & programme contri-
buting to stabilisation of prices and
for tiding over shortages or have they
come to realise that it is being used
or has been used or is liable to be
used as an instrument of political
pressure and as a programme affect-
ing adversely our agricultural deve-
lopment? If so, is this reduction con-
sidered as part of the political pres-
sure?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): I have
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already answered this question during
the debate. I do not think food
is being used for exerting political
pressure. That is my judgment and
the judgment of Goveinment also.

As far as the other question is con-
cerncd, mainly this PL 480 is for the
purpuse of meeting the shortage, par-

ticularly scarcity conditions existing
this year.
Dr. L. M. Singhvi: The House

would be interested to know whether
it is a fact that the hon. Minister
made a statement  that Shri 8. K.
Patil, who went to the United States,
had no brief whatsoever to hold any
talks in connection with the PL 480
programme, and also whether Shri
S. K. Patil made a statement that to
hold these talks he needed mo spe-
cial brief from the Ministry or from
the Minister. Can the Minister
enlighten the House on this unseemly
controversy?

Shrl C. Subramaniam: There is no
unseembly controversy. As a Minis-
ter of the Cabinet there is joint res-
ponsibility. What I said was that there
was no special brief to Shri 8. K. Patil
with regard to PL. 480, but as a
Minister of the Cabinet he is entitled
to hold talks on general matters con-
cerning India.

ot goTw fag : w7 A WA qro
THo 480 X A T} § A AT FATH K
far Tewr TR o7 wYA ¥ fad

g

Shri C. Sabramaniam: It will be
for both, in the context of the scar-
city conditions, we may have to use
it more for current consumption.

Shri Hem Barua: In view of the
fact that the quantity and continuity
of US food supplied under PL 480
is governed politically and not altruis-
tically, as in the case of Food for
Peace to UAR which was disrupted
suddenly, may I know whether Gov-
ernment can assure us that they
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are p&erly armed to face arfy emer-
gency in case there is disruption of
food supplies from USA?

Shri C. Subramaniam: Y.s, this is
also kept in mind in-formulating our
plans. v

oft o Aoy ; e FCETCRET
& s wa &Y qar or @, a1 oA
WTEAT § 1 44T §8 J192 § 1% Foqeto
480 T 9IH & WIS A9 § HOAT 49
tﬁ!l:fﬂﬂwtﬂ‘il

weow SEh 2 I WA §Y awar
€ e umi | gy

Shri 8. M. Bamerjee: It appears
from the statement of the hon. Minis-
ter and the reply which he gave in
this House to the debate, that P.L. 480
is an unavoidable nuisance and we
have to take it

Shri Banga: Necessity.

' Shri 8. M. Banerjee: So, | would like
to know how long we are going to
depend on this imported wheat and
whether we are going to attaln a
state of self-sufficiency in the matter
of wheat and rice in the Fourth Plan.

8hri C. Subramanlam: Yes, Sir. I
have categorically stated that we are
formulating plans with a view to reach
sclf-sufficiency by the end of the
Fourth Plan. The House will have an
opportunity to discuss thay programme
when we have a discussion on food.

Shri Shree Narayan Das: The ans-
wer to part (a) of Q. 242 is neither In
tbe negative nor in the affirmative. I
would like to know what reasons have
been given by the U.S. Government
for delaying the final negotiation for
% supply of foodgrains under P.L.

Shri C. Sabramaniam: This matter
was taken up even in March. The
1964 agreement was coming to an end
by June end, and for the next twon
years we took up the mater in March.
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Then, some of the hon. Members ex-
pressed anxiety that we should not
continue to depend upon P.L. 480
ajone to meet our shortage, that on
the other hand we should have an
agricultural programme which would
carry us to a stage of self-sufficiency.
So, thcy were anxious to know how
we were programming to reach self-
sufficiency and therefore we have also
submitted our tentative Fourth Plan
agricultura] programme to the US
Administration and the broad strategy
and programme which we are going
to adopt for this purpose, This is also
under examination for the purp

Shri Eapur Singh: Are Government
sware that unless a whole shipload
of foodgrains enters an Indian port
every day, famine conditions would
develop; if so, do they accept respon-
sibility for this terrible predicament?

What is he worried about? I have
put a very simple question.

Shrl C. Subramanlam: Simple ques-
tions are always difficult to answer,
particularly from this hon. Member.

Shri Ranga: 1 do not understand
why the hon. Minister said just now
“particularly from this hon. Member”.

Mr, Speaker: He says simple ques-
tions are always difficult to answer.

Shri C. Subramaniam: Particularly
from this hon. member hecause even
though they look simple, they are
difficult. Anyway, 1 find them diffi-
cult to answer. It may be the leader
of his party may have simple answers
for them,

The point for consideration is this.
1 have already expressed “i;:: it 1s
dangerous to depend upon ships every
day entering our ports, particularly
from 12,000 miles away. Therefore, it
1s necessary for us to reach the stage
of self-sufficiency as early as possible,
but we cannot work a miracle over-
night.

Shrl Kapur Singh: Sir, he has not
answered my question; there were tWo
parts in my question. One ls, whether

NOVEMBER 16, 1965  Oral Answers

2022

he is aware, etc. He has answered no
part of my question. That is my com-~
plaint.

Mr. Speaker: He, therefore, ought to
be content with this. Shri D. C.
Sharma

Shri D. C. Sharma: PL 480 has been
taken away from the purview of lhe
Agricultural Department of the USA
and has been taken over by the State
Department. May I know if the Gov-
ernment understands the implications
of this transfer and if it understands,
what are they?

Shri C. Subramaniam: This is the
internal working of the US Govern-
ment and it is for them to arrange
their working in the best way they

ider in the ci stances. As far
ag we are concerned, we are certainly
interested to know whether there is a
shift in the policy because of this
transfer. I have tried to probe into
the matter and I have been assured
that there is no shift in the policy
because of this change in the depart-
ment.

Shri Vasudevan Nalr: It sems that
the US authoritles including Presi-
dent Johnson are very much worried
over our performance in respect of
agricultural production over the past
many yearg and it seems that they
want us to increase our production
and stop this dependence on them. Is
it because of that, that our Gov-
ernment iz compelled to produce all
our plans and schemes and the pro-
duction schemes hefore the US,
authorities to satisty them? May I
know whether this Government is not
ashamed to do such a thing?

Shri C. Subramaniam:
ashamed to do it.
take the ist w
quarter it comes.(Interruption).

Shrl Vasudevan Nalr: Why should
you do that?

8hbri C. Subramaniam: I am rather
ashamed to be put In a position to
continually ask for food supplles, but
as far as the production programme
is concerned, it is a technical matter.
I am prepared to discuss it with any

I am not
I am prepared to
from
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off O Rww aTew ;. IAET TEWT
tied

WA WY ;A7 ST WA IH 9T
L

ot oy w7 wd e e dre

Qe 480 P & ared walieT F wiw
¥ wgr & 1 A v gg e A 4 e
aifeeary Wiz fggeoma o ant o
€ gt vt Y ek A mader ¥ aft
qrferet ardt g <&t oY wE # ot Whix
Fu 9T wEder T & frwr W
8?

Shri C. Subramanlam: That is why
it is necessary to understand that this
ghort-term arrangement came to be
adopted. It was not after the Pak-
istani aggression; August 5th is the
starting point. The arrangement for
the first instalment, on the short term

basis, was entered into in July, 1965,
when there was no Pakistani conflict.

Bhrli N. Breekantan Nalr: Sir, on
a point of order. Is it in order for
a Minister of the Government of Indla
to say that the scheme of this Gov-
ernment for the Fourth Plan has been
submitted to the Amerlcan Govern-
ment? I want to know whether it is
in order.

Mr. Speaker; Who has sald {t?
Shri N. Sreekantan Nair: 1 heard

the Minister say so. You can verify
it from the record.

Shri C. Bubramaniam: We have
indicated to them how we propose
to get over this dependence on PL 480.

Bhri Vasudevan Nair: He made
that statement in answer to my ques-
tion here.

Mr. Speaker: He used words which
were not intended.

Shri N. Sreekantan Nair: What [s
your ruling, Sir, to my point of order?

Mr. Speaker: When I asked the
Minister he explalned what he meant.
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Therefore, it meang in his previous
answer it was not a good use of the
words.

ot oy e : wat g AT A
a7 w1 & T fggrama & oyt &
qATA qEH FUT AeATA & o0 gw

AT FTT 7 WTEAT T AALET KT qTAT
w4t ?
S8hri C. Subramaniam: I do not

think that impression is correct.

8hri P. R. Chakraverti: Irrespec-
tive of any political question attach-
ed to the sanction of PL 480, may I
know whether the Government has
probed into the reasons that promt-
ed them to make it in the form of
supply by instalments; if so, what is
the substitute which the Government
have now fixed so that India can be

from imports?

Shri C. Bubramaniam: It is only
putting the question in different
words. We have to reach self-suffi-
ciency. As I have already stated, we
have to for A prog of
agricultural development which would
take us to the stage of self-sufficiency.
As 1 mentioned earller, it would take
a few years.

ot fsra qzaTaw : 347 AORTL 77
aradt & e age arg # qw wreg-fadw
o 1 WY a1T ¥ Yo qFe 4RO WY
wew fwan o,  aT ®TWIT g7 o
Traft 2 fe 92 fo Ao 4noFY @A
o & e Y oW Froffe o & gne
TW T o7 Y & ford g & 6
dxraTT Ay A ?

Shrl C. Subramaniam: Sir, it is a
n to which a judgment

wull ha\re to be made whether our
gap between the need and the supply
is big or small with which we can get
alng without imports or with
imports. But In the present context
of, particularly, failing monsocons, it
will be foolhardy to think that we

NOVEMBER 16, 1965  Oral Answers
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can get along without imports from
foreign countries.

Shri Kapur Singh: Sir, does he
accept the premise that his is a nir-
jeev sarkar?

o) W oY T T7 A | AT
g ag faan @ T & ag w0 g
? & fo§ oar weer g quwal,
TN 7q w1 2 917 4g aE WA
wacret fagia st & fog agh & Ao
Y AR Y ST ET R @

Shri C. Bubramaniam: It is a com
pletely wrong impression. I do not
know how this impression has spread.
The quality of the grain has been
examined. (Interruptions).

Shri Bade: Has the Minister used
it?
oft R wex wogaTa: FAAT AT
AL & I RATT Y |

Mr. Speaker: Order, order.
should listen to the answer.

They

Y W T5T wEAT : AT AGT )
T & Iw o £ ) ¥ AT AR
7z %7 a%4 ¢ fe ag 9 FE gt
TR !

Mr. Speaker: I can get the infor-
mation. I cannot just extract any
particular answer from the Minister,
Hon. Members have other means to
put their pressure if they so want.
When a question is put, the answer
has io be heard

Shri C. Subramaniam: This grain
has been tested in many of our labo-
ratories with regard to the quality of
the grain, and it is in no way inferior
to the indigenous wheat as far as
quality is concerned. As a matter of
fact, there is greater and greater
demand for this wheat. I do not know
wherefrom the hon. Member has got
the information that people do mnot
like it and there is no demand for it.
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If there is no demand, certainly 1
will immediately stop the import.
=t Wo fdo AgA= : F7 7 TeT G

ERTRIE £ IS R Hi R E RS
a1z guLET A oFt & Af0y @ gAE
f&a g1 {5 97 7% gwr<r a9g ARt
AT INEft A" 7% g5 Tro T 480
F W1AzT g Aed Fg a0 7

Shri C. Subramaniam: I have not
received any such communication.

Shri A. S. Salgal:
papers.

it TrRsECAe : 39 Ere WY g
wet #1 ag ar ¢ {5 afs 37 et
F FTFT (AT A FAIL AT K
Jeaqred ¥ qugw ¢ A1 wAlm § A
T @ 5T T, A1 L MgAd E 7
1 IF AHTHT 1 g7 FLA 779 Foan
aTEIE?

Shri C. Subramaniam: 1 thought 1
had answered this question. We are
taking steps to step up our produc-

tion, 5o that we may reach a stage
of self-sufficiency.

It was in the

Shri Warlor: In view of the fact
that every shipment of PL 480 grain
is costing us more and more, may I
know whether Government has got
any indication from the American
Government that the next shipments
will also be priced higher?

Shri C. Subramanlam: I do not
think the price which the Amecrican
Government has been charging has
been varying. We have been varying
the prices, taking into account the
demand here and the repercussions of
the cheap price of imported grain on
internal production.

st oy fomd c 7 1956 7 1964
% T foaat §7 gart v ¥ F97 @0
IaR w7 FUT 40 FroE) 7§77 58
Y aw qle THo 480 ¥ WL

T R gut A g« ) 5w A
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b an Tgaﬁ saraw feafa § sa#) 72-
LEES g 7T Wt wgiew & 6

waw fom § fe g7 a9 39 fammn
g wrmg T agar ?

Shri C. Subramanlam: Yes, Sir. We
are trying to make an assessment of
what has been the internal production
and what is the prospeet of produc-
tion during the rabi season. As far
as import is concerned, our capacily
to import by using foreign exchange
is limited. Therefore, it has to be
by other arrangement and that
arrangement is mainly PL 480. Unless
we enter into a long-term agreement
with USA with regard to PL 480, 1
would not be able to give any indi-
cation of 1l * quantities that we would
be importing this year.

o Ay fowdl : &1 wvA WA
weaedy g1 fr w1 tar A€ ofszde
g id e & f war grawmear w@fi ?

Shri C. Subramanlam: ° esti-
mate is being made wi erence

to production.

s qgae fRe : wme vE
A # ¥ oqiw owfaw 91 W F
femft &Y wetar @y W gut Sfea AR
% W #OF 79§71 gaqT 77 fam
nar | wn & ¥ fak am A B
Iamt A1 AwT famr g o arferar g

st Wi o wear ;o Bs WY Ay
AT FATA § 91 AR g6 o W mE
qa# T waeT aFt fer

werd AP (T 11 JATAT 97 &3
20 faz o1 7w fam we g8 wfew
A & afews @1 | ww fAmz o
art wE A A § Ay gA A A A
o afr T 79 71 A1 F1E Gy
w77 JrfgT |

A qhwTr W™ A g1 WA
am a1 Afe & AT T gan
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WO AT e AR morar 43
ATATE |

Safe Port Facilities

+
#240. Shri Hem Barua:
8hri P, B. Chakravertl:
Shri P. C. Borooah:

Will the Minister of Tramsport be
pleased to state:

(a) whether it is a fact that due to
the present conflict with Pakistan,
Government are contemplating to
have some surplus and comparatively
safe port facilities; and

(b) if so, whether the port facilities
available at present are ' proposed to
be improved or new facilities are pro-
posed to be created?

The Minister of Transport (Shri
Raj Bahadur): (a) Government's
policy K.‘.w develop adequate port
Linll along the coastline of

t our ports can cope with
ble expansion of India's
senborf@#fnde and also with the stress

and striln of any kind of emergency.

{b) Government's programme of
development envisages both improve-
ment of the existing ports and deve-
lopment of new major ports.

Shri Hem Barua: I hope by “safe
port facilities” Government also mean
safety of the ports from the defence
point of view. 1f they mean that, may
I know what steps Government have
taken to ensure the safety of the ex-
gisting ports from possible cnemy at-
tacks, particularly air attacks?

Shri Raj Bahadur: That essentially
impinges upon the functions of the
defence forees. I am sure they have
taken adequate care about the safety
and security of our ports.

Shri Hem Baruma: As the Minister
responsible for ports he should know
the steps taken for the safety of ports.

Mr. Speaker: What is his next
questlon?

NOVEMBER 18, 1965
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Shri Hem Barua: As the Calcutta
port is facing gradua: extinction, may
I know what steps Government have,
taken to rejuvenate it?

Shrl Raj Bahadur: We have
taking steps........

been

Mr. Speaker: Rejuvenating the Gov-
ernment or the member?

Shri Hem Barua: The port, the Cal-
cutta port.

Shri Raj Bahadur: In that sense,
Calcutta is an old port.

Shri Hem Barua: Both the Minister
and myself are rejuvenated people

Mr. Speaker: 1 am very happy.

Shri Raj Bahadur: We are trying
to improve the facilities in the port
of Calcutta. We are trying to keep the
channel open by extensive and in-
tensive dredging. We have also taken
steps to develop the satellite port of
Haldia.

Shri P. R. Chakraverti: In view of
the fact that the Government is al-
ready commitied to the development
of Haldia Port as a substitute port
near Cal:utta, may I know whether in
the context of this emergency it will
be given top priority?

Shri Raj Bahadur: I must make it
¢lear that Haldia is not being deve-
loped as a substitute port, it is being
developed as a satellite port. There is
a lot of difference between the two
and T would like to remave the mis-
understanding, if there is any, be-
cause it has complications. We are
taking all possible steps to expedite
the development of Haldia Port.

Shri P. C. Borooah: What is the
total port capacity proposed to be
created  under  the contemplated

seheme and will it be completed dur-
ing the Fourth Plan?

Shri Raj Bahadur: By the end of the
Third Plan, we hope to create a capa-
city of ports of an order of 607 mil-
Yion tonnes. Tt might go up to 80
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million tonnes or 85 million
by the end of the Fourth Plan.

Shri Tridib Kumar Chaudhuri: ¥ith
regard to  Haldia Port may 1 know
whether Government have obtained
final assurances from the World Bank
-as to the aid that we propose that
they should give for the Haldia Port,
or, is it still hanging fire?

8hri Raj Bahador: The World Bank
requires certain technical information
from technical experts. Now they have
that information and a report has
been sent to them. Presently. an
appraisal team of the World Bank is
right here in the capital and we are
holding discussions with them.

tonnes

Shri P. Venkatasubbalah: May I
know whether Government has drawn
up any programme to develop certain
subsidiary ports, which are as strate-
gir as some of the mojor ports, like
Kukinada in Andhra Pradesh; if so,
what measures is Government con-
templating to take?

Shri Raj Bahadar: It is our endea-
vour to develop as many ports—major,
intermediate and minor—as possible
and Kakinada happens to be falling
in one of the latter two categories.

Dr. Ranen Sen: While developing
Haldia and Paradip ports there was
@ controversy as to whether iron ore
or manganesc ore will be exported
abroad through Haldia or Paradip
Port. Has the Government come to
any final decision in regard to this?

Shri Raj Bahadur: We do not
attach much importance to that con-
troversy; in fact, Haldia Port will
have to cater to many a demand for
handling bulk commoedities including.
io gnme extent, iron ore traffic also.

So far as Paradip is concerned.
essentially it will be meunt for
irgn ore bhut it also will handle

general cargo and other bulk commo-
dities. Thvre are not any fixed rules
about it. We will have to go by the
standard or measure of the immediate
cost involved to the export commodity
or to the Import commodity.
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Shﬂ'ﬂlwmhrl: In view of the
conflict between Pakistan and India
15 the Government of India contem-
plating to establish two ports at Jogi-
ghopa and Niamatighat; if so, what
are the financial implications and pro-
gress thereof?

Bhri Raj Bahadur: Sir, we are tra-
velling from sea ports to river ports.

Steamer Service to Assam

1
*341. Bhri P. C. Borooah:
Shri Hem Barua:
Shrimati Benuks Barkataki:

Will the Minister of Tramsport be
pleased to state:

(s) whether it is a fact that most of
the crew of the steamers plying bet-
ween West Bengal and Assam are
Pakistani nationals;

(b} whether in view of the present
Indo-Pakistan conflict any special mea.
sures have been taken to ensure that
this life-line of communications to
Assam does not break down; and

(e) if so, the measures taken?

The Minister of Transport (Shri Raj
Bahador): (a) Yes,

(b) and (c). The services on the
river route from Caoleutts to Assam
stang suspended since the outbreak
of hostilities. The gquestion of res-
toration of this route will be taken up
at the appropriate time, Alternative
coordinated transport arrangements to
Assam have been made to meet the
requirements.

Shri P. C. Borooah: May I know if
the present dislocation of services and
impounding of the vessels will not
result in greater losses to this com-
pany which has becn taken over hy
the Government presently? Thig com-
pany is sustaining losses to the extent
of Rs. 90 lakhs a year. What steps
have have been proposed to be taken
by the Government to keep the ser-
vices plying in the event of this com-
pany having to be wound up?
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Shri Raj Bahadur: The other day
I made a full slatement on thig sub-
ject, cven so, for the gake of refresh-
ing the memory of the hon. Member
I might repeat that the River Steam
Services will, no doubt, incur losses
on account of the dislocation of their
services. We are trying to augment
the gervices in Indian waters from
Jogighopa to Niamatighat and beyond
up to Dibrugrah, on the one hand, and
are also trying to reach other sub-
sidiary waters in Assam. On the Csl-
cutta side, we propose to go to certain
river routeg as far as possible. By
these means we try to minimise the
losses; but, even so, there will be a
good deal of losses on account of the
dislocation of services,

Shri P. C. Borvoah: May I know
hether Gover 1 c | w0
take a softened attitude towards the
East Pakistani crewy of this com-
pany, who werg laid off during the
Indo-Pakistan conflet, in view of
the East Pakistani people having
crushed the “Crush India Movement"
initiated by the Pakistan Govern-
ment?

Shri Raj Bahadur;: These facts we
are getting to know from the papers
and we are watching the develop-
ments with keen interest and aware-
‘ness, -

Shrl Hem Barua: In view of the
fact that during the Chinese aggres-
sion of 18962, the crew of these stea-
mers plying between West Bengal and
Assam went on a strike—please do
not forget that out of 15,000 crew
12,000 are Pakistani nationals—may 1
know what steps Government taken
to see that this vital link in our eco-
nomy and security between West
Bengal and Assum is not disrupted in
future also?

Shri Raj Bahadur: India in 1965 is
not what it was in 1862 and mnoch
water has flowed down the Braham-
putra since then. I think there is a
wave of change also in East Bengal
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Shri Hem Barua: Out of 15,000
crew, 12,000 are Pakistani nationals.-
What has he done about it?

Mr. Speaker: He says,
changes have taken place since then.

Dr. M. 8. Aney: The hon. Minis-
ter said that the resumption of the
service will be at the appropriate
time. Is the ‘appropriaste time' going
to come in the near future or is it
going to be in the distant future?
What is his estimate?

8hrl Raj Bahadur: That is a very
difficult question. But I would say
that the ‘appropriate time' means the
time when there are conditions in
which we can operate the services, I
think the hon. Member has a much
better knowledge of English language
than I and he knows what ‘appro-
priate time' means.

Dr. Ranen Sen: In view of the fact
that this conflict with Pakistan is not
going to be diminished very soon at
least, has the Government thought of
taking any extensive steps to recruit
and- train Indian natiomals in these
steamers?

several

Shri Raj Bahadur:
those steps.
ff g W woEg : FAT ATETT
3 gar aaran § fo 5| A § weav frad
et F1) FTX & ? ¥ AR A
£ a1 AT WY ST wr ¥ fw oawEr
R & T wAwT ave W faen
sréamgat ®t € §, wAw) a7 Tl
wrer fadhdt wriament aag gn qar
T g ?

We have taken

o W WYL ;. IART K&AT AR
6,600 9T WrTwEH.

Shri Hem Barma: It is 15000 out
of which 12,000 are Pakistani natio-
nals.

Shri Raj Bahadur: I have got
the authentic  figure. The total
number given to me is 6,600 out of
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which 5300 are in the employ of the
River Steam Navigation Company

, and the remainder are in the other

private-sector companies. That is the
authentie figure which is given to me.

it gew W Aoy fad
ST AT 7T G N NG AT TG AW
v T4 wTaT )

=Y T agrge ;e frddy wd-
ars Ay F1E O 9zavT A1 gwrr Nfew ¥
aff wif | gy 77 Ferf wE gf AN
aifgeaifagt 1 ama # o #7 famr
Lo Rl

Shri A. P. Sharma: In view of the
fact that most of the employees in
the steamer services are Pakistani
nationals, what specific  programme
has the Government got for the
recuritment and training of Imdian
nationals and how long will it take
to complete the programme?

Shri Raj Bahadar:

answered this.

I have already

Mr. Speaker: Only the second part
remains  to  be answered. The
Member wanls to know as to how long
it will take to eomplete  the pro-
grammed.

Shri Raj Bahadur: If need be, we
can  have the replacements in  six
months' time.

Shrimati Renuka Ray: Since the
Hailways were able to dismiss the
Pakistani nationals, is it not possible
for the Transport Minister 1o take
this step?

Shri Raj Bahadur: We have also
removed them in the Caleutta region.
But the main question at the present
mument is that the services are not
running according to full schedule. In
fact, the empluyces that we have got
there are surplus to our requirements,

Dr. 1. M. Singhvi: Since the hon.
Minister has made a reassuring claim
That much water has flowed down the
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Brah tra since 1962, 1 should like
to knme precise nature of impro-
vement in the proportion of Indian
nationals employed as crew between
1962 and 1965. I would like to know
whether there is a large proportion
of Indiun nationals employed as crew
and whether the claim made by the
hon. Minister is justified in terms of
statistic.

Shri Raj Bahadur: | think the
question to which I gave thot reply
was in a different context. So far as
the question of numbers is concerned,
1 shall require notice.

Shrl Buta Singh: 1 want to know
the reason why the Government of
India does not think it suitable to
handover the service to the Indian
Navy.

Shri Raj Bahadur: I do not know
whether the Indian Navy would like
to go to Bhahmaputra,

Crop Insurance Scheme

+

*243. Shri Linga Reddy:

Bhrimati Tarkeshwarl Sinha:
Shri P. R. Chakravertl:
Shri P. C. Borooah:

Shri Basumatari:

Shri P. K. Deo:

Shri Solanki:

Shri Kapur Singh:
Shrimati Maimoona Sultas:
Shri Yashpal Singh:

Dr. Ranen Sea:

Shri Dinen Bhattacharya:
Shri Heda:

Shri Balakrishnam:

Dr. Sarofinl Mahishi:

Shri Sidheshwar Prasad:
Shri M. Malaichami:

Bhri Jashvant Mehta:

Shri Vishwa Nath Pandey:
Shri K. Barua:

Skri A N. Vidyalankar:

Will the Minister of Food and Agri-
culture be pleased to state:

{a) whether statutory National
Crop Insurance Scheme has been Bna-
lised by Government; and

(b) if so, the main festures there-
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The Deputy Minister In the Minis-
try of Food and Agriculiure (Shri
Bhahnawax Khan): (a) The Central
Government have decided only to
undertake legislation to emable desir-
ing Stateg to introduce a Crop Insu-
rance Scheme,

(b) Does not arise.

Bhri Linga Reddy: For how long
has the scheme of National Crop
Insurance been under contemplation
of the Government?

8hri Shahnawar Khan: It has been
under the contemplation of the Gov-
ernment since y very long time.

Shri Linga Reddy: Ig it true that
the Government have decided to put
#t in force in the Third Plan?

Shrl Shahnawaz Ehan: We have
every intention of putting it in force
during the Third Plan. In fact, the
summary hag been prepared and it is
before the Cabinet now.

Shri P. R. Chakraverti: The Gov-
ernment will start the scheme in the
Punjab initially., May I know what
are the eventual uncertainties which
are proposed to be covered by this
acheme?

Shri Shahnawaz Khan: The inten-
tion is to take it up first in the Pun-
jab, but before we do so, the neces-
sary legislation will have to be en-
acted by thig House,

8hri P. C. Borooah: To which
sector will the work of crop Insurance
be assigned—public or private secotr
or co-operatives?

Shri Shahmawas Kham: This will
be under Government.
Mr. Speaker: The Member cannot

put the question directly to the Minis-
ter. He should address me.

Shri P. C. Borooah: To
sector is this work

assigned?

Shri Shahnawas Khan: It will be
assigned to the public sector.

which
going  to  be
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Shri Buta Singh: May | know whe-
ther the Punjab Government has
made a number of representations to'
the Central Government to start this
scheme in the Punjab and, if so, may
I know the reasons why this scheme-
has been kept in abeyance?

Shri Shahnawas Khan: As [ ex-
plained just now, the enabling legis-
lation has to be passed by this House.
As soon as this is done, the Punjab
Government will go ahead.

oft gow wr wgaw ;. & ST
agaT § 5 @ Saw A qiwm ¥
gra-g # faw faw gl € am az1
shfe g ? Sla s ¥ osg oA o
R ETT AR E ?

e wt ;o fwm ¥ F
fo gan wd wAr wgan § fe gma
Tw a7 gaT § N wo www T dm
sfafadfea 3 & fag o war 30
dara ¥ EH w=W BT § N S
aoat i grfaw gim Iu® diqar gEy
gt § WY EW avg & ¥%W IHT 0GR .

Shri N dra Singh Mahida: May
I know whether this will include only
food crops or cash crops also?

Shri Shahnawaz Khan: It will in-
clude both.

Shrimati Savitri Nigam: The hon.
Minister, in his reply, stated that the
Government had been intending to-
bring this scheme since long. I
woulg like to know why it has taken
S0 many years to come forward with
this proposal and when we are going
to have this Bill passed and the
scheme introduced.

8Shrl Shahnawas Khan: This is &
new venture and, therefore, we had
to consider it from all aspects. Since
it was a venture of very great im-
portance, we had to consult some
foreign experts and maturally it took
time.

some

Shri Eapur Singh: May I know
whether the Government propose to
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advise the State Governments or at
least the Punjab Government, to
Vintegrate these insurance premia with
the land revenue assessment instead
of keeping them as a separate cess?

Bhri Shahnawaz Ehan: The collec-
tion will be done with the land
revenue.

oft myrret fg : 5w 7% ag W
riE Aft A aw ww ey
@ oo o fem ¢ v fom
frem & T 10,000 To Wt
wHT farT @ ¥ guw @A ¥
w1 100 5o WY 24 ¥ forld Aqv i
g wwgifeer & oW own gy
Jay fomm wiir oy &, o 3g
HIEETT & a7 T & AT 4% 500 To
w7 S¥%T fraaT w7 5| 50 %e AT &
ORTT ] 6 1o &7 &4q7 gy femn
Forary e ot wpeftae w7 1 &% 1

oft qrgreT Wt : g T g
ot 7Y & Py fie 3% Arafrorr e 3
w11 § 1 wrareifen AT § €
oy &, awrefr S faad £

8hri Jashvant Mehta: May I know
when the scheme will be put before
the Cabinet for its consideration, and
Low long Government will take
Liefore they come forward with a Bill
before this House?

Shri Shahnawaz EKhan: As I have
tubmitted before, the proposal |is
before the Cabinet, and as soon as it
is approved, I am sure that the hon.
Minister of Parliamentary Affairs will
be kind enough to see that it is
fotroduced as early as possible.

o UMW g : O A
AgIET F wvATar for g AN § g
X AT gseT § 1 A & Fra wga
g fe d& fir 3P woam fr dome %
oy W guATdy W o &, IEY TR A
¥qT AT A WY TTegY ¥ g ot ¥
arerl e o oY T wrg
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wivT + Qe s O farfore TrepY oY
stafw o oY fesr fier gl & &g
T w1 wreaTee fawt &

ot ampreTe wt ;G w) ferar T
qr afex aw #F 7w § fio og®  quwl
qaTE T H aTE § WY o femrndr

Dr. Ranen Sen: Is it a fact that
when Government were considering
this scheme of crop insurance, the
help of foreign experts was taken,
and if so, what was the necessity
which prompted Government to take
the help of foreign experts when
our own experts are quite competent
enough?

Shri Shahnawas Khan: There are
certain countries where they have
this crop insurance sceme in opera-
tion, and naturally we wanted to
benefit from their experience. The
FAO is an organisation which helps
countries to develop new idems, and
we get ald from the FAO.

Shri Ranga: I do not know whether
the present Government and their
advisers have looked into the reports
that they themselves have had as a
result of the investigations made by
officers appointed by them specially
to study the crop insurance scheme.

I would like to know whether it
is not a fact that the Punjab Govern-
ment themselves were thinking of
this thing as an experimental measure
and for that purpose they wanted
legislation, and if so, how many
years this Government Is going to
take in order to take it up as a real-
ly mational scheme to be administered
by all the States?

Shri Bhahnawaz Khan: As soon as
Punjab has taken up this scheme and
we have assessed the results, I hope

_we shall be able to go alead much.

faster.

ofy wifwTe wre dowy ;== o ¥
e & for wad Tyd ol g & ey
mar § YT agt o7 W wT w7 e
¥ | v g w1 vy oy e B e
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AT § AgT § A1 w91 A g W
RAKT 9g8 v frar i

ot mgrmA ot AL, 77
aw Aff & 5 ga5 A TR A
laqr sdar 1 gg 71 =2z TaTHET 9%
A frgr Ao B 1 9 iz qaA Az
A FTAT I, A I

Dr. Sarojini Mahishi: May I know
whether technical advice from experts
from abroad has also been sought in
this matter in regard to the prepara-
tion of the national scheme of crop
insurance, and if so, on what aspects
such advice has been sought?

Shri Shahnawaz Khan: We sought
the advice of an FAO expert, Mr,
Yamauchl; he saw the pilot project
and he found it quite feasible.

Shri P. R. Patel It seems that the
drop insurance scheme will take
some time to come into force in our
country.  Till such time as that
schemes comes into operation througn-
out the country, may 1 know whether
Government have any scheme to
compensate the cultivators for the
losses that they incur due to failure
of rain or any other natural calamity,

Shri Shahnawaz EKhan: Whenever
there is some natural calamity, some
relief is given to the cultivators by
way of land revenue remission and
things like; that also some loans are
given.

Y spery - WAt AEEE ¥ AARTATY
% cherer e AT & Ay ¥ o e
gzay  wrar A ) A ey & vy A
% fir g it ) o &\t & Pl A
aug qwit feaqr mar § f w= % o=
Y FTAT ATYAT |

ot smprwrw wt: & a7 ogd oot w3
%1 g fw g7 & awdt @ T IR
Sz & aredy TeT T § ow R
IH W AT KT A4 aw e
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wRuE fRirees agw IW AT R
st w371 1

ot e &7 98 R fr T aw T
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eI AFAA : T AFY ATATHT AT
aFal |

Rise Procuremeat by Food Corpors-
tion of India

+
*344. Shri Kapur Bingh:
Bhri Yashpal Singh:

Will the Minister of Food and Agri-

‘culture be pleased to state:

(m) whether it is a fact that Food
Corporation of India has not been
asgigned the task of rice procure-
ment in the next Kharif season; and

(b) if so, the reasons thereof?

The Depuly Minister in the Minis.
try of Food and Agriculture (Shri D,
R. Chavan): (a) and (b). No, Sir. Dur-
ing the next kharif srason the Food
Corporation of India will undertake
direct procurement of rice partly In
the States of Andhra Pradesh, Madras,
Mysore, Kerala and the Union terri-
tory of Pondicherry and Karaikal.

Shri Vasudevan Nair: He said
‘partly’ or something like that.

The Minister of Food and Agricml-
tare (Shri C. Subramaniam): Direct-
ly by them in parts of the States.

Shri Kapur Singh: May [ know
what is the approxi gap bet
the expected produce and the actual
requirements of rice in the country,
and how it is proposed to be filled?

Shri D. R. Chavan: This does not
arise out of the question.

8hri Hari Vishnu Eaxmath: It is.s0
for you to decide, not for the Minis-
ter.
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Mr. Speaker: Will he kindly repeat
tke question as I was not so attentive!

Bhri Kapur Singh: The question
relates to procurement of rice by
this Corporation. I wanted o know
what is the approximate gap between
the expected produce and the actual
requirements of rice in the country.
He says it does not arise.

Shri C. Subramaniam; Certainly
this is with reference to procurement
by the Food Corporation. Produc-
tion is separate thing altogether.
So it does not arise here.

Shri Kapur Singh: Requirements
are the basis of procurement. How
can there be procurement unless we
know what is the requirement?

Mr. Speaker:
notice.

Shri J. B. Kripalani: He did not
say that he wanted notice.

Shri Vasundevan Nair: Is it a fact
that in Andhra Pradesh, which is
having a surplus of rice, the Govern-
ment of Andhra Pradesh is not allow-
ing the Central Governmont und the
Food Corporation to procure rice
from the surplus districts, e.g. Goda-
vari and other districts? If so, what
is the earthly wuse of going in for
procurement in s State where Gov-
ernment are not allowed to procure
from the surplus districts?

Shri C. Sobramaniam: There are
two schemes in Andhra Pradesh, the
scheme relating to the Delta areas
and that relating to the non-Delta
areas. In the non-Delta areas, there
is a levy on the producers. Collec-
tion of that levy is undertaken
by the Food Corporation. As
far as the Delta areas are con-
cerned—I agree that these are the
districts with a heavy surplus—there
is no levy on the producers as such,
but there is g levy on the millers.
Therefore, it iz a question of pro-
curement by the millers, and from the
millers, we take over the stocks. The
Food Corporation comes Into the ple-
ture at the stage of taking over stocks
from the millers.

1772 (Al) LSD—2.

Anyway he wants
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T e yader amgw wi
g ot wft
Shri D. R. Chavan: The hon. Mem-~

‘ber is aware that we have announced

ative and i tive prices to
the producers, not only this year but
last year also.

Shri P, K. Deo: While we learn
with distress that some of the States
do not toe the line of the central

h for ple, my State,
Orissa—is it due the fact that the
Government there is too much bogged
in the morass of party Interest? Or
is it due to the impracticability of
this procurement scheme of the Food
Corporation of India?

Shri C. Subramaniam: In Orissa,
last year the Central Government
with their own machinery effected
procurement  particularly at the
millers' point. This year, in view of
scarcity, the Orissa Government is
suggesting that the State Government
itself should be allowed to make the
procurement. The matier is still
under discussion with the Orissa Gov-
ernment.

Dr. Ranen Sen: Is it a fact that
most of the State Governments have
informed the Government of India end
the Food Corporation of India that
the lowest level of paddy price should
be increased as otherwise there wrill
be difficulty in procuring rice; if so,
what steps have Government taken
in regard to that?

Shri C. Sabramaniam: This year
the policy bas been to announce a
minimum support price, and the State
Governments have been allowed to
fix the procurement price at a higher
level than the support price, and most
of the State Governments have fixed
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the procurement price at a much
higher level than the suppott price.

Shri §. M. Banerjee: Since the West
Bengal Government have decided to
introduce State trading in foodgrains,
and it is the State Government which
will procure rice and paddy from the
farmers, I want to know whether any
minimum or floor price has been filxed
there, and whether it is a fact that
the price has been fixed at Rs. 16
whereas the demand of the farmer is
Rs. 21,

8hri C. Sobramaniam: We had
fixed the minimum price, if I remem-
ber aright, at Rs. 39 per quintal for
paddy, but for procurement, the
Bengal Governmeni have fixed the
rice at Rs. 41,12 per quintal. 1 believe
recently there has been a demand
that this should be raized a little
further from Rs. 41.12. The matter
is under consideration.

Shri Man Sinh P. Patel: Can Gov-
ernment explain why millers are kept
as an intermediary in the delta region
of Andhra Pradesh?

Shri C. Subramaniam: They have
been dealing with the purchase so
long. The Andhra Government feels
perhaps it will he disrupting the whole
procurement operation if we intro-
duce a new system, particularly when
we are in difficulties. That is why
they have been allowed to procure,
but we have got effectual control over
the svstem.

Shri Muthlah: May I know the tar-
get of rice procurement for the next
kharif season for the coumtry as a
whole, and for Madras State in parti-
cular?

Shri C. Subramanlam: This has not
yet been fixed. We are in the process
of fixing these targets.

Shri Narendra Singh Mahida: Nor-
mally the payment is much delayed
when you procure foodgrains from
the farmers in the States. Will the
Food Corporation pay immediately or
will it take some time?
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Shri C. Subramaniam: As far as
the Food Corporation is concerned,
when they enter into a transaction,
they pay on the spot. That is the
advantage of the Food Corporation
coming into the picture. When the
State Governments undertake opera-
tions, it takes some time to make the
payment. This is a commercial under-
taking. That will be an advantage to
the producers.

Shri Radhelal Vyas: May I know
whether it is a fact that the price of
some of the coarse foodgrains, for
example jowar and maize, prevailing
at present in the State of Madhya
Pradesh is something like Rs. 60 to
Rs. 65 per quintal, whereas the price
fixed by the Government for the new
crop is Rs. 40 per quintal? If it is
so, can we call it a support price, and
can we expect that the farmers who,
this year, had to spend a lot and incur
greater expenditure than usual, will
be willing to part with their food-
grains? .

Mr. Speaker: He is arguing, he is
not asking for informatiom.

Shri Radhelal Vyas: No, Sir. I only
want to ask whether we can call it a
support price and whether we can
expect that the farmers will be willing
to part with foodgrains at this rate.

Shri C. Subramanlam: As I have
already stated, the policy of the Cen-
tral Government is to assure a mini-
mum price. As far as the procure-’
ment price is concerned, the State
Governments are given the liberty to
fix it at a higher level. It is for the
State Government of Madhya Pradesh
to take into consideration all the
aspects and fix a reasonable price at
which they would purchase. 1 am
sure Madhya Pradesh Government is
as responsible and responsive to the
needs of the farmers as the hon
Momber is or I am,

Shri Mohammed Koya: Is the hon.
Minister aware of the fact that far-
mers are put to much hardship
because a uniform rate of levy is
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fixed without taking into considera-
tion the fertility of the land?

8hrl C. Subramanlam: To which
Btate does he refer?
Shri Mohammed Koya: Kerala,

Shri C. Subramaniam: In Kerala it
is a very nominal levy which has been
imposed and therefore it is not possi-
ble to undertake a survey of the fer-
tility of each fleld and on that basis
fix it, but the quantity fixed is such
that it would not be a burden even
for a less fertile field.

oL e

Shri C. Subramaniam: It is not in
February; they have already started
from 1st of September.

8hri Ranga: How is it that Food
Grains Corporation is not enabled or
permitted to purchase or lift rice
from millers as well as foodgrain pro-
ducers in Krishna-Godavari delta
even through the procurement from
produces in Guntur district and the
millers of Krishna and West Godavari
districts have been complaining of
the huge stocks on their hands and
there were no buyers at all from
them?

Shri C. Subramaniam: The Corpo-
ration is coming into the picture only
now. Till now the millers have been
the purchasers from the farmers and
that practice is continuing. From the
millers we procure the stocks after
the paddy is milled. I do agree ulti-
mately we have to get into the
pattern, even in those areas, of the
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Comr’én directly purchasing from
the producers.

Shri Ranga: My question is not
that. There are these huge stocks
with the millers and they have invest
ed their money and that is all locked
up. The Corporation is not taking at
all from them anything for months

while in Kerala the consumers are
suffering.
Shri C. Subramanlam: I am glad

the hon. Member has given this infor-
mation. I shall see that whatever
stocks are available there are imme-
diately taken.

Shri C, Subramaniam: I do not
know how the flxation of support
prices wil] affect the market arrivals.
It is due tn other causes that market
arrivals hove been log: than hefore.

Shrimati Vimla Deshmukh: How
much does the governm: ! expect to
procure by this procurc . rnt scheme?

Shri C. Subramaniam; That is now
being assessed with regard to  the
target to be fixed for each State. It
will take some time. By the end of
December T hopc the targets would
be fixed.

Shri K. N. Tiwary: The State Gov-
ernments have their own plan of pro-
curement and that is why the Corpo-
ration has not been able to do the
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required business. 1f so, what steps
do the government take to make the
scheme successful?

Shri C. Subramaniam: The point for
consideration is that the Food Corpo-
ration came into existence only on
the 1st of January. For gix months
they had to build up the organisation
end also during that period they
have undertaken post-procurement
programmes of getting at the stocks,
gtoring them and distributing them.
From 1st September they are
undertaking  direct procurement.
‘We should see that we do not over-
burden thig new Corporation iImme-
diately with too many tasks and break
it in that process. That is why I am
hoping it would be possible by phases
to bring in the Food Corporation
with regard to procurement in the
entire country.

Import of Foodgraims
+

*245. Shri Yashpal Singh:
Shri M. L. Dwivedi:
Shri Subodh Hansda:
Shri 8. C. Samanta:
Shri 8 N. Chaturvedi:
Shri Parashar:
Shri P, C. Borooah:
Shri B. K, Das:
Shri Kajrolkar:
Shri Daljit Singh:
Shri Hem Raj:
Shri Kapur Singh:
Shri R. Barua:
Shri Hukam Chand

Kachhavaiya:

Shri Yogendra Jha:
Sbhri M. Rampure:
Shri Kanakasabal:
Shri Mohammed Koya:

Will the Minister of Food amd Agri-
culture be pleased to refer to the re-
ply given to Starred Question No. 179
on the 24th August, 1985 and state:

(a) whether the sgreements for the
import of foodgrains from abroad have
since been finalised; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food and Agricultare (Shri
D. R. Chavan): (a) and (b). The
following Agr ts for ship ts
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of wheat and rice till December, 1985
have since been finalised:

(i) An Agreement dated the 10th
September, 1965 for the im-
port of 53.5 thousand Metric
tons of rice from Thailand.

(ii) Amendments to the P.L. 480
Agr t of September,
1964 on 26th September, 1965
and 4th November, 1965 each
providing for additional funds
for the purchase of 5 lakh
tons of wheat to be shipped
in November and December,
1965.

(iii) A deal for the shipment of
3700 tons of rice from U.AR.
during November, 1965

Certain other agreements are expect-
ed to be finalised later.

it usra fug T Tg ¥
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Shri D. R. Chavan: They are under

consideration, as I said in the last
para of the reply to the question.

WRITTEN ANSWERS TO QUES-
TIONS *

General Elections in Goa

*264, Shri Hari  Vishnu Kamath;
Will the Min‘sier of Law be pleased
to refer to the reply given to Starred
Question No. 326 on the 3lst August,
1865 regarding General Elections in
Goa snd state:

(a) whether the consideration of
the matter has been conchided; and

(b) if so, with what result?

The Depuiy Minister in the Minis-
try of Law (Shri Jaganathu Rao): (a)
and (b). No final decision in the
matter has yet been taken.
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Production of Kharif Crop

*247. Shri Shree Narayan Das:
Shri D, N. Tiwary:
Shri Vishram Prasad:
Shri Prakash Vir Shastri:
Shri Jagdev Simgh Siddhanti:

Will the Minister of Food and Agri-
cultore be pleased to state:

(a) the prospects of Kharif
this year,

crop

(b) whether any estimate is avail-
able;

(c} if 50, the State-wise figures of
the same; and

(d) the steps, if any, taken Lo in-
crease the production of the next crops
keeping in view the requirements of
the country?

The Minister of Food and Agricul-
tare (Shri C. Subramaniam): (a) to
(e). It is rather early to make any
objective quantitative estimate about
that likely production of Kharif crops
of 1865-66. However, on account of
generally deficient rains during the
current Kharif season, a fall in pro-
duction of Kharitf foodgrains is
expected in most of the Staies except
the Southern States. Om present mdi-
cations, the output of Kharif food-
grains might fall short by 3 million
tonnes from the last year's record
production.

(d) The State Governments bave
been addressed to launch an Emer-
gency Food Production Drive under
which additional areas are proposed
to be brought under cultivation during
the coming rabi and summer seasons.
A new cropping pattern allowing for
the cultivation of short duration varie-
ties so as more crops can be sown on
the same land has also been suggest-
ed to the States. They have been
requested to make arrangements to
provide necessary inputs by way of
seeds, fertilizers and pesticides for
these areas. Better utilization of

igation potential has been proposed
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Prog:ﬁnmes for rural and urban
composting are being intensified, and
cultivation of green manure crops in
the months of April-May for the bene-
fit of the 1866 Kharif paddy crop has
also been suggested,
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Scarcity Conditions in Rajasthan

*248. Shri Bhanu Prakash Singh:
Shri P. L. Barupal:
Shri Hukam Chand

Eachhavaiya:

Shri Onkar Lal Berwa:
Dr. L. M. Binghvi:
Shri N. P, Yadab:
Shri Naval Prabhakar:
Shri Dhuleshwar Meena:
Shrl Tan Singh:
Shri Yashpal Singh:
Dr. Ram Manohar Lohla:
Shri Bagri:
Sari 5, M. Banerjoe:
Bhri Krishnapal Simgh:
Shri D. S. Patil:
Shri D. C. Sharma:
Shri Rameshwar Tantia:
Shri Himatsingka:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that scarcity
conditions have arisen in certain dis-
tricts of Rajasthan and Madhya Pra-
desh; and

(b) if so, whether Government have
taken any action to supply more food-
grains snd fodder to Rajasthan and
Madhya Prodesh to tide over the
famine conditions?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) Yes,
Sir.

(b) Arvrangements have been made
to supply additional guotas of food-
grains to these two  States.  The
State Governments have not, how-
ever, asked for fodder supplies so far
{rom the Centre,

Pricing and Distribution of Fertilizers
#350. Shrimati Sharda Mukerjee:
Shri 8. C. Samanta:
Shri Subodh Hansda:
Shri M. L. Dwivedi:
Shri Vishwa Nath Pandey:
Shri D. C. Sharma:

Will the Minister of Food and Agri-
caltare be pleased to state:

(8) whether Government have con-
sidered the recommendations of the
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Committee set up to examine the ques-
tion of price and distribution of fer-
tilisers tp the farmers; and '

(b) i 80, the nature of decisions

taken thereon?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) and
(b). The recommendations made by
the Committee on Fertilisers are
under consideration of Government.

Central Fish Marketlng Corporation

*251. Bhri Rameshwar Tantia:
Shri Himatsingka:
Shri B, M. Banerjee:
Shri Yashpal Singh:
Shri Kapur Singh:
Shrimati Renuka Barkataki;
Shri Ravindra Varma:
Shri P. Venkatasubbaiah:
Shri Indrajit Gupta:
Shri 8, €. Samanta:
Shri Subodh Hansda:
Shri M. L. Dwivedi:
Shri P. R. Chakraverti:
Bhri K. N. Tiwary:
Shri Dinen Bhattacharya:
Pr. Ranen Sen:
Shri D, D. Purl:
Bhrimati Jyotsna Chanda:

Will the Minister of Food and Agri-
eulture be pleased in state:

(a) whether it is a fact that Govern-
ment have decided to set up a Central
Fish Marketing Corporation;

(b) if so, by what time it-is likely
to start functioning; and

(c) its composition?

The Minister of Food ang Agricul-
ture (Bhri C. Subramaniam): (a)
Yes. The Governmeni of India have
since registered on the 29th Septem-
ber, 1965, a company in the name of
Central Fisheries Corporation Ltd.
with its headquarters at Calcutta.

(b) It is expected that the Corpo-
ration is likely to start functioning
by the end of this month.
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(¢} The Boa;d of Directors of the
Corporation consists of 14 members
represented by the Central Govern-
ment, State Governments and Indus-
try.

Supply of Indigenous Wheat

*252. Shri A. N, Vidyalankar: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that only
imported wheat is being sold on the
Government d or Il d
shops, fair price shops in Delhi and
Punjab;

(b) if so, why indigenous wheat is
not being issued in these shops; and

(c} the precaution taken to prevent
the sale of mixed and adulterated
grain and flour at these shops?

The Minister of Food and Agricul-
ture (5hri C. Subramaniam): (a) and
(b). In Punjnb both indigenous as
well as imported wheat is issued
through fair price shops. In Delhi,
only imported wheat atta is  issued
through fair price shops.

Punjabh is surplus in wheat and has
procured indigenous wheat for issue
through fair price shops as well as
for supply to deficit States. Some
imported wheat is also issued in
Punjub through fair price shops to
cater to the needs of the low income
groups of nopulation. Delhi is deficit
and gets its; wheat supply from Punjab
through trade channel for higher
mcome groups of population. The
imported wheat atta distributed
through fair price shops in Delh! is
mainly meant for the lower income
groups of popilation. This pattern of
distribution is likely to undergo a
change when statutory rationing s
introduced in Delhi.

(c) Fair price shops selling import-
ed wheat are debarred from selling
indigenous wheat side by side. The
quality of foodgrains is controlled
through the Prevention of Food
Adulteration Act. Frequent inspec-
tion of these shops s undertaken both
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by t‘ State Government as well as
by the Central Government.

Expansion Programme of LA.C.

*253. Shri Harish Chandra Mathur:
Will the Minister of Civil Aviation be
pleased to state:

(a) what is the expansion pro-
gramme of the Indien Airlines Cor-
poration and in what stages it is to be
carried out during the years 1965-866
and 1966-67; and

(b} whether the Indian Airlines
Corporation proposes to open some
offices abroad and, if so, what is the
justification for the same?

The Minister of Transport (Shri
Raj Bahadur): (a) The Corporativn
hag planned to acquire two Cuaravelles
and obtlain on charter two Fokker
Friendship aircraft during the ycar
1865-86. The Corporation will acquire
one Fokker Friendship during 1966.67
and the question of purchasing two
more Friendships to replace the two
on charter is wunder consideration.
They have also plans to purchase in
1966-87 six F-27/Avrp tvpe aircraft
and six aircraflt for feeder routes,
They are also considering charlering
one Boeing from Air-India or pur-
chasing on¢ maore Caravelle aircraf.

(b} The proposal of the Corporation
to open Sales Offices mbroad has been
deferred.

Unemployment Imsurance Scheme
*254. Shri S. M. Banerjee:
Shri P. C. Borooah:
Dr. L. M. Siaghvi:
Shri D. C. Bharma:
Shri Kajrolkar:
Shri A. N. Vidyalankar:
Bhri Linga Reddy:
Shrimati Renuka Barkataki:
Shri Mohammed Koya:
Shri Omkar Lal Berwa:
Shri Hokam Chand
Kachhavaiya:
Shri Bade:
Shri Yodhvir Singh:
Shri Jagdev Singh Siidhanti:

Will the Minister of Boclal Beeurity
be pleased to state:



2057 Written Answers

(a) whether a final decision has
been taken to introduce Unemploy-
ment Insurance Scheme;

(b) if not, the reason for the delay;
and

(¢) whether some of the employers
do not agree to this scheme?

The Deputy Minister in the Minis-
try of Law (Bhri Jaganatha Rao): (a)

Not yet, the Scheme is still wunder
consideration.
(b} and (c¢). The Scheme was

placed before the 23rd Session of the
Indian Labour Confercnce held at
New Delhj on 30th and 31st October,
1965. The Workers' representatives
generally welcomed the idea in prin-
ciple. The Employers’ representa-
tives desired to have more time to
study the Scheme, As necessary
details had to be considered, it was
decided to place the scheme before
the Standing Labour Commiitee.
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Import of Fertilizers

*256. Shri P. R. Chakravert:
Shri P. C. Borooah:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether his Ministry has asked
for iderable foreign exchange allo.
cation for the import of fertilisers as
well as raw materials needed for the
manufacture of fertilisers;

(b) whether Government propose to
introduce new high yielding varieties
of foodgrains and cash cTops, respon-
sive only to a higher dose of fertlli-
sers, if so, which are the new varie-
ties: and

(c) the estimated requirements for
the ful impl of the
special programmes in terms of the
new strategy?

The Minister of Food and Agricul-
tare (S8hri C. Sobramaniam): (a} to
(). A statement is laid on the Table
of the House. [Placed in Library.
See No. LT-5152/65]).
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Rationing in Delhi

*257. Shri D. C. Sharma:
Shri Rasappa:
Shri Rameshwar Tantia:
Shri Himatsingka:
Shri Bagri:
Shri Madhu Limaye:
Shri Onkar Lal Berwa:
Shri R. S. Pandey:
Shrimati Renuka Barkataki:
Shri Jagdev Singh Siddhantl:
Shri Bade:
Shri Hukam Chand

EKachhavalya:

Shri Yudhvir Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is proposed to intro-
duce rationing in Delhi; and

{b) if so, the details of the proposal?

The Minister of Fond and Agricul-
tare (Shri C. Subramaniam): (a) und
(b). 1t is proposed lo introduce
statutory rationing in  Delhi  from
1st December, 1865. The rationing
will cover the urban areas falling
within the limits of New Delhi Muni-
cipal Committee, Delhj Municipal
Corporation, Delhi Cantonment Board
and certain urbanized villages,

To start with, wheat, wheat pro-
ducts, rice and sugar will he distribut-
ed through the ration cards.

Government of India will make
arrangements for procuring, stocking
and issuing of foodgrains to the shop-
keepers and bulk consumers like
hotels, ete

Private Alriines

*358. Bhri Surendranath Dwivedy:
Will the Minicsier of Civil Aviation
be pleased to state:

ta) whether private airlines have
been permitied to operate In  some
areas inside the country both for
cargo and passenger traffic;

(b) the names of such airlines and
details of assistance, if any, being
given to these airlines by the LA.C.
and the year from which they are
operating; and
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(c) the reasons why the LA.C. has
not taken up these services?

The Minisier of Transport (Shri
Raj Bahadury: (a) and (b). The
fullowing private airlines are operat-
ing non-scheduled flights under the
conditions of non-scheduled permuts
issued to them with effect from the
date noted against each:

Date trom
Mame of the airline which
operating
1. Air Sutv:\ O\mpam ot
India (1) L 1-10-1046
2. Airways (lndu) Ltd. 25-9-1954
3. Bharat Commerce  and
Industries Ltd. . . 23-2-1954
4. Combata  Aviation  (P)
Lwd. . . . + 26-K-1953
5. Jamair Compeny (PjLtd. . (#-7-1948
6. Kalinga Airlines (P) Lid. ., 13-2-1958
7. Kasturi & Sons Lid. 23-10-1963

No assistance is being given by Indian
Airlines Corporation to any of the
above Airlines,

(¢) Indian Airlines Corporation also-
operate non-scheduled flights when-
ever spare capacity jg available and
the flights are economical.
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Condensed Courses for Destitute

‘Women

*260. Shrl Daljit Singh: Will the
Minister of Soclal Security be pleased
to state:

{a¥ the progress made in the open-
ing of new condensed courses I9r
widows and other helpless women in
the country during the year;

—

(4
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(b) whether any school has been
opened In Punjab for this purpose;
and

(e) it so, the names of places where
such schools have been opened?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
73 new Condensed Courses have been
started during the period April to
September 1965, In addition, 36 more
Courses have been sanctioned during
this period and 108 courses started in
1964-85;

(b) The Government itself has not
started any gschools for this purpose
because the Scheme of Condensed
Courses  js  implemented through
voluntary welfarc organisations.

(e¢) The nemes and addresses of
voluntary organisations running Con-
densed Courses in the Punjab are
given in the statement below:

Sl.  Name und address of the  Periog of
No Organisativn the Course
1 Shri  Bhagwat Hhakti  1964-66

Ashram, Rampura, Re-
wari, Distt. Gurge.on,

2 Rural Women/Children D,
Voluntary Welfare Or-
aisativn, Sidhwan

hurd. District Ludhi-
ana.

3 The Vidvapeeth bBduce- Da.
ton  Svcwty,  Mandi,
Gurdaspur.,

4 Nari Niketan, Nakndar Do.

Read, Jullundur City,

5.G.5. Khalsa  Higher Do.

Secondary Schoal.

Anandpur Sahib, Dist-

rict Hoshiarpur

& The Sikh Kanva Ma-
hewidyalaya, Feroze-
pur City.

7 Kanva Gurukul H. §, Do.
School, PP, 0. Khan-
pur Kalan, Disrict
Rohrak,

& Dev Samaj College for Da,
Girls, Ambala Ciry.

9 A. S. High School,

Pundri (Karnal).

A

1965-67
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Interference by Pakistan in Air
Flights

*261. Shri P, K. Deo:
Shri P. C. Borooah:
Shri Vishwa Nath Pandey:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether there has been any
interference by Pakistan with Indla-
bound plane flights of various Airlines
and vice versn gince the commence~
ment of the Indo-Pakistan conflict;

(b} if so. the details thereof; and

(¢} the steps Leing taken to put a
stop to such an interfercnce?

The Minister of Transport (3hri
Raj Bahadur): (a) and (b). Some
Planes bound fur India have been de-
tained at Karachi by Pakiston autho-
rities and mail and cargo has been off-
loaded. A statemont showing details
of cargo and mail off-loaded is laid om
the Table of the House. [Placed in
Library, See No. LT-5153/65].

1e1 Airlines were pnmediately ad-
vised by the Director General of Civil
Aviation, not Lo carry in their owroin-
terests any cargo and mall  destined
for Indian on their ervices through
Karachi.

Bye-Elections

*262. Shri J. B. 8. Bist:
Shri Jashvant Mehta:

Will the Minister of Law he pleas-
ed to state:

(a) whether it is a fact that Gov-
ernmen: have taken a decialon re-
garding the holdi bye-alecti
to the varlous State Legislatures and
the Lok Sabha which had been post-
poned in view of the Pakistani ag-
gression: and

(b) if so, when these elections are
now likely to be held?
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T Deputy Minister In the Minis-
try of Law (8hri Jaganatha Rao}: (a)
No, Sir. Government have not taken
any decision regarding the holding of
bye-elections to the various State
Legislatures and the Lok Sabha which
had been postponed in view of the
Pakistanj aggression.

(b) Does not arise.
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Poll Expenses
*264. Shrimati Maimoona Sultan:
Shri Krishna Deo Tripathi:

Will the Minister of Law be pleas-
ed to state:

(a) whether the Election Commis-
sion has been studying the ways and
meang for keeping down the poll ex-
penses;

(b) if so, the result of the study,
and

(c) Government's decision in the
light thereof?

The Deputy Minister in the Minls-
try of Law (Bhri Jaganatha Rao): {a)
Yes, Sir. The question of kecping
down the poll expenses is under con-
sideration of the Election Commission,

(b) and (c). Do not arise.

Sethusamudram Project

*265. Shri Muothiah: Will the Minis-
ter of Transport be pleased to state:

(a) whether the economic and
navigational aspects of the Sethu-
samudram Project have been consi-
dered by the Technical Committee of
his Ministry;

(b) whether the defence aspect has
=ulso been considered;

(c) whether a decision on the loca-
tion of the site for the canal has been
taken; and

(d) whether the scheme will be
implemented during the Fourth Plan?

The Minister of Transport (Shri Baj
Bahador): (a) to (d). A High Level
Committee was appointed in Febru-
ary, 1965 to make a techno-economic
appraisa]l of the Sethusamudram Pro-
ject. It was decided at the first meet-
ing of this Committee that, in order
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to have a realistic estimate of the
Project, it was essential to undertake
detailed surveys, trial borings both on
shore and in the sea, tracer studies
ete. Based on the recoramendations
of the High Level Committee, a
wholetime Chiet Engineer and a Pro-
ject Officer have already been ap-

pointed. A separate Engincering
circle has also been s¢t up. These
Officers, besides  undertaking  the

varipus surveys, will alse explore
methods for quick execution of the
Project and the sources fur the pro-
curement of the requisit: machinery.

On completion of the above men-
tioneq studies, the Chief Engineer of
the Project will prepare a Report and
detailed Estimates for the Project.
This is likely to take some Lime.

As regards the economic aspects of
the Project, this will largely depend
on the outlay involved and the dues
that ships which use the canal will
be in a position to bear.

So far, the Defence Ministry have
not asked for the project from the
defence angle.

Ag regards the location of the site
for the canal the precise alignment
will be known only after the present
technical investigations are over.

A final decision therefore on the
project will be possible after detailed
project estimates, which are under
preparation, are received.

Prices of Groundaut

*286. Bhrl M. 5. Murtl: Wil the
Minister of Food and Agriculture be
pleased to state.

(a) whether there iy any proposal
to fix maximum and minimum prices
of groundnut; and

(b} if so. the action taken or pro-
posed to be taken thereon?



2067

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) No,
Sir.

(b} Question does not arise.
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Sapply of Fertiizers

629. Shri Kolla Venkalah: Will the
Minister of Food and Agriculture be
pleased to refer 1o the reply given to
Unstarred Quest'on No. 544 on the
24th August, 1965 and state:

(a) whether the balance quantities
of allocated chemical fertilizers due
to the States in the first half of 18565~
46 have been fully supplied before
the end of September, 1965;

(b) if so, the quantities of manure
supplied to different States this year
upto the end of September, 1965;

(c) the quotas allotted Lo different
States for the third quarter of 1965-88;

(d) the quantities supplied during
the third quarter towards the quotas;
and

(e} the reasons for the fallure of
supply, if any?

The Deputy Minister in the Minis.
try of Food and Agriculture (Shri
Shahnawas Khan): (a) No, Sir.

(b) to (d). A Statement showing
allotments of chemical fertilisers
made in favour of the Stute Govern-
ments for the period April to Sep-
tember 1865 and for the third quarter
of 1965-86 and the quantilies supplied
till 30th September, 1965 and during
October 1085 separately is luid on the
Table of the House. [Placed in Lib-
rary, See No, LT-5154/65].
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(e) The main reasons for the short
fall are as under:—

Written Answers

1. Long Shoremen's strike in
USA which resulted in delay~
ed arrivals of Ammonium
Sulphate.

2, Due to world shortage of
fertilisers, it was not possible
to arrange for adequate sup-
plies in the earlier part of the
Year,

3. Production of FACT suffered
on account of power cuts.

4. Production at Rourkela was
also adversely affected due to

inadequate supply of coke
oven gas and power from
Hirakud.

5. Congestion in ports caused by
substantial imports of food-
grning  delayed unloading
operations.

8. Occasional shortage of wagon
supply at the ports and
factories wnd difficulties on
the part of the State Govern-
ments to utilise fully the con-
cession to move fertilisers by
road. .

Minor Ports in Kerala
630. Shri A. K. Gopalan: Will the
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No provision has been made in the
Central Sector for the ports of Bada-
gara or Balipattam.

Minor Poris being under the
executive control of the State Gov-
ernments, the progress of expenditure
on implementation of the schemes
depends mainly on the State Govern-
ment. It is understood that a part of
the improvements of the Ports of
Calicut and Beypore would be com-
pleted by the end of the Third Plan
period and the rest of the work would
be in progress.

Inland Waterways in Kerala

631. Shri A. ii. Gopalan:
Minister of Transport be
state:

Will the
pleased to

(a) the amount allotted by the Cen-
tre for the development of the Inland
Waterways in Kerala during the Third
Five Year Plan;

(b) the amount already spent;

(c) whether the balance will be
spent by the end of the Plan perlod;

(d) whether the Kerala Govern-
ment have sent schemes covered by
the Central ouiiay for approval of
the Centre; and

{e) the important schemes includ-

Minister of Transport be p to  od tt in?
state:
(a)} the amount allotted for the

development of minor Ports of Cali-
cut, Beypore, Bocakara and Balipat-
tam during the Third Five Year Flan
period; and

(b) whether all the development
schemes will be implemented before
the expiry of the Plan period?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). The
amount allotted in the Central Sector
of the Third Five Year Plan for the
Ports at Calicut and Beypore are as
follows:—

Calicut Rs. 10 lakhs
Beypore Rs. 20 lakhs

The Minister of Transport (Shri
Raj Bahadur): (a) A sum of Rs. 100
lakhs has been provided by the Cen-
tral Government for schemes in the
Central Third Five Year Plan for
inland water transport in Kerala
State.

(b)Y Upto Maich, 18965, a sum of

Rs. 30:07 lakhs was spent by the
State Government.
(e} The State Government ure

likely to spend a major portion of
the balance by the end of the Third
Plan period.

(d) Yes.
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(e) Some of the important schemes

. included in the plan prepared by the
' State Governmeny are construction of
Badagara-Mahe Canal; improvements
to Elathur Kallai and Chavara canals.

Rice Supply to Kerala

632, Shri A K. Gopalan: Will the
Minister of Food and Agricalture be
pleased to state:

(a) whether it is a fact that the
Central Government assured to
Kerala eleven lakh tons of rice in-
stead of nine and a half lakh tons
last year;

(b) if so, how much of it has so
far been supplied:

(c) when the balance will be given;

(d) how much of it will be from
Madras; and

(e) how much from Andhra?

The Deputy Minister of Food and
Agriculture (Shri D. R. Chavan): (a)
to (e). The Central Government has
assured Kerala that the full require-
meéents of informal rationing will be
met. No fixed quantities have been
earmarked for svyply from any parti-
cular source. Up to the end of Octo-
ber, about 7-74 lakh tonnes of rice
has been issued in Kerala.

Welfare of Scheduled Castes and
Bcheduled Tribes

€33, 8hri Siddinh: Will the Minister
of 8ocial Security te pleased to state:

(a) whether there iz a proposal te
hold a Conference of Ministers in-
charge of the welfare of the Scheduled
Castes and Scheduled Tribes in

+ November, 1865; and

{b) it 0, the subjects proposed o
be discussed thereln?

The Deputy Minister In the Depart-
ment of Social Security (Shrimatl

Chandrasekhar): (a) Yes, there is
such a proposal, but due to the
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nntiogl emergency the date for the
Conference has not yet been fixed.

(b) Generally, the policies and
progrummes so far followed and to
be followed in future for the welfare
of Backward Classes will be discussed.

O g on Unt = -.nu,

A34, Shri Sidrish: Wil| the Minister
of Social Secvrity be pleased to state:

(a) the States visited hy the Com-
mittee on untouchability so far;

(b) whether the questionnaire of
the Committee has been printed in all
the regional languages of the States
and sent 12 !l the States before the
Committee visited them; and

(c) if not, the reasons therefor?

The Deputy Minister in the Depart-
ment of Soclal Security (Bhrimati
Chandrasekhar : (a) The Mnharash-
tra State and the Union Territory of
Delhi.

(b} The general questionnaire
issued by the Committee has heen
translated into various  regional
languages and the cyclostyled copies
thereof arc distributed before the
visit of the Committee in State,

(c) Does not arise.

Central Advisory Board for Harljan
Welfare

635 Shri Sid-=iuh: Will the Minister
of Soclal Secasity be pleased to state:

(a) whether the recommendatians
made by the Central Advisory Board
for Harijan Welfare on the lst May,
1865 have been implemented; and

(b if so, the details thereof?

The Depuiy Minister in the Depart-
ment of Secial Security {Bhrimati
Chandrasekhar): (a) and (b). The
recommendations made by the Cen-
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tral Advisory Board for Harijan Wel-
fare in its meeting held on 1st May,
1965 have been furnished to the con-
cerned Ministries and State Govern-
ments for compliance, Information in
regard to the action taken on these
recommendations has not been receiv-
ed,

Buppression of Immeoral Trafic Aet,
1856

636 Shri Ram Jlarkh Yadav: Will
the Minister of Social Security be
pleased to state:

(a) whether Government have made
any assessment of the working of the
Suppression of Immoral Traffic Act,
1958;

(b) whether Government have ad-
vised the States to take steps to curb
the clandestlne vice towards the
effective results of the =aid pro-
gramme and legal provisions: and

{c) whether Government propose to
introduce any amendments In the
Act as a result of such an assess-
ment?

The Deputy Minister in the Minls-
try of Law (Shri Jaganatha Rao): (a)
No, Sir.

(b) No specific advice on the sub-
ject has been given to the State Gov-
ernments. They  are, however,
expected to take steps to curb the
viee existing in clandestine form in
the normal course of enforcing the
Act.

(¢} Though no assessment, as such,
has been made, the question of
amending the Act has been engaging
the attention of the Government.

Akhil Bhartiya Banjara Sewak Sangh

637, Shri D, S. Patil: Will the Minis-
ter of Seorial Serurity be pleased to
refer to the reply given to Unstarred
Question No. 2551 on the 21st Septem-
ber, 965 and state:
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(a) whether Government have takea
any action on the demands of the
Akhil Bhartiva Bunjara Sewak Singh;
and

(b) if so, the details thereol?

The Deputy Minister in the Depart-
ment of Soclal Security (Shrimati
Chandrasekhar). (a) and (b). The
demand made by this Sangh 1is
regarding the revision of lists of Sche-
duled Castes and Scheduled Tribes
and is under consideration in the
light of the recommendations made
by the Advisory Committee on Revi-
sion of Lists of Scheduled Castes and
Scheduled Tribes.

Cases inat Foodgralns Deal

€38. Shri Hari Vishnu Kamath: Will
the Minister of Focd and Agriculture
be pleased to state;

(a) the number of prosecutions
launched in each State and Union
Territory since 1st April, 1965 under
the Essential Commodities Amend-
ment Act, 1964 agalnst hoarders,
black-marketeers and profiteers;

(b) the number of convictlons se-
cured; and

(c) the nature and guantum of
sentence in each case?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) to (c). A statement
giving available information in res-
pect of parts (a) and (b) is laid on
the Table of the House. [Placed in
Library. See No, LT-5155/65]. Fur-
ther information is being collected in
respect of these two parts as also in
respect of part (¢) of the question and
will be laid ¢r the Table of the
House.

Live-siock Insurance

433, Shri Sidheshwar Prasad:
Shri Kolla Venkalsh:
Shri Linga Reddy:

Will the Minister of Food and Agri-
culture he pleased to state:
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(a) whether any attempt has been
made to study the question of lve-
stock Insurance;

(b) if so, the findings of the itudy;
and

{c¢) Government's reaction thereto?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
llu!mlwu EKhan): (a) Yes

(b) The Experts are of the opinion
that voluntary cattle insurance can
be tried in india on a pilot basis.

(¢) A proposal for imtroduction of
cittle insurance during the Fourth
Five Year Plan is under considera-
tion.

Credit to Farmers

'840. Bhri Sidbeshwar Prasad: Will
the Minister ~* Community Develop-
ment and Co-operution be pleased to
state:

(a) whether it is a fact that the
Third Five Year Plah sought to pro-
vide funds to Co-operative Socletles to
enable them to provide “adequate
eredit on the basis of their production
requirements and repaying capacities
to marginal and sub-inarginal culd-
vator, landless tenants etc”; and
*{b) if so, to what extent it has been
carried out?

The Deputy Mirlbter in the Minis-
try of C it 1 t and
Cooperation (Shri B 8 Marthy): (a)
Yes, Sir. State Governments have
sanclioned outright grants towards
special bad debt reserves of central
coope-ative banks and primary agri-
cultural credit societies to induce them
to provide adequate credit, on the
basis of production requirements and
repayving capacity, to marginal and
sub-marginal  cultivators, landless
tenants etc. Central assistance has
been provided to the State Govern-
ments to the extent of 50 p.c. of these
grants.
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(b9fThe  National  Cooperative
Development Corporation has set up
a working group to examine how far
the scheme of outright grants has
secured the objective for which it was
sanctioned. The report of the work-
ing group is expected shortly.

Cash Crop (-)ulllﬂtlm

%41, Shri Sidhesbwar Prasad: Will
the Minister uf Food and Agri¢ultare
be pleased to state:

‘(&) the percentage of the total irrk-
gited land, State-wise, under wheat,
rice, sugar-cane, cotton and ocilseeds
cultivation as on the st April, 1958
and 1st April, 1985, respectively;

(b) the steps taken to Increase the
acreage of cereal cultivation in the
irrigated areas; and

(c) the reasons, 1if any, for the
popularity of cash crop cultivation ia
the irrigated areas?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shel
Shahnawaz Khan): (a) A statement
showing the irrigated area under
wheat, rice, sugarcane, cotton and
oilseeds alongwith their precentages
to gross irrigated . area for the years
19°9-50 and 1982-83 is laid on the
Table of the House. [Placed in Lib=-
rary, See No. LT-5156/65). The
figures for the years subsequent to
1962-63 have not yet become avall-
able.

(b) The State Governments have
been addressed to introduce addit‘onal
crops over and above the existing
ones in selec'~d irrigated arcas, to
prepare for cultivation and to  bring
under cultivafion some land falling

with'n the command aress of new
irrigation projects of which the
potentinl is not being fully used, to

mubilise electric and diesel pumps for
using the flow and surface water by
means of lift Irrigat'on 8o as to
increase substantially the acreage of
rabi and summer crops, to extend
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coverage under high yielding varieties
of paddy and wheat such as (Tai-
chung Native-I, Sonara-64 and Lerma
Rojo) and hybrids of maize, jowar
and bajra, etc.

(¢) The popularity of cash crop
cultivation in irrigated areas as also
other crops in such areas is mainly
due to the fact that their cultivation
generally depends on assured water
supply and the inputs like fertilizers,
Improved seed, etc., that are invested
on the cultivation of such crops res-
pondfully under irrigated conditions
and bring in assured returns. In view
of the above and in view of the fact
that the cash crops generally fetch
comparatively higher financial
returns to the cultivators, their culti-
vation is popular 1n irrigated areas.

Women Volunteer Corps for Social
Service

642. Shri Shree Narayan Das: Will
the Minister of Social Security be
pleased to state:

(a) whether it is a fact that a coun-
try-wide corps of women volunteers
Yor social service has been organised
during the Emergency;

(b) it so, its present strength; and

(c) the nature of work ihat this
organisation has been able to take up
or proposes to take up in the near
tuture?

The Deputy Minister in the Ministry
of Law (Shri Jaganatha Rao): (a) No.
Sir. The Citizens' Central Council
has however, decided to form an or-
ganisation called “Women’s Voluntary
Services” on an all-India basis.

(b) The “Women’s Volunttry Ser-
vices” has just been launched and
has no strength at present.

(c) A statement giving the propos-
ed activities of the above organisa-
gion is attached.
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STATEMENT
The members of the “Women's,

Voluntary Services” will be under-
taking the following activities (dur-
ing war times):—

1. Medical: First Aid, Auxiliary
Nursing, Attendants, Nursing
Aids, etc.

2. C tions: Teleph
and Wireless operators.

[ od

Transport: Motor and ambul-
ance drivers.

4. Welfare & Amenities: Provision
of Welfare & Amenities for
Defence personnel upon re-
quest and for displaced per-
sons and evacuees.

5. Canteens: Static and mobile
for Defence and other super-
vision of food services.

Emergency work of Evacuees.

7. Rest Centres and Holiday
Camps for families of De-
fence personnel and others.

8. Civic Education: Such as check-
ing rumours and giving cor-
rect information, etc.

9. Entertainment and recreation
programme for the Defence
personnel.

10. Agriculture and Dairy work,

encouraging Kitchen Gar-
dens, poultries, etc.

11

—_

Signalling, watch and ward,
traffic control, etc.

12. Such functions as are required
by the Civil Defence authori-
ties, i.e. Fire fighting, Salvage
and Savings, vigilance, etc.”

During peace time the “Women's
Voluntary Services” will serve as
Women’s Voluntary Bureau, directing
and channelising the services of vol-
unteers wherever needed.
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Hill and Bcarcity Areas

643. Shri Linga Reddy: Will the
Minister of Food and Agriculty

2080
v
Agrienltural Universities
644. Shri Lingn BReddy: Will the
Minister of Food and Agriculture be
1 d to state:

pleased to state:

{(a) the amount spent on the
development of hill areas and scarcity
areas in the country during the Third
Five Year Plan so far;

(b) the places where such areas
predominate; and

(c) whether the States have been
asked to send schemes for develop-
ment of such areas for the Fourth
Five Year Plan?

The Deputy Minister in the Minis-
fry of Food and Agriculture (Shri
Shahnawar Khan): (a) Information
is not available as there were no
separate heads of expenditure for
development of hill areas and scar-
eity areas during the Third Plan
Period.

(b) Hill areas and Scarcity Areas
(which presumably implies drought
affected areas) predominate in the
following States:—

Hill Areas.

Jemmu & Kashmir, NEFA, Naga-
land, Manipur, Tripura, Himachal
Pradesh, Punjab, Uttar Pradesh,
Assam, Madras and West Bengal.

Scarcity Areas.

Andhra Pradesh, Gujarat, Punjab,
Maharashtra, Rajasthan and Mysore.

(c) The Stale Governments con-
cerned have been requested to formu-
late schemes for development of these
areas during the Fourth Five Year
Plan. A number of Working Groups
have been set up in the various Min-
istries to prepare schemes for deve-
lopment of hill areas. A  Steering
Committee, has been set up in the
Planning Commission to coordinate
the work of these groups.

Univer-
the

fa) whether Agricuitural
sities have been sterted in all
Btates;

(b) the amount spent on them;

(c) the names of the States whers
Agricultural Universities have bean
started; and

(d) the amount the University
Grants Commission has allotted to
them?

The Deputy Minister i the “Tinis-
try of Food and Agriculiure (Shrl
Shahnawar Khan): (a) No.

(b) and (c). One Agricultural Uni-
versity was established in Uttar Pra-
desh during the Second Plan period.
A non-recurring expenditure not ex-
ceeding Rs, 190 lakhs was sanctioned
for this University, Seven more Uni-
versities have been established during
the Third Plan period. The names of
the States where these Universities
are located and the grants already
released by the Central Government
are indicated below:—

Grant
Name of the State released

Rs.
Punjab 25,00,000
Orissa . . . 15,54,279
Rajasthan . . 15.3R,000
Andhra Pradesh . 11,319,540
Madhya Pradesh gh,000
West Bengal . . £,00,000
Mysore Nil.

(d) The mformltlun .:s being col-
lected and will be placed on the table
of the Sabha,

Applied Nutrition Pregramme

645. Shrl D. C. Bharma:
Shri Rameshwar Tantla:
Shri Himatsingka:

Will the Minister of Communily
Development and Co-operation be
pleased to state:

(a) whether it is a fact that the
Applied Nutrition Programme has nolf
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surceeded so far in achleving a better
and higher level of nutrition for the
wulnerable section of the population
in rural arens according to a survey
eonducted by Government;

(b) if so, the reasons therefor; and.

(c) the steps proposed to be taken
ia the matter?

The Deputy Minister in the Mhis-
try of 'Community Development and
Cooperation (Shri B. 5. Murthy):
(a) and (b). The latest survey of-the
Applied Nutrition Programme -has
been made by the Programme Eva-
luation Organisation of the Planning
Commission, who undertogk a quick
current evaluation late in 1964 in the
Btates of Andhra Pradesh, Madras,
Orissa and Uttar Pradesh where the
programme has been longest in opera-
tion. Primarily educational in cha-
racter, the programme also provides
for supplementary feeding of wvul-
gderable groups in the selected blocks
and villages. In regard to nutrition
education, the survey indicates that
there has been improvement in nutri-
tion consciousness and knowledge
during the programme period; in res-
pect of supplementary feeding also,
the survey records satisfactory prog-
ress in Andhra Pradesh, Madras and
Orissa; in Uttar Pradesh, however, the
feeding was mainly confined to l'ﬂl-lk
distribution.

(c) Besides other administrative
and orgamsatlonal measures to -im-
prové the working of the proRramme
in the light of the experience gained,
the programme unlike in the past,
will be implemented in the 4th Plan
as a regular plan scheme with inte-
grated budgets at the State level a3

recommended, inter alia, by the Re-
port of the Programme Evaluation
Organlsation,

Import of Rice

#46. Shri Gokulananda Mohanty;
_Shrimati Reouka Barkataki:
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2083,
Shrl Yashpal, Singh; ./
Shri’ Kapur SIngh:

Will the Minister of Food- and Jltrip
eulture be pleased tp state -

(a) the total quantity of rlce pur-
chased s0 far by India from 'foreigmn
countries since the attack by.Pakistan.
on Kashmir on the 5th August, 1985;
and .

(b) the quantity purchased, coup-
try-wise, and the price paid?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) and (b). Since the
5th of August, 1965, an Agreement
for the purchase of 53,500 metric tons
of rice from Thailand has been signed
and a deal for the import of 3,700
metric tons of rice from the United
Arab Republic has been finalised. It
will not be in the public interest to
disclose the ptice at which rice from
Thailand ‘and the United Arab Re-
public has been purchased.

" Bcheduled Castes and Scheduled
Tribes Commissioner’s Report

647, Shri Siddiah: Wil] the Minister
of Soclal Security be pleased to state:

(a). whether Government propose’to
lay a statement showing the action
taken on the recommendations made
by the C issi . for heduled
Castes and Scheduled Tribes in his
Report for the year 1862-63 on the
Table during the current Session of
Parliament; and

(b) if not, the reasons thereforT,

The Deputy Minister in the Depart-
ment of Social Security ~ (Shrimatl
Chandrasekhar): (a) and (b). The
statement of action taken or proposed
to be taken on the recommendations
contained in the Annwal‘Réport of
the Commissioner for  Scheduled
Castes and Scheduled Tribes for a
particular year is ‘usually laid on the
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* dable” of the' House just before the
next year's Report is taken up for
consideration -irt’ the House, ~

We have called for the requisite in-
formation from: the ,various -authori-
ties concerned with the recommenda-
"tion$ contained in the Report of the
Commissioner for Scheduled Castes
.and Scheduled Tribes {for the - year
-1962-63 and a statement of action

. taken or proposed to be taken on this
Report will be placed before the
House, at the appropriate time.. .

¢ on Employment of Scheduled
Castes and Scheduled Tribes

" 648, Shri Blddiak: Will the Minister
of Bocial Security be pleased to state:

(a) whether the rec dall
made by the Seminar on Employment
"of Scheduled Castes and Scheduled
Tribes held in New Delhl in January,
1864 have been implemented by the
State Governments and’ the Central
Government; and |~

(b) if so, the details thereof?

_The Deputy Minister in the Depart-
ment of Social Security (Shrimati
Chandrasekhar): (a) and (b). ‘Posi-
tion “in this regard is inditated in the
statement laid on the Table of the
House. [Placed in Library. See No.
LT-5157/65].

Sugar Factories
649. Bhri Linga Reddy: Will the

"Minister of Food and Agricultire be
pleased to state:

(a) the number of Sugar Factories
at present in India, State-wise;

(b) the quantity of sugar required
to make the country self-sufficient;
and

(c) the measures taken to produce
sufficient guantity of sugar for export
‘to foreign countries?

. The Deputy Minister in the Ministry
. of Food and Agriculture (Shri D, L.
Chavan): (a) In 1964-85 crushing

[ .
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seuian 198 sugar factories were In
operation in the different States a8
under;—

No. of

S.No, State factories im
operation -
1 UP . . . 73
2 Bihar . . . . ‘29
3 Punjab . . 8
4 Woest Bengal . . |
5§ Assam . . . 1
6 Rajasthan . . a
7 Madhya Pradesh . . 3
8 Orissa . . . . 2
9 Maharashtra . . 32
10 Gujarat . . . 3
13 Madras . . . a2
12 Mysore . . . ]
13 Pondicherry . . . 1
14 Andhre Pradesh . . 19
15 Kerals . . 3
198

ToraL . .

(b) and (c). The target of sugar
production for meeting the require-
ments of home consumption and ex-
ports was fixed at 356 lakh tonnes
for the Third Plan, For the Fourth
Plan the target js likely to be fixed
at 45 lakh tonnes to cover the require-
ments for home consumption and ex-
ports, Additional sugar production
capacity is being licensed and cane
development measures taken to attain
these ‘targets of gugar production.

Workers of Coir Factories

650. Shri Umanath; Will the Minister
of .Boclal Security be pleased to slate:

(a) whether Government are awars
of the Coir Board's recommendation
to bring coir factorics employing
three or more workers under the Em-
ployees' Provident Fund Scheme;

(b) if so, the grounds on which the
recommendation has been made; and

(c) Government's reaction thereto?



2085 Written Answers

The Deputy Minister in the Depart-
ment of Social Security (Shri Jagana-
tha Rao): (a) Yes.

(b) The main ground is to extend
the benefit of the Employees' Provi-
dent Funds Act, 1952, to employees
employed in small coir factories em-
ploying less than 20 persons which are
not covered at present.

(c) It is not practicable to extend
the Act at present to establishments
employing less than 20 persons. It is,
however, proposed to make a suitable
amendment in the Act so that the
question of its extension to such estab-
lishments can be taken up in the
light of the actual situation prevail-
ing in individual industries.

Nautritious elements in Food

651. Shri A. N, Vidyalankar: Will
the Minister of Food and Agricul-
ture be pleased to state the mea-
sures being taken to prevent the des-
truction of nutritious elements in the
food articles such as in rice, through
polishing and processing methods?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): According to Rule 7 of
the Rice Milling Industry (Regulation
& Licensing) Rules 1959, (except in
regard to certain specified cases) mills
are prohibited from removing more
than 5 per cent or less than 3 per cent
of bran from rice. The State Govern-
ments have been advised recently to
ensure strict enforcement of the pro-
vision in respect of polish and to res-
trict the degree of polish to only 4 per
cent so that the loss of nutritious ele-
ments may be minimised. Govern-

ment have recently set up seven
modern rice mills with improved
machinery including improved

methods of parboiling which give
more nutritious rice.

The processing of other food arti-
cles, like fruits'vegetable etc. does
not result in any appreciable loss of
nutrients. The Fruit Products Order,
1955, which regulates such processing,
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provides proper safeguards in
connection.

Delimitation Commission

652. Shri Vishwa Nath Pandey:
Shri Daljit Singh:

Will the Minister of Law be pleas-
ed to state:

(a) whether the Delimitatlon Com-
for

ission has finalised the prop
dehrmtnnng the Pnrlmmenm-y and
bly Constit ies in ‘he States

of Uttar Pradesh and Punjab; and

(b) if so, whether the details there-
of will be lald on the Table?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
(a) and (b). The delimitation of Par-
liamentary and Assembly Constituen-
cies in the Punjab has been complet-
ed by the Delimitation Commission
and the notification published in the
Gazette of India, Extraordinary, dated
the 4th July, 1965. A copy of this
notification was also laid on the Table
of the House on the 17th August,
1965.

As regards Uttar Pradesh, the De-
limitation Commission discussed its
draft proposals with the associate
members at Lucknow from the 7th
to 14th October, 1985. These propo-
sals will be published shortly in the
Gazette of India and the State Gazette
for objections and suggestions from
the public. The Commission will con-
sider the objections and suggestions
at one or more public sittings and
thereafter finalise the order which
will be published in the Gazette of
India as well as in the State Gazette.
A copy of the order will then be
placed on the Table of the House.

Food Polyiechaics
653, Shri Vishwa Naih Pandey:
Shri Yashpal Singh:
Shri Xapur Singh:

Will the Minister of Food and Agri-
eulture be pleased to refer to the reply
given to Unstarred Question No. 1158
on the 31st August, 1965 and state
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when the proposed Food Polytechnics
are likely to be set up and at what
Places?

The Deputy Minister in the Minls-
try of Food and Agriculture (Shri D.
R. Chavan): Preliminary arrange-
ments are under way to set up the
proposed Food Polytechnics during
the year 1865-66. They would be
located at (1) Lucknow (U.P), (2)
Kalamassery (Kerala), (3) Bangalore
{Mysore), (4) Ahmedabad (Gujrat)
and (5) Panjim (Goa). The courses
at centre No. (1) are expected to start
shorily, while those at Nos, (2) and
(3) may start early next year. Nego-
tiations for the acquisition of land at
centres (4) and (5) are under way and
courses will start as soon as the buijld-
ings etc. are ready.

Crash of Helicopter

654. Shri Vishwa Nath Pandey:
Will the Minister of Civil Avlation
be pleased to refer to the reply given
to Unstarred Question No, 1186 on the
31st August, 1965 and state:

(a) whether the causes of the acci-
dent to a helicopter which was spray-
ing insecticides over cotton flelds in
Kheowale village in Ferozepur district
(Punjab) have since been investigated;
and

(b) if so, the result thereof?

The Minister of Transport (Shrl
Raj Bahadur): (a) and (b). The acci-
dent is still under investigation.

Madras Harbour Explosiom

655. Shrl Vishwa Nath Pandey:
Will the Minister of Transport be
pleased to refer to the reply given to
Starred Question No. 43 on 1Tth
August, 1965 and state:

(a) whether Government have re-
ceived the report of enquiry made by
the authorities concerned about the
Madras harbour explosion which took
place on the 3rd June, 1963;

{b) if so, the result thereof; and
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(c’the reaction of Government
thereto?

The Minister of Tranmsport (Shri
Raj Bahadur): (a) to (c). The report
is still awaited by Government.

Import of Tractors

656. Shri Vishwa Nath Pandey: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether any proposal was re-
ceived from the Government of Uttar
Pradesh for the import of heavy or
low type tractors for bringing addi-
tional acreage under cultivation under
the intensive drive for “Growing More
Food";

(b) if so, whether Government have
since accorded the approval for the
import of such tractors; and

(c) if so, the detalls thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) to (c). In
September, 1864, the State Govern-
ment of Uttar Pradesh requested for
the release of foreign exchange
amounting to Rs. 1.5 lakh for the im-
port of three Caterpillar D-4 tractors
from US.A. for cultivation work at
the Usar Reclamation and Soil Con-
servation Farms in Lucknow and
Hardoi District.

It was considered that indigenous
wheel type tractors could serve the
purpose in question. In view of this
and the difficult position of foreign
exchange, the Government of Uttar
Pradesh were advised to use high
horse-power wheel type tractors, like
Zetar, 50 HP.

National Feod Policy

Shri Hari Vishnu EKamath:
Shri P, C. Borooah:

Shrl Vishwa Nath Pandey:
Shri Kindar Lal:

Will the Minister of Food and Agri-
calture be pleased o refer to the reply
given to Starred Question No. 618 om
the 14th September, 1065 and state:

(a) whether a conference of repre-
sentatives of all parties in Parliament

657,
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hag been convened to consider the
National Food Policy;

(b) if so, a resume of its delibera-
tions and decisions; and

(e) if not, the reasons-therefor?

The Deputy Minister in the
Ministry of Food and  Agrical-
ture (Shri D. R. Chavam): (a) Yes,
Sir. A meeting of the represen-

- tatives of all parties in Parli
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(b) how many of the drivers involv-
ed in the remaining cases enjoyed
diplomatic immunity;

(¢) whether such diplomatic im-
munity is enjoyed by the drivers of
some foreign Missions only; ’

(d) it so, m;hich; and

(e) the basis therefor?

The Minister of Transporgy (Shrl

was convened by the Minister for
Food and Agriculture on the 8th Nov-
ember, 1965 to discuss the procure-
ment and distribution aspects of the
Emergency Food Plan. Another such
meeting was convened by the Minis-
ter for Food and Agriculture on the
9th November, 1885 at which the pro-
duction aspects of the Emergency
Food Plan were discussed.

(b) A statement giving a brief re-
ecord of the two meetings is placed on
the Table of the House. [Placed in
Library. See No. LT-5158/65].

(c) Does not arise.

Report of Enquiry Committes on
escape of Danilel Walcett

658. Shrl Harl Vishnu Kamath:
Will the Minister of Civil Aviation
be pleased to refer to the reply given
to Starred Question No, 767 on 2lst
Seplember, 1965 regarding report of
enquiry Committee on the cscape of
Daniel Walcott and state the Jetails
of disciplinary action taken against the
officers charge-sheeted?

The Minister of Transport (Shrl
Raj Bahadur): Disciplinary proceed-
ings against the officers are still in
Progress.

Road Accidents in Delhi

659. Shri Harl Vishou Kamath: Will
the Minister of Transport be pleased
to refer to the reply given to Un-
starred  Question No, 2131 on  the
14th September, 1965 regarding road
accidents in Delhi and state:

(a) the upshot of the cases pending
in courl, and of thuse under investiga-
tion;

Raj Bahadur): (a) Out of the three
cases previously shown as pending in
Courts, the driver of one vehicle was
convicted and fined Rs. 150. The re.
maining two cases are still pending
in Courts.

In regard to the eight cases which
were previously stated to be under
investigation, two cases were filed, as
untraced. One case i3 pending in
Court and the remaining five cases
are still under investigation.

(b) 21

(¢) to (e). Only privileged per-
sons of the privileged institutions en-
joy diplomatic immunity from the
criminal, civil and administrative
‘jurisdiction of the receiving State. If
the driver happens to be a national
resident in the receiving State ie. an
Indian national, he does not enjoy
any immunity.

Prices of Gram

660. Shrl Madhu Limaye:
Shri Bagri:

Will the Minister of Food and Agrl-
culture be pleased (o state:

(a) whether Government are .ware
of the wide differences in the prices
of gram ruling in Punjab, Maharash-
tra and other States;

(b) whether Government are also
aware that there is no such big varia-
tion in prices of cattle feed like gavar;
and

(c) if so, the reasons for this wide
diffcrence in the price behaviour of
gram and gavar?

The Deputy Minister In the Minls-
try of Food and Agriculture (Shri D.
R. Chavan): (a) Yes, Sir.
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(b) Yes, Sir.

(c). Consumption of Gavar is most-
ly local in the form of cattle feed.
There is very little inter-State' move-
ment and the.e is, therefore, not much
scope for wide d.flerence in its prices.
Gram on the other hand is an article
for human consumption and the dis-
parity in prices of this commodity as
between different Stales arises from
the fact that some States like Pun-
jab, Hajasthan, U.P. etc. are surplus
in gram, there are others such as
Maharashtra, Madras etc. which are
consuming States but are deficit in
Gram..- The difference in prices Is
caused by the transport costs, the
mode of transport, the distance bet-
ween the sources of supply and the
consumnig centres. The difference in
prices is, however, not very wide in
respect of gram being supplied from
surplus States to the deficit States on
Government to Government basis,

LA.C. Flights in Rajasthan

66l. Shri Kapur Singh:
Shrl P. K. Deo:
Shri Solanki:
8hrl Narasimha Reddy:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether all Indian Airlines Cor-
poration flights to stations in Rajasthan
have been stopped; and

(b) if 20, why and how the Rajas-
than Government and the people have
reacted to that?

The Minister of Transport (Shrl
Raj Bahadur): (a) No, Sir. During the
recent Pakistani  aggression Indian
Airlines Corporation had to suspend
its  flight . 1C-4491450 Delhi-Agra-
Jaipur-Udaipur during the period 17th
September to Sth October, 1965. The
other service IC-123'124 Bombay-
Ahmedabad-Jaipur-Delhi continued to
operate uninterrupted,

(b) Rajasthan Government were
no doubt concerned about the sus-
pension of the service which how-
ever, has since been resumed.
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662. Shri Shru Narayan Das: Will
the Minister of Transport be pleased
to state:

(a) whether there is any proposal
under consideration of Government to-
take up the construction of the lateral
road from U.P. to Assam; and

(b) it so, the steps taken and the
programme drawn up in this regard?

The Minister of Transport (Shri
Baj Bahadur); (a) and (b). The Gov-
ernment of India have undertaken the
construction of a lateral road from-
Bareilly in Uttar Pradesh to Amin-
gaon in Assam to meet the economic
and other needs of the areg near the
northern border of the country.

The alignment of the route will be
such as to pass through the following
towns:—

Bareilly, Pilibhit, Lakhimpur,
Bahraich, Basti, Gorakhpur,
Gopalganj, Piprakothi, Muzaffar-
pur, Begusarai, Purnea, Araria,
Bahadurganj, Thakurganj, Gal-
galia, Siliguri, Baradigi, Nagar-
kata, Goyerkata, Dalgaon, Madari-
hat, Hashimara, Rajbhatkhawa,
Alipur Duar, Bhalka, Nalbari,
Rangia and Amingaon.

In addition, the following four link
roads are also to be constructed:

(i) Kasia to Padrauna (U.P.).
(ii) Sagauli to Bettish (Bihar).

(iii) Muzaffarpur to  Durbhunga

(Bihar}; and

(iv) Araria to Forbesganj and on
to Maricha (Bihar).

route will have a
carringeway with
bridges designed to carry clasz 70
loads. The work on the road is
being executed by the State Public
Works Departments concerned  in
their respective State territories and
the entire cost involved would be met
by the Government of India.

The entire
double lane
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Central Commodity Committees
863 Shri 8. C. Samanta:
Shri Subodh Hansda:
Shri M. L. Dwivedi:

Will the Minister of Food and Agri-
sultare be pleased to state:
Ia) how many of the nine Central
dity C under his
l(im.llry have already been dissolved;
(b) how many of the nine Commit-
#ees were set up according to (i) Acts,
(ii) Resolutions, end (iii) otherwise;
(c) whether in the Development
Ceuncils proposed to be set up in
tul.u.re in lieu of each Commodity
ittee, representati shall be
given to the Members of Legislatures
also; and
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Volunteer Force in different States
has been i in the of

the existing emergency; and

(b) if so, the steps taken for their
mobilisation for active emergency
work?

The Deputy Minister in the Min-
istry of C ity Develop and
Co-operation (Shri B. S. Murthy): (a)
Yes, Sir.

(b) In the context of the present
situation, the State Governments
have been asked to augment and
strengthen the Village Volunteer
Force and assign to its members
specific tasks in the spheres of local
def! mass ed ion and produc~

(d) if not, the therefor?

The Deputy Minister in the Min-
istry of Food and Agriculture (Shri
Shabnawaz Khan): (a) Five.

(b) Out of the nine Committees,
four were set up under Acts of Legis-
lature and the remaining five under
Government Resolutions.

(c) and (d). Specific representa-
tion has not been provided to Mem-
bers of Legislatures as such, on the
Development Councils proposed to be
set up. However, if such members do
not come on the body as representa-
tives of growers etc, then the
Central Gavernment has the right to
nominate additional members under
reserve powers to cover interests not
otherwise represented. In the first
Development Council however, the
non-official members of the erstwhile
and existing Commodity Committees,
including members of Legislature
would all be taken as members.

Village Volunteer Foree

664 Shri B. K. Das:

Shri Shree Narayan Das:
Dr. L. M. Singhvi:
Shri Linga Reddy:

Will the Minister of Community
Development and Co-operation be
pleased to state:

({a) whether the organisation, work-
ing and the strength of the Village

tion. Appropriate training measures
indluding, to the extent possible
training in the use of arms, have also
been suggested.
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668. Bhri Basappa:
Shrl 5. C. Samanta;
Shri Subodh Hansda:
Shri M. L. Dwivedi:

Will the Minister of Food and Agrl-
culture be pleased to state:

(a) whether any steps have been
taken to re-organise the Indian Coun-
*€il of Agricultural Research;

(b} if so, whether the revised rules
have been framed; and

{¢) the important changes msade in
the rules t

The Deputy Minister in the Min-
istry of Food and Agriculture (Shri
Shafiiiwaz Khan): (a) Yes. The
Indian Council of Agricultural Re-
search will be a fully autonomous
institution, controlling all the Re-
search Institutions now under the
control of the Ministry of Food &
Agriculture  including the Central
Commeodity Committees,

(b) Yes. They were adopted by the
Indian Council of Agricultural Re-
search Society at its Special Meeting
held on the 24th September, 1865 and
will be introduced from a day to be
decided by Government.

(c¢) The important changes in the
rule relate to:

(i) reconstitution of the Govern-
ing Body with a view to
making it predominantly a
bedy of scientists and those
with interest or knowledge in

agriculture;
(ii) constitution of an Advisory
Body and four Standing

Committeea one each for (a)
agricultural research: (b)
animal sciences  research;
(¢) agricultural education
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.* and (d) agricultural econo-
mic, statistical and marketing
research;

(iii) the appointment of &
Director General who will be
a distinguished scientist;

(iv) establishment and mainte-
nance by the Council of its
owpn  secretariat, Research
Institutes, Laboratories, ebc.

Sea Isiand Cottom

667. Shri Basappa: Will the Min~-
ister of Food and Agriculture be
pleased to state:

(a) the extent of area under Sea
Island Cotton Cultivation in Mysore
State;

(b) the quantity produced annually;
and

(¢) whether more area is likely to
be brought under such cultivation?

The Deputy Minister In the Min-
istry of Food and Agriucliure (Shri
Shahnawaz Khan): (a) 3,006 hectares
and 2,064 hectares were sown under
Sea Island Cotton in Mysore State
during 1963-04 & 1984-65 respectively.

{b) The quantity produced during
1063-64 & 1084-85 respectively was
1432 bales & 1544 bales.

(c) Efforts are being made to bring
more area under Sea Island Cotton
Cultivation in the State.

National Highways in Mysore

668, Shri Basappa; Will the Min-
ister of Transport be pleased to
state:

{a) whether Government of Mysore
have approached the Centre to In-
clude Bangalore-Mysore-Mercara-
Mangalore road and Bangalore-
Mysore-Ottacamand road in  the
National Highway; and

(b) if wo, action taken thereon?
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The Minister of ' Transport (Shri
Baj Bahadur)! (a) and 1b). No pro-
posal for the deciaration of the
Bangalore-Mysore-Oltacamund. . road
as a National Highway has been
received from the Mysore Govern=
ment. The State Government, how-
ever, suggested some time back the
inclusion of the Bangalore-Mysore-
Mercara-Mangalore road ‘in the Na-
tional Highway System. It has not
been possible to accept this proposal
as no funds are available for the
expansion of the existing Natlonal
Highway System at present.

Roads of Inter-State and Economie
Importance

669. Shri Basappa: Will the Minis-
ter of Transport be pleased to state:

(a) whether the Government have
recently advised the State Govern-
ments to formulate programme for
the development of roads of inter-
State and economic importance; and

(b) it so, whether any programme
has been received from Government
of Mysore in this connection?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). No, Sir.
Proposals for Central aid for the
development of State roads of inter-
State or economic importan:ie were
invited from State Governments in
October 1960 for consideration under
the Third Five-Year Plan. In that
connection, the Government of Mysore
also sent a programme amounting to
Rs. 4.37 crores which was later on
modified by them to Rs. 1.57 crorea
Details of this modified programme
are given In the statement below:

(Rs. in Lakhs)

Estimated
WName of work Cost

1. Pormation of a road from

Chirapur to Yadgir 28 co
2, Constructing o road frem

* Chineholi 1w Gulbargs See-

tion Solepet w0 Kurikote 2800

,the river Krishna at
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3. Constructing & réad from

Sringeri to Karkala via Mal-
lurghsat (40 miles) . . 30-08
4. Improvements to road frem
, Chodahalli to Talabeus in
Kollegal Taluk (21 miles) . 1988
5. Constructivn a bricge scioss
Gurupur River near -Mor-
voor in Mtnsa.lu:t Ba;npn
Road . Loy
6. Construtlmc a Bnd;c across '
Krishna River near Kolhar
in Bijepur District . . 40+00
TotaL . . 156-9%

Out of works

detalled in tht
the Gover

of Ind:a have agreed to provide funds
to the State Goverament to meet the
cost of preliminary investigations in
regard to the proposed bridge over
Kolhar, the
question of its construction being con-
sidered in the Fourth Plan. In addi

. tion, they have also infomed the State

Government that they have no objec-
tion to their financing from their
Central Road Fund Allocations the
work relating to the construction of
a road from Sringeri to Karkala via
Mallurghat. Due to flnancial limita-
tions and the need for conserving
funds for meeting emergent require-
ments, it has not been possible to give
financial assistance for any other
works,
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J'nel i’mpt in Omuﬁn Alrcraft
€71, Shrimati Sharda Mukerjee:

Shri A. N. Vidyalankar:
Shri Yashpal Bingh:

Will the Minister of Civil Aviation
e plea:ed to state: .

(a) whether ‘the’ experh of n.nn:'
ted - ther

Royce Company ‘have
enquiry into the failure of fuel:pumps
In the Caravelle aircraft; and

(b) it so, the finding thereof?

The Minister of Transport (Shri
Raj Bahador): (a) - and (b). The
investigations into the failure of [fuel
pumps on Caravelle aireraft during
the month of August, 18685 revealed
that failures had occurred due to
corrosion of the silver plated surfaces
of the pumps. The corrosion ad
occurred die to the use cf conuml-
nterl tuel.

Agricultural Schemes

€72. Shri Rameshwar Tantia:
Shri Himatsingka:

Will the Minister of Food and Agrl-
sulture be pleased to state:

(a) whether it is a fact that the
Indian Council of Agriculture Research
bas recommended vigorous imple-
mentation of several eo-ordinated
schemes on an all-India basis for
important food crops such as wheat,
rice, jowar, bajrz and mi!lets;

(b) it so, the reaction of Govern-
ment thereto;, and

(c) the steps bems taken to imple-

rnent I.m.s-. schemen

The Deputy Minister in the Ministry
of Food and Agriculture (Shrli Shah-
nawaz Khan); (a) Yes

(b) The Government have accepted
the approach of coordinéted schemes of
research ,

(¢) All India Co-ordinated schemes
on Rice and Maize are already func-
tioning. Similar schemes on other im-
portant crops are expected to be taken
up in the first year of the Fourth Five
Year Plan.

Crxechoslovak Girls as Alr Hostesses

§73. Shri Rameshwar Tantia:
+ . Shri Himatsingka:

Will,the Minister of Civil Aviatiom
be pleased to state:

(a) whether it is a fact that the Alr
India -has- decided to employ
Czechoslovak ‘Iﬂl as. Mr Hostesses;
and

(b) it 50, the reasons therefor?

The Minlster of Transport (Shri Ra
Bahadur): (s) and (b). Yes, Sir. The
Air-India's flights connect Prague and
New York via London. There Is con-
siderable movement of Czech passen~
gers between New York and Prague,
most of whom speak only Czech.. Tt is
essential, therefore, that Air-India
employ Czech-speaking Air Hostesses
to facilitate such passengers on thelr
flights.

p Co 2

674. Shri Rameshwar Tantia:
Shri Himatsingka:

Will the Minister of Commaunity
Development and Coroperation be
pleased to state:

(a) whether it is a fact that a high
level meeting was recently held to
ensure effective funci:oning of con-
sumer cn-upernhvu

(b) if so, the decision arrived at In
this meeting;
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(c) what kind of adequate credit
tacilities have been made available to
the consumer co-operatives to enable
them to take an increasing share in
the market and help hold the price
line; |

(d) whether there is any proposal
under consideration for setting up of
additional wholesale consumer stores
In the near future; and

(e) if 8o, when they are likely to
be set up?

The Deputy Minister in the Ministry
of C Ity Develop t and Co-
operation (Shri B. 8, Murthy): (a)
Yes, Sir.

(b) It was decided that consumer co-
operatives should be given adequate
government support so as to enable
them to maintain smooth supplies of
essential commodities to the general
public and to bring down prices.

(e) It was decided that the Govern-
ment of India would guarantee 25 per
cent of all bank advances drawn by
the wholesale consumer stores. It was
felt that the g tee would
the stores to draw substantial loans
and advances from banks for the tran-
saction of businesg on a much larger
scale,

(d) and (e). Proposals for setting up
new wholesale stores during the IV
Plan period are under consideration.

Tapioca Cultivation

‘675. Shri A, N, Vidyalankar: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government have fully
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(d) whether any acientific investiga-
tion has been made to examine the
mutritious value of tapioca as com-
pared the same with wheat and rice?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawas Khan): (a) The State
Governments have been requested to
take up the cultivation of tapioca un-
der the “Emergency Food Production
Drive”. They have also been advised
to increase jtg yield by providing ad-
ditional application of fertilizers.

(b) No increase in production of
tapioca was reported during 1960-81,
1961-62, 1962-63. During 1963-64 pro-
duction increased by 10.13 lakhs ton-
nes over the previous years produc—
tion. The figures from 1864-65 havc
not yet become available,

(c) Tapioca can grow in almost all
regions in India except in hills and
the lower Himalayan regions. An ex-
perimental station is proposed to be
set up in Orissa in the Dandakaranya
Project Area for introducing tapioca
cultivation there,

(d) Yes, Tapioca is glightly inferior
to wheat and rice in calorific value
but in protein contents it is very in-
ferior to wheat as wel] as rice. Tapioca
however, contains high percentage
vitamin C which is particularly lack-
ing in rice and wheat. As a result of
extensive trials conducteq at the Cen-
tral Technological Research Institute,
Mpysore and the Food Department, it
has been concluded that 75 per cent
wheat atta 17 per cent tapioca and 3
per cent edible groudnut floor could
make an atta of a nutritive value com-
parable to that of wheat.

axamined and explored the poasibi
lities of tapioca cultivation in an
extended area;

(b) the increase in production
during the years from 1861 to 1965;

(e) the States where experiments
are being made to introduce tapioca
qultivation and good results yielded;
and

1 C I on D
of Extension Training Programme

#76. Shri A. N. Vidyalankar:
Shri D. N. Tiwary:

Will the Minister of Food and Agri-
culture be pleased to state:

the National Com-
Development of Ex-

(a) whether
mittes on the
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tension Training Programme has
eommenced functioning;

(b) if so, the broad features of the
plan formulated to co-ordinate the
warious training programmes of the
Btate Government;

(¢) whether it has created any
eentral pool of technical personnel to
assist the States in planning, organis-
ing and expediting intensive agricul-
tural areas;

(d) if o, where and in which
States; and

(e) the manner in which this com-
mittee has improved the quality of
training so as to be of practical value
%o the average farmer?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawas Khan): (a) Yes.

(b) Following plan has been work-
ed out by the National Committee
for coordinating the various training
progranrmes:

(i) Setting up State and District

level [Extension Training
Committees.
(i) Or of National

Training Conference and
Workshops for the training of
State/District level Specialists
and Administrators of Inten-
sive Agricultural Areas.

Working out a phased train-
ing programme for each of
the Intensive Agricultural
Area Districty and State ag a
whole and participating in
these training progr

(iii)

2104

aui.!the States in planning, organis-
ing angd expediting the Intensive Agri-
cultural Areas. However, it has Liai-
son Teamjy for each of the States and
several sub-Committees and Sub-
Groupg to deal with the Package of
Practices’ of varlous crops.

(e) The whole emphasis on training
hag been changed from theoretical to
practical orientation. By improving.
the training of the Extension Workery
through national training programmes,
and by participating in the District
and Block level training programmes,
the quality of training has been im-
proved. This has resulted in the im-
provement of the farmers' training
where practical outlook is followed
in arranging demonstrations and train-
ing courses.

Law Gradnates

677. Bhri 8, M, Banerjee: Will the
Minister of Law be pleased to state:

(a) whether the Law Graduates in
U.P. and Delhi have protested against
the enforcement of the Advocates Act,
1961 under which they are to take
examination before they are eligible
to practise as advocates in the High
Courts; and

(b) if so, the reaction of Govern-
ment thereto?

The Depuiy Minister in the Minls-
try of Law (Shrl Jaganatha Rao):
{a) No, Sir., Some represcniations
have, however, been received that law
graduates who have passed their ex-
amination in 19685 should be exempt-
ed from undergoing any training and

through specialists.

Reviewing the ‘Packages of
Practices’' for wvarious crops
for different areas,

(iv)

(v) Supplying training and teach-
ing aids for conducting wva-
rious training courses at diffe-
rent levels both for extension
workers and farmers,

(c) and (d). It has not created any
C 1 pool of technical per 1 to

P g any ex prescribed
by State Bar Councils,

(b) The matter is under considera-
tion of the Government in consulta-
tion with the Bar Council of India.

Food Situation in U.P.

§78. Bhri 8. M. Banerjee: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that he dis-
d the food situation in U.P. with
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the Government of Uttar Pradesh in
Lucknow in- October, 19683: and

(b) it so, the out-come thereof?

The Deputy Minister in the Minis-
‘try of Food and Agriculture (Shri
D. R, Chavan): (a) Yes, Sir.

(b) Agreement hag been reached
regarding future food policy and to
dntroduce statutory rationing in = the
important towng beginning with
‘Kanpur.
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Repl t of Dakot

680, Shri P, C. Borooah: Will the
Minister of Civil Aviation be pleased
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(b) the steps taken and being taken
to replace the same with suitable air-
craft, and

(c) when it will be pessible for the
Corporation to replace the Dakotas?

The Minister of Transport (Shrl
Baj Bahadur): (a) The need for re-
placing Dakotas was accepted by the
Corporation geveral years back. The
re-placement has been slow due to for
eign exchange difficulties.

(b) and (c). The Corporation has
placed orders for the purchase of
A\YRO 748 Serles II aircraft for the
repl of Dakotas, According lo
the present schedul the repl
ig expected to be completed in 1868

Uncleared Cargo at Bombay Port

681. Shri P, B. Chakravertl:
Shri P. C. Borooah:
Bhri 8. C. Bamanta:
Shri M. L. Dwivedi:
Shri Subodh Hansda:

Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that the
uncleared cargo has been continuing to
lie at the Bombay Port as far back as
seven years back:

(b) the particulars and value of the
cargo lying at that Port for more than
a year; e

(c) whether the um:leared cargo has
also been lying at olher Ports for long
years; ..

{d) it so, how much of it is lying
at each Port for over a year; and

(e} the steps proposed to be taken
to clear the cargo from the Ports with

1o refer to the reply given to Starred
Question No, 623 on 14th September
1965 and state:

. (a) the reasons for not replacing
Ahe Dakota aircraft in service with
the IAC for years after the necessity
for replacing them was accepted by
the Corporation;

1

P

The Minister of Transport (Shri Raj
Bahadur): (a) to (e). Some confiscat-
ed cargoes which had arrived in 1958,
consisting of 7 diesel tractors and 778
crates of electric insulators, have been
lying at Bombay Port uncleared. The
Customs authorities, who are concern-
ed with the clearance of confiscated
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goods, have been trying to arrange
for their flnal disposal. The parties
which had originally imported the
tractors had filed a writ petition, in
the Punjab High Court which is still
pending. The Customs authorities
propose to move the Punjab High
‘Court to permit disposal of the Goods
pending finalisation of the case. In
the other case, the Customs authorities
put the goods for auction but the bids
being low had withdrawn the sale.
They are negotinting for the sale of
the goods to a public electric under-
taking,

It is also understood that large
quantities of uncleared goods other
than conflscated cargo, such as bun-
dles of gteel sheets , coils of wire,
motor vehicle parts, nylon yarn, steel
pipes, chemicals, rubber goods, machi-
nery. drums, dyes, lorry wheels, cycle
rims etc. have been lying at the
Bombay Port uncleared for more than
a yeur, Particulars regarding quantit-
ies of each category of goods and the
value are not available. There are
some guantities of uncleared goods
lying at the Port of Calcutta consist-
ing of general imiports, steel and other
cargoes, The quantities of uncleared
‘goods lying at other major ports are
:negligible,

The Port Trust have enforecd in
the main two principal measures for
ensuring quick clearance of cargo.
Omne ig the imposition of stiff d -
rage charges so that the purtieg do
not use the ports as godowns, The
other is to arrange for auction of un-
cleared goods from time to time. The
disposal of confiscated goods is how-
ever the r ibility of the Cust
authorities who have to arrange for
their disposal. The Port Trusig have
been impressing on the Cusioms
authorities the imperative need for
¢learing confiscated cargo from the
port area promptly =and also to
streamline customs procedures so that
delays at poris are cut out. As re-
gords other uncleared goods, the Port
Trusts arrange for periodical auctions
but sometimes the bidg are very low.

1772 (A_JlLSL‘-
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¥he Government are watching the
position at the portg in regard to the
clearance of the uncleared goods and,
if the position does not improve
quickly, may consider special statu-
tory measures, such as sale of um-
cleared goods by means pther tham
public auction,

Rice from US.A.

682, Bhri P. C. Borooah: Will the
Minister of Food ang Agricultore be
pleased to refer to the reply given to
Starred Question No. 31 on the 17th
August, 1065 and state:

(a) whether it is a fact that U.S
Government has not so far givem
elearance for the supply of the rest
of 40,000 tons of PL-480 rice to India;

(b) if so, whether the U.8. Govern-
ment has been asked to supply
additional rice direct to India under
P.L. 480 arr t in substitution
of that expected through Pakistan: if
s0, with what response; and

(c} the other stepa taken to make
alternative arrangements to fill in the
gap caused by the non-supply of
40,000 tons of rice through Pakistan?

The Deputy Minister in the Minks-
try of Food and Agriculture (8hri
D. K. Chavan): (a) We have no in-
formation if the Government of Pakis-
tan have received clearance from the
Government of the US.A. for export
of the balance quantity,

(b) No, Sir.

(¢) Arrangements to import rice are
mude with reference to our over-all
requirementy and no particular step
has been taken to fill the gap caused
by non-supply of 40,000 tons of rice
by Pakistan.

Surcharge s Gemaral Carge
683, Bhri K. N. Tiwary:
8hri P. C. Borooah:
Shri P. R. Chakraverti:
Shri Imdrajit Gupts:
Will the Minister of Transpert be
pieased to refer to the reply gives o
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Itu'rtd Question No. 478 on the Tth
Beptember, 1985 and state:

(a) whether the U.S.-India-Ceylon-
Burma Qutward Conference has since

agreed to drop the proposal to impose
a surcharge on general cargo destined
to India through Bombay;

(b) if not, the reasons assigned
therefor; and

(e) Government's reaction thereto?

The Minister of Transport (Shri
Raj Bahadur): (a) Yes Sir, The ~ur-
charge has been cancelled,

(b) and (c). Do not arise.

Planes grounded with LA.C. & Air
India

68t, Shri P. C. Boroonh: Will the
Minister of Civil Aviation be pleased
tu stute:

(a) the number of planes  of
different types at present grounded
with the IAC and the Air India;

(b) the percentage of their fleet
these grounded planes constitute;

(c) the number of planes grounded
for want of gpares which are required
to be imported;

(d) the total foreign exchange re-
quired to get them repaired; and

(e} the steps being taken to put
them on wings?

The Minister of Transport (Shri Raj

Bahadur): (a) One with IAC only.
(b} 16 per cent
(e Nil,

(d) Does not arise.

(e) One grounded aircraft is un-
dergoing major repairs at Hyderabad.

Air Servicen

685, Shri P. C, Borgoah: Will the
Minister of Civil Aviation be pleased
to state:

{a) the percentage of Indian Air-
lmnes Corporation and Air India ser-
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vices which took off or arrived more
than 15 minutes late from the
different airports during the firat ten
months of 1885; and

(b) the main reasons for such de-
lays?

The Minister of Transport (Shri Raj
Bahadur): (a) Under the Air Corpora-
tions Rules, 1954, Indian Airlines Cor-
poration and Air India maintain re-
cords of delays to their scheduled ser-
vices exceeding thirty minutes and
two hours respectively. The percen-
tage of late departures (excecding 30
minutes) of the Indian Airlines Cor-
puration scheduled services during the
months from January to July, 1965 is
11.9, 9.0, 8.8, 7.0, 85, 12.7, and 154
respuctively Figures relating lo de-
lays to Indian Air-lines Corporation
scheduled services for more than
thirty minutes from August Lo Octo-
ber, !8965 and delays to Air India
scheduled services for more than two
hours from January to October, 1985
are heing collected and will be laid
on the table of the Sabha in due
course,

Records are not maintained by the
Corporations in respect of late ar-
rivals of aircraft.

(b) The main reasons for the de-
laye are (i) mechanical and engineer-
ing, (ii) bad weather and (iii) conse-
quential.

Labour Banks

686. Shri Linga Reddy: Wil
Mini-ter of C ity Devel
and Co-operation be pleased to state:

(a) whether the Labour Banks in
the country have been re-orientated
to meet the emergency after the
Pakistani aggression against India; and

(b} the r of the people to
this programme during the last two
months?

The Deputy Minister in the Minis.
try of Ci ity Devel t and
Co-operation (Shri B. S. Murthy): (a)
and (b). Defence labour banks, based

the
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on donations of free labour (or its
money equivalent) at the minitaum
rate of one day per month from every
able-bodied adult, was an integral
part of the scheme of Village Volun-
teer Force launched in the wage of
the Chinese wggression, In the pre-
sent context, the State Governments
have been asked, and have agreed, to
gear up the activities of the Village
Volunteer Force in the spheres of
local defence, mass education and
production,

Village Panchayais

687. Shri P, R. Chakraverti:
Shri P. C. Borooah:

Wil the Ministerx of Commiinidty

Development and Cooperation be
pleased to stale:

ta) whether it is a fact that the
Village Panchayats in the border

arcas of Punjab and Rajasthan played
an important role during the emer-
geney;

(b) the nature of work underfaken
by these Panchayats in helping mili-
tary efforts; and

(¢) the new orientation in the pro-
gramme of work and the extent of
additional responsibility  vested iIn
these Panchayats in the new context?

The Deputy Ml.mster in the Minis-
try of C Dev t nd
Cooperation IShri B. 5. Mu.rthy] ia)
Ye:, Sir.

(o) Maint nee of rzul har-
mony and morale of the pevple and
protection of railway lines, clectrieity
and telegraph  lines, roads, drinking
water wells, water pipe lines, bridges
and sources of irrigation were among
the functions performed by the Pan-
cha sats. Some of them were al.o help-
full in app-ehending Pakistan: para-
troopers and saboleurs.

(eV The Panchayats griented their
programme of work to suit the needs
of the hour. No additional responsibi-
lity wa; slatutorily vested in them.

Airlines operating through Karachi

&88. Shri P. R. Chakraverti:
Shri P. C. Borooah:
6hrl Vishwa Nath Pandey:

Wiil the Minister of Civil Aviatiom
be pleased to state:

(a) whether all the Airlines operat-
ing via Karachi have been advised not
to bring, in their own interest, mail
or cargo intended for India through
Karachi; and

(b} if 80, the effect of the direction
and response thercto?

The Minister of Transport  (Shrl
Raj Bahadur): (a) Yes, Sir.

(b) The response to the direction
given to the Airlines by the Direclor
General of Civil Aviation has  been
fairly satisfactory. There have since
been only throe Ineidents of off-load-
ing by Pakistun authorfties of goods
intended for Tndia

Officading of a consignment from a
KLM Plane at Karachi

Shri P. R. Chakraverti:
Shri P. C. Boroeah:

Shri Yashpal Singh:

Shri Heda:

Shri Onkar Lal Berwa:
Shri Kapar Singh:
Shrimatl Malmnony Sultan:

Will the Minister of Clvil Aviation
be pleas to state:

(a) whether it iz & fact thot Pakls-
tan off loadcd from a KLM flight  at
Karachi recently a consignment  of
wire, lextlile samples and mail; and

{b) if «n. the action taken in the
maotter?

The Minister of Transport (Shri
Raj Bahadur): (a) Yes, Sir.

(b} To prevent incidents of this
pature, were advised in .
own interest not to carry on  their
services through Karachi cargo  and

mail destined for Lndia
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Investments in Fertilizers and
Insectlicides

690. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that to
attain a break-through in farm pro-
duction, more investments are needed
in terms of fertilizers and insecticides;
and

(b) if so, the steps takem or pro-
posed to be taken to meet the same?

The Deputy Minister in the Minlstry
of Food and Agriculture (Shri Shah-
nawaz Khan): (a) Yes.

(b) The following amounts are pro-
posed to be invested in the Fourth
Plan for fertilizers and pesticides:—

(Rs. in crores)

Public  Private  Tuotal

(i) Nitrogenous 1763 130-00 30630

fertilisers.
(n) Phosphatic

fertilisers, 20-00 20-00
(i81) P:snudes 20 10°00  12°00

The above figures are {entative as the
Fourth Plan proposals are gtill under
consideration of Government,

Jute Cultivation

691, Shri Surendranath Dwivedy:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether all the jute-growing
states have taken advantage of the
liberalised pattern of assistance offered
by Government to the States for
increaging jute production;

(b) the names of the States which
have taken financial assistance and
the details thereof, State-wise: and

(¢} how far the new schemes have
made progress and with what result
and if some States have not takem

NOVEMBER 16, 1865

Written Answers 2114
The Deputy Minister in the Minis-
try of Food and Agriculture (Bhrl

Shahnawar Khan): (a) No.

(b) The Schemes for improved ret-
ting tanks for jute reccived from the
States of Uttar Pradesh, Bihar and
Orissa have been approved for imple-
mentation during 1965-66. The esli-
mated Central share of the expendi-
ture on the stheme during 1965-66 in
respect of Uttar Pradesh is Rs. 54,750]-
which comprises medium-term loan of
Rs. 4106250 and subsidy of
Rs. 13,68750. As regards Bihar and
Orissa, the State Governments have
been asked to furnish estimates of
expenditure on the scheme during
1865-66.

(¢) An assessment of the progress
under the Schemes is still awaited
from the States, whose schemes have
been approved already. While West
Bengal have not so far gent their final
scheme, Assam Government have
intimated that even the liberalised

pattern of Central assistance is not
acceptable to them.
Legal Assistance
692. Dr. L. M. Singhvi: Will the

Minister of Law be pleased to state:

(a) whether Government are thimk-
ing in terms of introducing a com-
prehensive system of legal assistance
including legal advice to the needy
and the indigent; and

(b) whether Government Mn ]
this ti a proposal to 1
court fees and 1o socialise legal aszis-
tance for the needy and the indigent®

The Deputy Minister in the Minis-
try of Law (Shri Jagamatha Rao): (2)
and (b). Administration of legal aid
(including legal advice to the poor)
is the responsibility of State Govern-
ments. The question of the Central
Government introducing a comprehen-
sive system of legal assistance includ-
ing Tegal advice to the needy and ihe
indigent and reducing court fees and

advantage of the sch the r
therefor?

ialising such legal assistance does
not therefore, arise.
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Bhopal-Jodhpur Air Link

693, Dr. L. M. Singhvi: Will the
Minister of Civil Aviation be pleased
to stabe:

(a) whether there is a proposal to
link Bhopal and Jodhpur with air
services in the near future;

(b) whether it has been represent-
ed to Government that it was because
of fauity conception and planning that
some of these air connections were
not considered or did not prove to
be commercially feasible; and

(c) whether the Indian Airlines
Corporation propose to appoint a
Committee to go into this question?

The Minister of Transport (Shri
Raj Bahadur): (a) I.A.C. propose to
operate a Viscount scrvice on the
route Delhi-Lucknow-Bhopal-Nagpur
with effect from 1-1-1966, on an cx-
perimental  basis. There is no pro-
posal to link Jodhpur.

{b) and (c). No, Sir,

Desert Development Board

6%4. Dr. L. M. Singhwvi:
Shri Heda:
Shri D. C. Sharma:

Will the Minister of Food and Agri.
caliure be pleased to state:

(a) whether the plan for the
organization of a Desert Develor

Boclological Study of Social Legisla-
tion

€95. Dr. L. M. Singhvi: Will the
Minister of Social Securlty be pleased
to state:

(a) whether any specific sociologi-
cal study of social legislation has been
undertaken in India during the last
10 years;

(b) if so, the maln features there-
of;, and

(c) whether this would be applied
uniformaly throughout the country?

The Minister of State in Lhe Minis-
try of Law and Department of Social
Security (Shri R. M. Hajarnavis): (a)
No, Sir.

(b) and (c). Do not arise.

Shipping Corporation of India

696. Dr. L. M. Singhvi:
Shri P. R. Chakravertt;
Shri P. C. Borooah:
Shri Muthiah:

Will the Minister of Transport be
pleased to state:

{a) whether the Shipping Corpo-
ration of India propose to vmbark on
a big expansion plan;

(b) if so, the broad features of the

Board has been flnalised;

(b) if so, the broad outlines there-
of; and

(c) if the answer to part (a) above
be in the negative the reasons for the
inordinate delay in settiug up the
Board?

The Deputy Minister in the Minis-
try of Fiod and Agriculture (Shrl
Bhahnawaz Khan): (a) to (c). The
proposal regarding the setting up of a
Desert Derelopment Board has  been
approved by the Planning Commission,
However, in the view of the Emer-
gency, its implementation is likely 1o
be deferred for sometime as this
project is not expected to yield quick
results,

ex ion plan; and

(¢) the extent of incremse in the
capital outloy and the credit toun-
nage?

The Minister of Transport (Shri Ra)
Bahadur): (a) Yes, Sir.

(b} In addition to 21 vessels includ-
ing 3 bulk carriers of 2,26.500 gross
tong already under construction, the
Corporation has decided to acquire 13
vessels {otalling about 170000  gross
tons which is awaiting Government
sanction.

(c) The extent of Increase in  the
Capital for the ships mentioned in
(b) above (21 plus 18) will be shout
Ra. 57.78 crores. The tonnage propos-
ed to be acquired on deferred payment
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terms or by arranging loans will be
298,000 gross Registered tons.

Double Paddy Crops

697. Shri Marandi:
Bhri Utiya:
Shri Yashpal Singh:
Shrimati Jyotsna Chandla:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) the progress made
double paddy crop in Bihar;

to grow

(b) whether double crops are pro-
posed to be grown in  other States
also; and

(c) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Bihar Govern-
ment have reported thut they  have
formulated a  programune  lo Brow
second crop of paddy in  about one
1ukh acres of land in irrigated areas.

(b) and (). In some States Le.
Gujarat, Madhya Pradesh and Maha-
rashtra it is proposed to ralse second
crop provided irrigation facilities and
other inputs arc available A pre-
liminary trial has been initiated in
Gujarat.

Double and even triple cropping of
paddy is being practised in Kerala,
Madras, Andhra Prudesh, Mysore,
Orissa and West Bengal.

Double Wheat Crops
€58, Shri Marandi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the names of States where ex-
periments have been made for grow-
ing double wheat crops in the country;
and

(b) the success achieved in that
direction?
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The Daputy Mimister in the Minls-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Experiments
on the double ropping with wheat
have been conducted in al] the major
wheat growing States in the country
viz,, Punjab, Delhi, Uttar  Pradesh,
Bihar? West Bengal, Rajasthan ete.

(b) In irrigated areas, double crop-
ping with guick growing, early matur-
ing and disease resistant varieties of
wheat, in the winter season parti-ular-
ly, has proved quite successful,

Return of Kabul bound Plane of
Ariann Afghan Airlines to Delhi
699, Shrimati Tarkeshwari Sinha:

Shri Basumatari:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether a Kabul hourd
passenger  plane of  Ariona Afpghan
Airlines with Indians op board re-
turned back to Noew Delhi on e Tth
October, 1965 after it had been re-

fused permission to proceed to its
destination by the Pakistan autho-
rities;

{b) whether the aireraft was asked
to land at Lahore; and

(¢) the action taken by Government
in the matter?

The Minister of Transport (Shri
BRaj Bahadur): (a) to (¢). The Ariana
Afghan service operating return flight
from Dethi to Kabul on Tth October,
1865 via Lahore was asked by  the
aerodrome authorities, Lahore to
make a landing at Lahore before pro-
ceeding to Kabul. As the aircraft was
carrying Indian passengers and cargo,
it returned to Delhi after it had flown
up to Bhatinda. The Director General
of Civil Aviation sent a signal to the
Aerodrome authorities, Lahore on Tth
October, 1005 pointing out that If the
direct routing to Kabul through
Lahore was not acceptable to  them,
Ariana Afghan Airlines should have
bern advised about it earlier. Since
Pakistan guthoritles were agreeable
to permit overflight through Pakician
territory without the necessity of
landing in Pakistan #f the alrcraft
operated nia Multan, the flight was
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permitted by D.G.CA. v operate on
a direct track betwecn Bhatindg and
Multan. The next duy ie. on 8th
October, 1965 Ariana Alrian Servie
fiew to Kabul on this new soute.

On 8th October, 1865 Director Gene-
ral of Civi] Aviation, Pakistan 1ssued
a Notam whereby all services pre-
viously overflying West Pakistan were
required to land at Karachi or Lahore,
As a result of this, Ariana Afghan ser-
vices are fNow operating between
Kabul and Delhi through Lahore
where the aircraft makes a landing
as per the requirements of Director
General of Civil Alviation, Pakistan.
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Logging Training Centre ai Betul

702. Bhri Vidya Charan Shukla:

Shri Hukam Chand
Kachhavaliya:

Dr. Chandrabhan Singh:
Shri Parashar:
Shrl Chandak:
Shri Mahesh Dutty Misra:
Shri J. P. Jyotishi;
Shrimati Minimata:
Shri Daji:
Shrl Wadlwa.:
Shri R. 8. Tiwary:
Shri Bade:
8hri A. B. Saigal:
Shri U. M. Trivedi:
Shri Shiva Dutt Upadayaya:
Shri R. 8. Pandey;

Will the Minister of Food and Agri-
culture be plensed to refer to the
reply given to Unstarred Question No.
1126 on the 31st August, 1965 and
state:

(a) whether the request of the
Government of Madhya Pradesh for
the establishment of a Government
Logging Training Centre at Betu! has
been considered; and

(b) if 3o, the decision taken there-
on?

The Deputy Minister in the Minls-
try of Food amd Agriculture (Shri
Shahnawaz Khan): (a) Yes Sir.

(b) It has gince been decided Lo set
up a logging training centre wt
Chandrapur in Maharashtra State.
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Logging Training Centres

703. Shri Vidya Charan Shukls:
Dr. Chandrabhan Singh:
Shri Parashar;
Shri Hukam Chand
Eachhavaiya:
8bhri Chandak:
Shri Mahesh Dutta Misra:
Bhri J. P. Jyotishi:
Shri Daji:
Shri Wadiwa:
Skri R. 8. Tiwary:
Shri Shiva Dutt Upadhayaya:

Will the Minister of Food and Agrl-
sulture be pleased to refer 1o the
reply given to Unstarred Question No.
148 on the 17th August, 1965 and state:

(a) whether the sites for the loca-
tion of the four Government Logging
Training Centres have since been
selected;

(b) if so, the names of the sites;
and

(e) the considerations taken into
account to select the sites?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Sites for the
loation of three logging centres have
so far been selected,

(b) Northern Region : Dehra Dun
Southern Region : Coimbatore
Central Region : Chandrapur

(Maharashtra)

(e) The following factors are kept
in view for selection of the logging
fraining centres:—

(i) casy acressibility of the cen-
tre by road and rail, and avail-
ahility of necessary accommoda-
tion and other ancilliary facilities
at the Centre.

(ii} suitability of the surround-
ing forest types for the training
in logging to be given under the
project.

(il availability of sufficiently
large area of departmentally waor-
ked forests which will make it
easier to introduce modern log-
ging techniques.
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(iv) well
ed forest areas near the centre

suitable for the practical training

lability of 1l

of the classes from the Forest
Colleges.
Leather Goods Industrice

704. Shrl R. G. Dubey: Will the
Minister of Social Security be pleas-
ed to state:

(a) whether it is a fact that due
to the widespread network of Bata
Shoe Branches throughout India, the
village industries of leather guods are
seriously affected; and

(b) if so, whether Govermnent are
contemplating any measures to pro-
tect the said industries?

The Deputy Minisier in the Minis-
try of Law (Shri Jaganatha Rao): (a)
Government i3 not aware of such a
situation.

(b) Does not arise.

Control of Insects and Pests

705. Shri R. G. Dubey: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the extent of advance made in
the stuy of the control of Insects and
Pests in stored grains by radiation;
and

(b) whether an experiment has
been made in consultation with any
State to find out the results of the
application of this method?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri Shah-
nawaz Khan): (a) No work has bren
done in this country on the use of
radiation for the control of insects and
pests in stored grains.

({b) No.
‘Grow what you eat' Campaign
706, Shri Basumatari:
Shri Yashpal Singh:
Shri Kapur Singh:
Shri P. C. Borooah:
Will the Minister of Food and Agri-
enlture be pleased to state:
(a) whether it is a fact that a
“Grow what you eat” campaign in the

2122
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capital has been launched at the in-
_stance of the Prime Minister; and

(b) if so0, the broad outlines there-
.

The Depuiy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Yes.

(b) Delhi Administration has taken
the following sieps for the promotion
of quick growing Fruits and Vege-
tables in the Capital:

(1) To make supplies of various
production requisilics vz, seeds, seed-
lings, fertilizers and  inseclicides
four sale depots have been estaviished
at Kiyver Puss, Annapurna (Janpath)
Krishi Bbavan and Lajpat Bhavan
respectively. At these depots the
production requisites ape being  sold
in small handy packels on “No profit
no Loss" basis.

(2) A team of 20 malies has been
allotted to various localities of Delhi
and New Delhi to provide elementary
technical know-how and also maintain
the supplies of seeds, seedlings and
fertilizers etc.

(3) 20 model kitchen gardens are
being established in various public
places of Delhi with the objective of
educating the people in the techniques
of vegetable cultivation.

(4) To further push up the program-
me a campaign was organised in the
last week of Oetcber, 1965 during
which 44 teams consisting of 220
officials and a large number of volun-
tary workers visited different locali-
ties of Delhi to make supplies of pro-
duction requisites available at the
doors of the kitchen garden enthusiasts,

(5) 19 training camps-cum-demons-
trations have heen organised hy the
Subject-matter-Specialists  of Delhl
Administration in different areas of
Delhi.
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1. Shri Mohammed Koya:
Shri A. K. Gopalan:

Will the Minister of Food and Agri-
sulture be pleased to state:

(a) whether the levy system on a
uniform level has been ordered in
Kerala;

(b) whether this has adversely
affected certain people whose yicld is
very low; and

(e) whether such people are given
Any exemption?

The Deputy Minister in the Minis-
try of Foud and Agriculture (Shri D.
R. Chavan): (a) to (c). The levy
system in respect of paddy prucure~
ment in Kerala is on a graded scule
related to the acreage of land a cul-
tivator cultivates. There is an out-
right exemption for cullivators with
two acres of land and below. In other
cases, the Tahsildars or the Tuluk
Supply Officers have been empowered
to reduce the quantum of levy in cases
where the gquantity of paddy to be
given by the cultivator a.cording 1o
prescribed scale of lavy cannot  be
delivered by him on account of failure
of crops, drought, flood, damage by
insects or any other circumstances
beyond the control of the cultivator,

Deep-Sea Fishing in Kerala

708. Shri Mohammed Koya: Wil
the Minister of Food and Agriculture
be pleased to state the steps taken by
Government to improve derp-sea fish-
ing in Tanur, Parappanangadi, Kuot-
tayi, Paravanna and Challiyvam in
Kerala State?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): The following steps
have been taken:—

{1} Revolving chain hooks have
been designed and introduced for
increased catches of sharks;

(ii) Svnihetic fibre nets  have
been introduced for better cotches
of fish;
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(iii) Trajning has been given
to 17 fishermen in operation and
management of mechanised boats;

(iv) 5 mechanised boats
been issued;

(v) These centres come under
Tirurangadi, Tanur and Tirur
blocks and each block pays em-
phasised attention to fisheries with
the help of Fisheries Extension
Officers.

(vi) Five Primary Producer
Fishermen Cooperative Societies
have been established with a total
membership of about 800, to or-
ganise deep sca and off shore fish-
ing. These Societies have been
given louns for the purchase of

have

Nylon (Rs. 8820), Boals (Rs.
9,250) and Fishing Units (Rs.
12,400) at Tanur and Tiruran-
gadi.

{vii) Rs 25,000 huve been made
available to Tanupy block to start
two Cooperative Fishing Units at
Kootayi and Paravanna which will
start before 31-12-1965.

(viii) 5 tons ice  plant and 40
tons cold storage plant have been
established at Tanur to handle the
Increased catches in  better and
more hygenic wav. These plants
have started functioning from
26-9-1985.

Indore Alrport
709. Shri Hukam Chand

Shri R. §. Pandey:
Will the Minister of Civil Aviation
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be pleased to refer to reply given to
Starred Question No. 605 on the 14th
September, 19685 and state:

(a) whether the improvement of
runway at Indore airport has =zince
been completed;

(b) whether the air service from
Bombay to Indore has been resumed;
and

(c) if so, when this service 1s likely
to be extended to Bhopal?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). No, Sir.

(c) On further consideration, the
Corporation have decided not o
extend the service from Indore to
Bhopal. The Corporation have, how-
ever, planned to operale a Viscount
service four-times a week from Ist
January, 1986, along the route Delhi-
Lucknow-Bhopal-Nagpur which will
connect with the Viscount  service
Calcutta-Nagpur-Bombay.

Rationing
710, Shri Kajrolkar:
Shri Aukam Chand
Kachhavaiya:
Shri A. K. Gopalan:
Shri D. N. Tiwary:

Will the Minister of Food and Agri-
calture be pleased to state:

{a) whether uniform scales have
been laid down for the supply of
foodgrains under the rationing scheme
introduced in the various States; and

(b) if so, what is the quota per
adult per month?

The Deputy Minister in the Minis-
try of Food and Agricolture (Shri
D. B. Chavan): (a) and (b). It is pro-
posed to fix a more or less uniform
scale of ration of about 2 Kgs. per
adult per week in all the statutorily
rationed areas. Statutory rationing
has heen Introduced so far in three
towns viz. Caleutta, Madras and
Coimbatore. The scale in Calcutta is
1,000 grams and that in Madras and
Coimbatore 2000 grams per adult per
week.
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Road Communications in Gardaspar
Digtrict

714 Shri D. C. Sharma: Will the
Minister of Transport be pleased to
state:

{a) the steps taken by the Central
Government to make the road com-
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tions of

Gurdasp district
modern and up-to-date in the light of
the Pakistan invasion; and

(b) the amount sanctioned for the
purpose?

The Minister of Transport (Shri
Raj Bahadur): (a) The Central Goy-
ernment have taken appropriate action
to maintain the National Highway
and some State roads in. Gurdaspur
district and to restore damages there-
to to meet the army needs. The
Central Government has agreed to
meet 50 percent of the cost of
improvements on roads other than
National Highways.

(b) The work has been
hand; the estimates are
under scrutiny.

taken in
however

Flying Clubs in Assam

715, Shrimati Renuka Barkataki:
Will the Minister of Civil Aviation
be pleased to state:

(a) whether Government have re-
eceived any proposal to construct a
civil airfield in Assam to train up
young men and women of Assam
through Civil Flying Clubs; and

(b) if so, the steps taken to imple-
ment the proposal?

The Minister of Transport
Raj Bahadur): (a) Yes, Sir.

(b) The Aerodrome Officer, Gauhati
has been directed to inspeet the sites
sugpested by the Assam Flying Club
for the construction of an airfield for
the club and submit a report to the
Government.

(Shri

LA.C. Dakota Service to Jaipur
Udaipur

716. Shri Ram Sewnk Yadav:
Shrl Madhu Limaye:

Will the Minister of Civil Aviatlon
be pleased to state:

and

(a) whether  Government  have
fmtroduced a new LA.C. Dakota ser-
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vice to Jaipur and Udaipur from
Delhi; and

(b) if so, the reasons therefor?

The Minister of Transport (Bhri
Raj Bahadur): (a) and (b). The ser-
vice to Jaipur and Udaipur from
Delhi was operated with a Dakota
for a short period for operational
reasons. Effective from 25-10-85, the
Corporation have reintroduced Friend-
ship aircraft on this route.

Agricultural Development

517. Shri Kajrolkar:
Shri Krishnapal Singh:
Shri Onkar Lal Berwa:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the main recommendations
made at the First meeting of the
Advisory Panel of World leaders on
the subject of World Indicative Plan
for agricultural development sponsor-
ed by the Food and Agriculture
Organisation held at Rome from the
11th to 18th October, 1965; and

(b) the contribution made by him
on behalf of India?

The Deputy Minister in the Minis-
iry of Food and Agriculture (Shri
Shahnawaz Khan): (a) and (b). The
Panel reached no final conclusions. It
was essentially an advisory goup that
discussed the possible scope of the
Plan and the methods for its pre-
paration. Members of this Adwvisory
Panel were not invited on a country-
wise basis but in the light of their
experience and background of agri-
cultural planning. Minister of Food
and Agriculture gave to the Panel an
analyss of the specia’ problems of
agriculture in developing  societles
and their relevance to the prepara-
tion of Indicative World Plan.
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Ulleyiri-Puthiyanjali Road in Kerala

118 Bhri Mohlmmad Koya: Will the
ter of T t be pl d to
sl-’ltE.

ta) when the Porakkatteri Bridge in
Kozhikode District (Kerala) was
opened for traffic;

k) the amount spent so far;

(c) when the Ulleyiri-Puthiyanjali
road was originally constructed; and

(d) the reasons for not widening
and metalling the road immediately
after the construction of the bridge?

The Minister of Transport
Raj Bahadur):

(Shri
(a) l4th April, 1964,

th) Rs. 6,07,000.

(¢} and (d). The correct name of
the road mentioned in part (¢) of the
question is Puthiayangadi-Ulleri road.
It is a local road in the Kerala State.
The position has, therefore, been
astertained from the State P.W.D.
Authorities who have intimated that
it is @m old District Board Road
transferred to the State PW.D. in
1962. Improvement of this road could
nol be undertaken by the State Gov-
ernment so far for want of funds.
It has however been reported by the
State Chief Engineer that action is
now being taken by him to obtain
the administrative sanction of the
Stale Government for the improve-
ment of the Puthiyangadi-Porakkat-
tery section of the road. He has fur-
ther added that the section of the
road from the Porakkattery Bridge
to Ulleri haz been included in  the
Fourth Plan proposals of the State,

Agricultaral Credit

718. Shri Heda: Will the Minister of
C ity Devel t and Co-
operation bc plensed to refer to the
reply piven to Unstarred Question
No. 512 on the 24th August, 1965 and
atite:

(a) the
State Gover t

reaction of the various

to the pr
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of i:roviding 70 per cent of agricul-
tural credit to the cultivators by the
end of the Fourth Five Year Plan;
and

(b} the concrete scheme, if any,
proposed in this regard?

The Deputy Minister h the m:u.
try of C Ity D and
Cooperation (Shrl B, S. Murtby)' (a)
and (b), The tentative programme for
shori and medium-term credit of the
order of Rs. 650 crores, likely to be
disbursed by primary agricultural
credit societies in the last ycar of the
4th Plan, was discussed generally at
the annual conference of Registrars
»f Cooperative Societies and  Minis-
ters of Cooperation held in  Bombay
from 20th October to #th November,
1885. It was recognised that the
estimates would require modifications
in the light of each State Govern-
ment's assegsment of the credit
requirements and the resources like-
ly to be mobilised by the credit
structure. The programme for each
state is expected to 1ake a concrete
shape in the course of the ensuing
annual plan discussions to be held in
November and December, 1985.

Law of Adoption of Childres

720. Shri Heda: Will the Minister of
Law be pleased to refer to the reply
given to Unstarred Question Ndo. 114
on the 17th August, 1965 and state the
progrese made so far in bringing the
Law on the Adoption of Children up-
to-date?

The Deputy Minister in the Minls-
try of Law (Shri Jaganatha Rao):
The matter is still under considera-
tion of the Government.

Agartala  Alrport

721, Shri Biren Dautta: Will the
Minister of Civil Aviation be pleaged
1o state:

(n) whether it ig a fact that the
Agartala airport has been dameged
due to an air attack by Pakistan;
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(b) if so, the nature of the damage
caused; and

(e) the resultant effect on the civil
aviation activities at the airport?

The Minister of Transport (8hri
Raj Babadur): (a) and (b). Due to
strafing of the aerodrome by the
Pakistani aircraft, apart from minor
damage caused to some  buildings,
certain equipment was also damaged.

(c) The air attack as such did not
have any effect on the civil aviation
activitles st the airport. However, as
the aerodrome was within range of
small arms fire from enemy territory
air services were  suspended for a
sghort period.

Development of Forests

722. Shri Warlor:
Shri Dajl:
Shri Linga Reddy:

Will the Minister of Food and Agri-
culture be pleased (o state:

(a) whether it is a fact that the
programmes for the development of
forests during the Third Five Year
Plan have not made much headway;

(b) it so, the reasons therefor;

(c} the steps proposed to be taken
to develop the forests during the
Fourth Five Year Plan; and

{d) the total amount proposed to
he spent in this respect?

The Deputy Minister in the Minis-

try of Food and Agriculiure (Shri
Shahnawaz Khan): (a) No Sir
Against the revised Plan outlay of

Rs. 51.78 crores. expenditure is ex-
peeted  to be Rs. 48.70 crores.

{b) Does not arise.

(e} The development schemes for
forestry proposed for the IV Plan
emphasise measures for  increasing
the production of wood to meet
country’s growing demands for this
product. The more important
schemes that have been proposed are
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those for raising plantations of con-
ventional and quick-growing species
both for industrial wood and fuelwood,
introduction of modern logging tech-
niques to reduce wastage and the
construction and improvement of
roads in forest areas to open up some
of the inaccessible forests. The
scheme for survey of forest resources
is also of significance.

(d) A sum of about Rs. 150 crores
is tentatively proposed for the deve-
lopment of forestry in the Fourth
Plan.

Foog Department Cafeterla Coopera-
tive Stores Ltd.

728. Shri Daji:
Shrimati Vimla Devl:

Will the Minister of Community
Development and Cooperation be
pleased to state:

(a) whether the liguidation pro-
ceedings of the Food Department
Cafeteria Cooperative Stores limited,
New Delhi have been finally closed;

(h) whether the liquidator oy the
Deputy Registrar has informed the
Members of this cooperative store

about the losses incurred during the
last six years ang the steps I.aken for
their recovery;

{¢) whether any responsibility has
been fixed for these losses; and

(d) if nol, the rzasons therefor?

The Deputy Minisier h\ the Minis-
try of C ity D t and
Cooperation (Shri B. S. Murihy):
{a) Not yeit  Dues are siill under
recovery.

(b} 10 (d). No losses were incurred

during the last six vears. These were
accumulated business losses upto
1958 and some deficil accrued owing
to the disposal of old stock in hand
by the liquidator which fatched less
than the book value. No responsi-
bility could, therefore, be fixed on
any one.
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Subply of Fertlllsers

724. Shri Krishnapal Singh: Will
the Minister of Food and Agriculture
be pleased to state the amount Gov-

ernment propose to  spend for
increasing production of foodgraine
and other agricultural commodities

during the remaining period of the
Third Five Year Plan and on what
schemes?

The Deputy Minister in the Minis-
try of Food and Agricultural (Shri
Shahnawaz Khan): During the cur-
rent financial year, which is also the
last year of the Third Five Year Plan,
an outlay of Rs. 223-99 crores has so
far been approved for  Agricultural
Programme for the Coniral and the
States  Sectors.  Out  of  this, an
amount of Rs. 16250 crores is meant
for schemes of minor irrigation, soil
conservalion, fertilizer, pesticides,
improved  seedy und  other agricul-
tural production  schemes including
reuedrch, cduaction and training,
marketing ete.

Employees’ Stale Insurance Scheme

“ 725, Shri D. C. Sharma:
Shri Hukam Chand
Kachhavalya:

Will the Minister of Soclal Secu-
rity be pleased to state:

(a) whether any progress has been
made by the Committes appninted to
review the working of the Employees’
State Insurance Scheme in submit-
ting its report;

(b) if so, the main recommenda-

tions thereof; and
(¢) the action taken thereon?

The Deputy Minister In the Minls-
try of Law (Shri Jaganatha Rao):
(a) The Committee has almost com-
pleted its work. It is now writing the
report which is likely to be submitted
shortly.

(b) and (c). Do nol arise.
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Boad Accidents In Delhj

727. Shri Onkar Lal Berwa:
Shri Brij Raj Singh:
Shri Gokaran Prasad:
Will the Minister of Transport be
pleased to state:

(m) the b idents Ix

of road
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Delhi during the year 1964; and
(b) their cause-wise break-up?

The Minister of Transport
Raj Bahadur): (a) 8,006

(Shri

(b) Statistics indicating the break-
up of road accidents cause-wise are
not maintained by the Delhi Admin-
istration. However, the following
are the main factors which are res-
ponsible for accidents in Delhi:—

(i) Rash and negligent driving.
(ii) Over-speeding.

(iii) Violation of traffic laws by
drivers.

(iv) Negligence on the part of
pedestrians and cyclists.

(v) Mechanical defects
vehicles.

in motor

{vi) Defective road surface and
poor weather conditions like
fog, dust storm, heavy rain-
fall, etc,

Hybrid Jowar

“728. Shri Onkar Lal Berwa:
Shri Brij Raj Singh:
Shri Gokaran Prasad:

Will the Minister of Food and Agri-
eulture be pleased to state:

(a) whether Government are aware
of the novel experiment conducted by
a farmer of Sangavi Budruk Village
in Jalgaon (Maharashtra) of hybrid
jowar which grows in ninety days;
and

(b) if so, the details of the tech-
nique employed for the experiment?

The Deputy Minister in the Minis-
try of Food and Agricaulture (Shri
Shahnawaz Ehan): (a) and (b). The
information is being collected and
will be placed on the table of the
‘Sabha.
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Canadian Assistance for Agriomitural
Projects

729. Shri Brij Raj Singh: v
Shri Onkar La) Berwa:
Shri Gokaran Prasad:
Shri Hukam Chand
Kachhavalya:
Shri J. P. Jyotishi:
Dr. Chandrabhan Singh:
Shri Parasar:
Shrimati Minimata:
Shri Daji:
8hri Wadiwa:
Shri Bade:
Shri A. 8. Saigal:
Shri U. M. Trivedl:
Shri Shiva Dutt Upadhayaya:
Shri R. 5. Pandey:

Will the Minister of Food and Agri-
ealinre be pleased to state:

(a) whether any offer has been re-
eeived from the Canadian Govern-
ment for financial assistance for any
of the Government's major forestry or
agricuture projects;

(b) it so, the projects for which
the offer is being utilised; and

(c) whether the reclamation of
Chambal Valley is also included as
one of the projects for the Canadian
offer?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawas Ehan): (a) No such offer
has been made.

(b) and (c). Do not arise.

Old Zari Embroidery (Gold Thread)
Industry

730. Bhrli Sham Lal Baraf: Will the
Minister of Social Security be pless-
ed to state:

(a) whether Government have for-
mulated a scheme to rehabilitate the
time-old  zari embroidery (pgold
thread) industry; and

(b) it so, the channels of employ-
ment other than in the flield of zari
industry are being found out for
thousands of skilled artisans wha are
unemployed and semi-employed?
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The Deputy Minister In the Minis-
try of Law (Shri Jaganatha Rao):
(a) It has been brought to the notice
of Government that the zari industry
is facing grave problems due 1w
shortage of copper and gold.

In Gujarat, where the zari industry
is trated, a sy of distri-
buting copper wire to the industry is
in operation and working successfully.
As the allotment of copper in the
State is not sufficient to meet the
needs of the industry, the Ministry
of Industry and Supply has been
requested to make an annual special
ullotment of 400 tons exclusively for
the zari industry.

Soon after the promulgation of the
Gold Control Order, zari thread
manufacturers were allowed to pur-
chase 50 grams of pold. At present
zari thread manufacturers get 50 per
cent. of their average annual proved
consumption of gold during 1960, 1961
and 1962, The Gold Control Admin-
istralion has agreed to pgiven an
additional 10 per cent. of gold to
exporters of zari.

Under the scheme for the promotion
of the exporl of zari, manufacturer-
exporters  are  entitled to import
Copper and some other raw materials
upto 30 per cent. of the fob. value
of their exports of zari goods.

(b) It has recently been brought to
the notice of Government that some
workmen engaged in the zari indus-
try have been thrown out of employ-
ment. This is being investigated.

Reduction in Air Fares by IATA

731, Shri D. D. Purl: Will the
Minister of Civil Avlation be pleased
to state:

(a) whether it is a fact that the
International Air Transport Assocla-
tion has agreed to slash air fares on
all  flights between USA., and
Europe, Africa and the Middle East;

(b) whether it is also a fact that
this agreement does not cover flights
%0 and from India;

1772 (AI)LSD—5
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(¥ if so0, the reasons therefor; and

(d) whether India has taken any
action in the matter?

The Minister of Transport (Shri
Raj Bahadur): (a) A tentative agree-
ment was reached among the carrlers
represented at the International Aw
Transport Association Trafic Confer-
ence meeting held in Bermuda in Sep-
tember/October, 1865 to have reduc-
tions in the excursion and group
fares, for travel across the North and
Middle Atlantic, between North
America and Europe, Africa, the
Middle East, India, Pakistan, Nepal
and Ceylon. The agreed fares could
not, however, be finally adopted in
view of disagreement on the Condi-
tions of Service.

(b) It is not correct that the reduc-
tion does not cover points {o/trom
India. At the instance of Air Indla,
reductions were also apreed to for
special fares to/from India.

() and (d). Do not arise.
All.India Seminar on Agricultural
Tolicy

732, Shri S. N. Chaturvedi:
Shri Brij Raj Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the recommendations made by
the All-India Seminar on Agricultural
Policy held at Vallabha Vidyanagar,
Gujarat in October, 19685; and

(b) the action taken or purposed
to be taken thereon?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) A Seminar
was held at Vallubha Vidyanagar from
15th to 17th October, 1985, on the sub-
ject of “Fixation of Support Prices of
Foodgrains”, The Seminar discussed
various issues relating to the fixation
of support prices and ancillary
measures of food policy. The Gov-
ernment has not officially receiv-
ed the recommendations made by
this Seminar. However, it 1is
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understood that the recommenda-
tions of the Seminar mainly

dealt with the mnature and role of
support prices, relevant data for
determining them and difficulties in
using these data. The Seminar also
emphasized the need for procuring
adequate quantities of foodgrains for
sale through public distribution sys-
tem and the importance of
drawing up the National Food
Budget.

(b) While formulating the food
policy, due consideration is given to
the issues referred to in (a) above.

Crash of Dakota of Ealinga Airlines

733. Shri S. M. Banerjee:
Shri P. C. Bor0oah:
Shri D, ¢ Sharma:
Shri Priya Gupta:
Shri Yashpal Singh:
Shri Prakash Vir Shastri:
Shri C. K. Bhattacharyya:
Shri D. D. Puri:
Shri Vishwa Nath Pandey:
Shrimati Renuka Barkataki:

Will the Minister of Clvil Aviation
be pleased to state:

(a) whether a Kalinga Airlines
Dakota crashed near Mohanbarl in
Assam on or about 17th October, 1965;

(b) if so, the number of persons
killed/injured in the accident; and

(¢) the causes thereof?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). A Dakota
aircraft belonging to Kalinga Airlines
crashed on 17th  October, 1965
approximately 23 miles north of
Mohanbari resulting in the dealth of
all the 8 occupants of the aircraft.

(c) The accident is under investiga-
tion.

w2 waAref w1 ImTEA
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Co-operative Farms

736. Shri D. D. Puri:
Shri Madhu Limaye:

Will the Minister of Community
Development and Cooperation be
pleased to state:

(a) the number of co-operative
farms set up in the country so far;
and

(b) the details of their areas, pro-
duction and Government ist

argd

'l's Minister of Transport (Shri Baj
Bahadur): (a) and (b): The India
Tourism Corporation has been set up
to ereate certain facilities wanted by
tourists and which did not exist
before, These facilities which in-
clude setting up of shops where cer-
tain popular imported items such as
tobacco products, photographic goods,
cosmetics etc. would be sold to foreign
touristy agninst paymentg in foreign
exchange; provision of cvening enter-
tainment and special road transport

given to them?

The Deputy Minister in the Minis-
try of C ity D ! t and
Cooperation (Shri B, 5, Murthy): (a)

5,873 societies up to the end of
August, 1985,
(b) (i) Area: 592 knkh acres.
(1i) Assistance provided by

Central Guvernment from 1961-82 to
1964-65: Hs. 4-11 crores.

(iil) Although production data
for cach of the 5873 societics are not
available, the programme was re-
cently cvaluated by a  committee
headed by Prof. Gadgil, which stu-
died the working of 105 societies in
35 pilol prujects. The findings of the
committee reparding production are
given in Chapter XI, paragraphs 11:69
to 11'76 of the report. copies of which
have been placed in the Parliament
Library.

India Tourism Corporation

737 Shri M, R. Krishna: Will the
Minister of Transport be pleased to
stale:

(a) whether as a result of the es-
tablishment of the India Tourism Cor-
poration, the tourist trafic to India
has increased;

(b) it so, the
propose to take to increase
traffic; and

{c) the amount needed to be spent
to implement the plans envisaged by
the Corporation?

steps  Corporation
tourist

arr ts would in the long run
help in the increase in tourist traffic.
In addition, the Corporation will bring
out tourist publicity material of high
quality and arrange for {ts gale
through a proper machinery. The Cor-
poration started functioning only a
few monthg ago and it is not possible
to measure the effect at this stage.
Since this is a long term process, it
will take some time before the desired
results are achieved,

(c) A provision of Rs 36 lakhs
(R, 25 lakhg for Indian Tourism Cor-
poration and Rs. 11 lakhs for India
Tourism  Transport Undertaking
which is its subsidiary) has been made
in the current yeur's budget. As
regards nexy year, necessary financial
proposalg are stil] under considera-
tion.

Visakhapatnam Port

738, Shri Kolla Venkalah: Will the
Minister of Transport be pleased to
state:

(a) the progress made so far in the
work connected with the execution of
the general Cargo berths at Visakba=
patnam Port; and

(b) whether there Is any delay and
if so, the reasons therefor?

The Minister of Transport (Bhri Raj
Bahadur): (s) The cost of the work
e ted with the tion of the
two general cargo berths is Rs. 7700
lakhs out of which work costing
Rs. #4 lakhs has been done represent-
ing 57:1 per cent.
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(b) The entire work should have
been completed by April, 1864 The
delay in execution is due to slow
work by the contractors engaged for
the construction of the four berths.
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C ity Devel t Blocks

741. Shri R. Ihrua Will the Mmu
ter of C t and
Cooperation be pleased to state:
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(a) whether it has been decided
that funds allotted to the Community
Development Blocks for social services
should be diverted to  agricultural
development; and

(b) if so, the details of the same?

The Deputy m.h.lster il the hlhh-
try of C t and
Cooperation (Shri B s Mnrthyi' (a)
and (b). It has already been suggested
to the State Governments that in res-
pect of Community Development
Blocks to enter the Stage I phase, the
amount provided for agricultural
development should be increased from
Rs. 450 takhs to Rs. 5:50 lakhs out
of the total gchematic provision of
Rs. 12 lakhs, In respect of blocks in
Stage I or Stuge II, it has been sug-
gested that, subject to adequate main-
tenance of the social services already
provided, institutions established and
programmes started, proportionate
amounlz should be {iransferred for
agricultural development from the
funds for amonilics programmes and
expenditure  on  block headquarters
State Govermrments are to provide in-
creased amount for agricultural pro-
duction out of their own funds for
post Stage II blocks,

Cultlvation of Land in Delhi

742. Shri Basappa;
8hri P. C, Borooah:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether Government have asked
the Delhi Administration to release
back all the vacant land acquired by
the Administration for development
under the Master Plan and which is
not immediately needed for the purpose
to the owners of the land for cultl-
vation; and

(b) if so, how much land has been
lying unused with the Delhi Adminis-
tration after acquisition and how
much land is being returned to the
previous owners for cultivation?

-
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The Deputy Minister in the Ministry
of Food and Agriculture (Shri Shah-
nawar Khan): (a) The Delhi Admi-
mistration have decided to make
available for rabi cultivation such
land as has been acquired and which
is not immediately needed for the
purpose for which it has been ac-
quired. The land will be made avail-
able to those who were in possession
of the land before acquisition.

(b) About 5,000 acres of land either
with the Delhi Administration or with
the Delhi Develonment Authority
have been made available for cultiva-
tion. Out of this, about 50 per cent
may be good cultivable land. The
land was placed at the disposal of the
Deputy Commissioner for this purpose
and upto B-11-65 the Deputy Com-
wmissioner has released about 4735
acres. Qut of this only 579 acres have
actually been brought under cultiva-
tion.

lying unused
after

The flgure of area
with  Delhi  Administration
acquisition is being ascertained.

Soll Survey

743. Shri M. Malaichaml: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is any proposal
to undertake soil survey of the coun-

try; and

(b) if so, when it is proposed to be
taken up and in what respect?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz  Khan): (a) and (b).
Soil Surveys are being undertaken
since long by the All India Seoil and
_ Lang Use Survey Organisation of the
YMinistry of Food ang Agriculture as
well a; by State Soil Survey Organi-
sations, The present surveys are con-
fined to the catchments of major
River Valley Projetis and to certain
areas proposed by the State Govern-
mentg for development through jrri-
gation projects, In the Fourth Plan,

Soil Surveys will be intensified to
extent to Intensive Agricultural Dis-
trict Programme Areas, Intensive
Agricultural Areas and Special Deve-
lopment Areas also,

Milk Supply by D.MS,

744. Bhri Shiv Charan Gupta: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the average suppiy of milk daily
by the Delhi Milk Scheme during
November to March, April to July and
August to October in 1961-02, 1662-63,
1063-84 and 1964-65;

(b) the estimated daily pti
in Delhi;
(¢) the capacity of the scheme; and

(d) the steps being taken to augment
the milk supply this vear and there-
after?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawas Khan): (a) to (d). A
statement is laid on the Table of the
House. (Placed in Library. See No.
LT-51508/65].

Ral -cum-Road bridge over Badnera
Biation

745. Shrimati Vimla Deshmuk
Will the Minister of Transport
pleased to gtate;

(a) whether Government are aware
that the Rail-cum-Road bridge of
Trunk Route No. 8 and passing over
Badnera station is too narrow for the
traffic;

ik

(b) whether Government have
ceived any representations to
effect; and

Te-
that

{¢) whether there is any proposal to
remodel the bridge so as to moke it
capable of taking increased traffic?

The Minister of Transport (Shrl Raj
Bahadur): (a) The information is
being collected and the same will be
laid on the Tablg of the Lok Sabhu.
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(b) Nu, Sir.

(¢) No proposal for remodelling the
bridge is at present under considera-
tion,

Trunk Road passing through Amractl

746. Shrimatl Vimla Deshmukh:
Will the Minister of Transport be
pleased to state:

(a) whether representations have
been received tp re-route the Trunk
Road, now passing through Amraoti
town, so that it by-passes the town
from outslde;

(b) whether a survey was conducted
for this purpose, and

(c) it so, Government's decision

thereon?

The Minister of Transport (Shri Raj
Bahaduy): (a) Yes, Sir,

(b) and (c). The State Government
conducted preliminary survey and
suggested an aligrment for the pro-
posed byepass. This will be finalised
after the joint inspection of the site
by the representatives of this Minis-

ang that of the State Government.
Thereafter the plans and estimate for
the work will be prepared.

Co-operative Sugar Factories

747, Shrimati Malmoona Sultan:
Will the Minister of Community Deve-
lopment and Cooperation be pleased to
state:

(a) whether Government have asked
the Co-operative Sugar Factories to
establish industries based on by-pro-
ducts;

(b) if so, the details of the program-
me under which such directions are
being issued; and

(c) the assistance, if any, being
given to such cooperative factories to
establish such industries?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B, 8. Muwrthy): (a)
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The National Cooprrative Develop-
ment Corporation, u statutory Corpo-
ration of the Gover.ment of India, *
have made a suggesticn to thly effect
to the State Governments,

(b) State Governments have been
asked to formulate proposals in con-
sultation with cooperative sugar fac-
tories for byproduct industries such
as (i) manufacture of power alcohol
from molasses, (ii) manufacture of
chip boards hard boards, and (iii)
manufacture of paper from bagasse,

(c) There is no fixed pattern of
assistance. Taking into w®ccount the
capital cost of the by product indus-
try, the concerned State Government
may assist the faclory by way of
share capital contribution, Where
such government contribution is part
of the approved cooperative plan of
the State, the State Government will
be eligible for central assistance to
the extent of 75 per cent of the
amount involved.

Belgaum Airport 1

748. Shrl Mohsin; Will the Minister
of Civil Aviation be pleased to state:

(a) whether there is a proposal to
reserve the Belgaum Aerodrome ex-
clusively for Defence purposes; and

(b) if so, whether there is a proposal
to construet a civil aerodrome at
Hubli?

The Minister of Transport (Shri Raj
Bahadur): (a) No, Sir.
(b) Does not arise,

" Agricuitural Furms

749. 8hri D, D. Puri:
Shrimati Remuka Barkatakl:
Shri Onkar Lal Berwa: N

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government propose to
establish more large farms in Rajas-
than to increase food production;
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(b) if #0, whether these will be in
the public or private sector; and

(c) the cost involved and the esti-
mated increase in food production?

The Deputy Minister in the Minis-
try of Food and Agriculiure (Shri
Shahnawaz Khan); (a) to (c). Propo-
sals to establish large agricultural
farms both in the public and private
sectors in the Rajasthan Canal area
are under consideration. A find]l de-
cision will be taken only after the
colonisation policy for the Rajasthan
Canal area has been decided upon. It
is not possible to give at this stage
any estimate of the outlay involved
and the increase in food production.
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Indian Council for Child Welfare

75%. Shri J, B, 5 Bist: Will the
Minister of Social Security be pleased
to state:

(a) whether it is a fact that the
Indian Councll for Child Welfare
sought financial aid from the United
Nations Children's Emergency Fund
for its Balsevika Training Programme
with prior intimation to Government;

(b) whether Government had
already provided financial assistance
for the programme and it took objec-
tlon to the Councll asking for this
double aid; and

(c) whether divergent slatements
about the nature of assistance sought
were made by the two office-bearers
of the Council?

The Deputy Minister tn the Depart-
ment of Social Security (Shrimati
Chandrasekhar): (a) Yes, Sir The
Indian Council for Child Welfare sent
& note to the United Nations "ntecna-
tional Children's Emergency Fund un
its existing Balsevika Training Pro-
gramme and areas where the UNICES
might mssist it.

(b) The Government has already
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been providing financial assistance for
this programme and has asked for cer-
" tain clarification in this respect.

(¢) No, Sir.
National Highway No. 37

754. Shri R. Barua: Will the Minis-
ter of Transport be pleased to state:

(a) whether any census of traffic
load over National Highway No. 37
has been taken and if so with what
results;

{b) whether the financial sanction
for the estimate of widening and
strengthening the hard crest of
National Highway No. 37 from Bagarai
120/5F to Kakodonga 179/5F have
been accorded and, if not, the reasons
for this delay; and

(c) whether the Kakodonga bridge
on this road is likely to be completed
before the rains?

The Minister of Transport
Raj Bahadur): (a) Yes, Sir.

Traffic census wag taken on N. H
37 in January 1963 at certain specified
points and was found to vary from
1077 tons per day at mile 107 to 3386
tons per day at mile 82

(b) The estimate for widening and
strengthening the portlon between
Bagrai Mile 129/5 to Kakodonga Mile
179/5 is under examination and will
be cleared shortly.

(c) The new Kakodonga bridge 1is
expected to be completed by August
19686 it is, however, expected to be
traffic worthy before the next mon-
soon.

(Shri

Utilisation of Fertllizers

755. Shri M. Rampure:
Shri Kankasabai:
Shri Mohammed Koya:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether there is any machinery
set up by the Central Government to
ensure that the fertilizers given to the
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Sta®¥ are distributed to the cultiva-
tors at a price fixed for it and that
no middleman makes profit in the
process; and

(b) it nol. the reansons thereof?
The Deputy Minister in the Minis.

try of Food and Agriculture (Shri
Shahnawar Khan): (a) and (b). The
Central Fertilisers Pool is the sole

buyer in India and the sole imp-rier
of the following nitrogenous fertiliz-
ers;

(i) Sulphate of Ammonia.

(ii) Urea.

(iii) Ammonium Sulphate Nitrate:
iv) Calcium Ammonium Nitrate.

These nitrogenous fertilisers are
supplied to the State Governmenis at
& uniform rate F.O.R. despatching
Station, freight being paid by Govern-
ment of India upto the railhead desti-
nation, The allottees are permit‘ed
to add a fixed distribution margin to
the Pool price, depending on the kid
of fertiliser, while selling it to the
cultivators. The distribution margin
includes administrative charges Incur-
red by the State Government, trans-
port charges from the nearest rail-
head, interest charges, conrmission ‘o
the authorised dealers at different
levels etc. The cultivators' prices so
arrived at the notified in the Gazetle
of India. The State Governments
also give wide publicity to these prices
in loca] languages.

The State Governments have been
delegated powers under the Fertiliser
Control Order, 1957 to take action
against dealers who charge higher
rates than the notificd prices. Offend-
erg are punishable under the provi-
sions of the Essentisl Commodities
Act,

Ammonium phosphate  and ammo-
nium chiloride are alsp being imparted
and distributed by the Central Poo!
at fixed Pool prices, with a view *o
popularising ang ereating a market
for them in advance of their produc-
tion in the factories being sct up in
India. The State Govermments who
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have been allotted these fertilisers
have been advised to sell these fertili-
sers after adding a fixed distribution
margin. Small quantities of these
two fertilisers are also produced by
factories in India. These are sold by
them directly through their own dis-
tributors or to the State Governments
at ex-factory prices fixed by the Gov-
ernment of India. Cultivators' prices
of these fertilisers have not been statu-
torily controlled because there is no
pooling of prices and because a free
market is allowed to indigenous pro-
ducers of these fertilisers.

Phosphatie fertilisers and Potassic
fertilisers are distributed by the manu-
facturers [importers either directly or
through the State Government's agents.
The ex-factory [ex-jetty/ex-godown
prices of these fertilisers are, how-
ever, flxed by Government by nego-
tiztion.

Middlemen like wholesalers and re-
tailers, who are mostly cooperatives,
are essential for the distribution of
fertilisers and they have to be paid an
adequate commission to cover their
expenses and a reasonable return on
their investment.

‘Warehouse at Haldwani

756, Shri K. C. Pani: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is a proposal‘ Fo
construct a warehouse at Haldwani in
UP. for storing foodgrains for the
adjoining hill areas;

(b) if so, when the warchouse will
be constructed; and

(c) If not, the measures adopted by
Government for maintaining buffer
stocks of foodgrains to tide over the
recurring difficulty regarding food
supplies experienced by hill areas?

The Deputy Minister in (he Minks-
try of Food and Agriculture (Shri
D. R. Chavan): (a) No, Sir.

(b) Does not arise.
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(c¢) The responsibility for maintain-
ing buffer stock of foodgrains at con-
venient centres to tide over local
difficulties is that of the State Gov-
ernment. The Central Government,
however, make allocationg to State
Governments from the stock of food-
grains available with them.

Hill Stations in U.P.

757. Bhri K. C. Pant;: Will the Minis-
ter of Transport be pleased to state:

(a) whether it is a fact that the
number of tourists visiting hill
stations in Uttar Pradesh has increas-
ed considerably;

(b) whether It is also a fact that
the accommodation available in the
hill statlons is costly and inadequate:

(c) whether Government propose lo
set up hotels for middle class tourists
at reasonable charges in the above
hill resorts; and

(d) if not, whether the Tourist De-
partment propose to grant loans %o
private entrepreneurs willing to set
up hotels for middle class tourlsts?

The Minister of Transport (Shri Raj
Bahadur): (a) and (b). Information is
bring collected from the State Gov-
ernment, It will be laid on the Table
of the House.

(c) No Sir,

(d) Np Sir. Financial assistance to
private entrepreneurs for setting up
hotels is available through the Indus-
trial Finance Corporation and/or State
Financial Corporations.

Rotting of Wheat In sheds of Calcutta
Port Commissioners

758. Shri Himatsingka: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the attention of Gov-
ernment bhas been drawn to a news-
item in the Hindustan Standard (Cal-
cutta edition) dated the 24th October,
1965 to the effect thai Ons thousand
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tons of wheat are rotting in two sheds
of the Calcutta Port Commissioners;
and

{b) if so, the action taken thereon?

The Deputy Minister in the Minis-
iry of Foog and Agriculture (Shrl
D, R. Chavan): (a) and (b). Yes
About 30 tonnes (378 bags) compris-
ing of wheat sweepings remained fnr
fome time in the sheds of Calcutta
Port. These sweepings were remnants
ot the various consignments of wheat
brought by barges from Haldia Pori
where lightening of ships was done
prior to the ships proceeding to Cal-
cutta, These sweepings remained un-
delivered ag it took considerable time
for the Port Commissioners to link
these quantities with particular ship-
ments, The question of rent liability
alko took some time to sort out. Deli-
very of these quantities was taken
and the stocks were examined by
Technical Officers of the Department,
The stocks were declared as being fit
“ar human consumption and for issue

yer usual reconditioning, Action is
. .ng taken to clean and reccndition
these stocks for issue thereafler,

Missing Indian Vessels

Shri R. Baroa:

Bhri P. C. Borooah:

S8hri Gulshan:

Shri Vishwa Nath Pandey:

8hri Ram Harkh Yadav:

Shri Onkar Lal Berwa:

Shri Hokam Chand
Eachhavalya:

Shri Bade:

Shri Yudhvir Singh:

Bhri Jagdev Bingh Siddbantl

Will the Minister of Transport be
pleased to state:

(a) whether the four of the five
Indian vessels which salled from Bom-
bay for Persian Gulf Port of Basra
over a month back are still mising;
and

759,

(b) if ~ot. where and in what con-
dition th: - have been found?

The Minister of Trassport (Shri Raj
Babadur): (a) and (b). None of the

2160
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Indian Sailing Vessels which sailed
from Bombay for Persian Gulf Ports is
reporied to be missing, However, out
of the wvessels that sailed from
Saurashtra Ports, five vessels were re-
ported to be missing. Out of ihese,
two have since been traced at Kuwait
loading dates and two more have
been traced at Karachi where they
have been detained by Pakistan. One
sailing vessels iz gtill missing and en-
quiries are in progress to fing its
whereabouts.

Minor Irrigation Bchemes
760. Shri Krishna Deo Tripathi:

Will the Minister of Food and Agri-
culiare be pleased to state:

(a) the measures and schemes
adopted by Government (o execcute
minor irrigation schemes to yield

quick results with a view to increass
food production during the Third Flve
Year Plan period;

(b) the amount sanctloned by Gov-
ernment under these schemes to the
States and Union Territories;

(c) the conditions attached to these
grants; and

(dy how much Increase in food pro-
duction these schemes are likely to
bring?

The Deputy Minister in the Minls-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) The Guvern-
ment of India has been laying greater
emphasis on quick development of
minor irrigation resources in the coun-
try during the Third Five Year Plan
Congequent on prociamation of Emer-
gency in October, 1862, the pace of
surveys and investigations and im-
plementation of minor irrigation
schemes has been gteadily increasing
and increased Central assistance has
been provided to States from time to
time to keep up the tempo, Priority
in mccelerating the programme is be-
ing accorded to schemes like renova-
tion of tanks, boring and deepcning of
existing wells, construction of tube-
wells and lift irrigation from rivers
ang gireams, eic., which provide cheap
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and assured irrigation. Various mca-
sures by way of strengthening the
technical organisation, evolving speci-
alised designs suitable for small works,
training staff on minor irrigation and
production of technical hand-books,
are being taken to improve the
technical standards in execution and
mainienance of minor irrigation
works.

Until 1964, only schemes fur dug-
wells, boring and deepening of dug-
wells and renovation of tanks were
eligible for a subsidy of 25 per cent,
and those of kuhls to a subsidy of 50
per cent, the subsidies to be shared
equally- between the Centre and the

States, In order to encourage lif: ir-
rigation schemes such as tubewells
and pumpsets, it wag decided in March

1965, to extend 25 per cent subsidy for
these schemes also, to be shared equal-
ly between the Centre and the State
Governments, Community Masonry
wells have also been mmade eligible
to a subsidy of 50 per cent to be
shared equally between the Centre and
the States from the next financial year

1966-67,

A special programme for installation
of lift irrigation schemes on pivers and
streams hag wlso been taken up re-
cently, State Schemeg of Lift irciga-
tion would also be entitled to a Cen-
tral subsidy of 12-1|2 per cent from
1966-87, In the fleld of electrification
of pump-sets and tubewells, 4 special
drive has been initiated. State Electri-
city Boards are being provided
with additional finances for the
extension of power lines in areas
where there is a good potential for
tubewells and pump-sets schemes to
enable them to run on electricity. The
Ministry of Irrigation and Power is
planning to electrify about 1.4 lakh
edditional pump-sets during the next
year.

{b) A statement showing the Third
Plan outlay, actual expenditure during
196164, anticipated expenditure dur-
ing 1964.65 ond allotments (including
additional allotments) during 1965-66
under the minor irrigation programme,
ir laid on the Table of the House.
[Placed in Library., See No. LT-
5160/65].
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(¢) The States have been informed
that the Central assistance for minor
irrigation programmes hag been ear-
marked and is not available for diver-
sion to other programmes. If the total
revised outlay for this programme ar-
rived at by adding the outlay agreed
to from time to time is not utilised,
the quantum of Central assistance
would stand reduced in proportion to
the shortfall in the actual outlay in-
curred as compared to their total re-
vised outlay. .

(d) It jg anticipated that the Third
Plan target of benefiting an additional
area of 12.8 million acres by minor
irrigation schemes wolld be over-
reached of which about 80 per cent it is
estimated would be under foodgrains.
Ag the physical inputs in agriculture
are used in combination, it is difficult
to calculate the actual increase in food
production attained by the use of any
single factor of production. However,
it has been broadly estimated that on
an average every additional acre bene-
fited by rainor irrigation scheme con-
tributes about 1/5 ton per acre of ad-
ditional foodgrains production,

Delhi-Nagpur Air Service

762. Shri D. 8. Patil: Will the Minis-
ter of Clvil Aviation be pleased to
state:

(a) the reasons for the discontinu-
ance of the Air Service betwean Delhi
and Nagpur; and

(b) the reasons for introducing Air
Service between Bombay and Nagpur
via Aurangabad?

The Minister of Transport (Shri Ra}
Bahadur): (a) The Night Air Mail Ser-
vice between Delhi and Nagpur is still
operating but with Dakotas, and pas-
sengers are not carried, The operativn
of Night Air Mail Service with Vis-
counts was suspended for the follow-
ing reasons;—

{i) There was very amall pas-
senger traffic on the Night Air
Mail Service.
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(ii) Dakotas had to be operated on
the Night Air Mail Service so
that pilots could secure ex
perience on night operations to
be able to qualify for Com-
mand endorsement on
Dakotas, Without this tacility
there would be considerable
delay in training pilots for
Dakota Command  endorse-
ment and this would affect
the general pperations in the

country.

(b) Indian Airlineg Corporation was
operating a Dakota service from
Bombay to Aurangabad at the ins-
tance of the Department of Tourism
and thig service has been extended to
Nagpur under a short fall guarantee
arrangement with the Maharashtra
Government. The Central Govern-
ment has agreed 1o grant a subven-
twen  for the Bombay-Aurangabad
sector from the Civil Aviation Dewve-
lopment Fund,

=«icnsion of National Highway to
N.EF.A.

763. Shri Rishang Keishing: Will
the Minister of Transpott be pleased
ed to state:

(a) whether Government propose to
extend the National Highway running
through Tezpur-North Lakhimpur in
Assam to the five districts nf NNEF.A
considering the strategic Importance
of the area: and

(b) if so, when the work is likely
to start?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). The road
passing through Tezpur and North
Lakhimpur formg part of the North
Trunk Road which is a State road in
Assam and not a Nationa] Highway.
Its terminal peoint is Murgonselek.
The question of extending a National
Highway to N.EF.A. does not there-
fore arise,

Roads in NEFA
764. Shri Rishang Keishing: Will the
Minister of Transport be pleased to
state: i

(a) whether Government propose te
construct a number of lateral roads
connecting all the divisiona! Head-
quarters of NEFA.. in view of its
stralegic importance; and

(b) it so, when the work is llkely
to start?

The Minister of Transport (Shrl Raj
Bahadur): (a) and (b). A provision
of Rs. 180 lakhs was made in the
Third Five Year Plan for construe-
tion of new roads ang improvement
o existing roads and tracks in
N.EFA. In the Third Five Ycar
Plan cmphasgis has been laid on
(i) construction of rvads connecting
the Divisional Headquarters; (ii) cone

struction of  bridges and  culverts;
(it metalling and black-iopping
molnrable und (iv) conslruc-

nds;
tion of rest houses and other similar
road-side buildings.

As the Governor of Assam has
been accorded powers to accord ad-
ministrative approval and expendi-
fure sanclion to road works in N.E.
F.A, costing individually uple Hs 15
lakhs, most of the works envisaged
in the Plan have been/are being sanc-
tioned by the local Administration un-
der the powers delegated,

Indian Councll for Child Welfare

765. Shri Daljit Bingh: Will the
Minister of Boclal Security be pleased
to state:

(a) the amount allotted by the Cen-
tral Government and the UN.O. to
the Indian Council for Child Welfare
during the Third Five Year Plan
period, separately, year-wise;

(b) how many Institutlons are rum
by the Council In Indla and expendi-
ture incurred on esch of them;

(¢) whether its accounts are audit-
ed yearly, and
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(d) if not, the reasons therefor?

The Deputy Minister in the Depart-
ment of Social BSecurlty (Shrimati
Chandrasekhar): (a) to (d). The in-
formation is being collected and will
be laid on the Table of the House.

Road Development Schemes in Orissa

766. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Transporl be
pleased to state:

(a) the nature and extent of the
Central assistance given to the State
Government of Orissa for Road
Development Schemes in the State
during 1965-66; and

(h) the actual demand of that State
for the same?

The Minister of Transport (Shri Raj
Bohadur): (a) and (b). Apart from
Nutional Highways which are a Cen-
tral liability, Central assistance is
given to the Slates for construction
and development of State Roads of
Economic or Inter-State Importance
and for roads financed from the
Central Road Fund.

The demand of the State Govern-
ment of Orissa and the amount pro-
vided by the Central Government for
the various categories of roads during
1965-66 are as follows:—

Rs. in Lakhs

Demand  Amount

of the Surte provided

Category of roads  Govt, for for

1965-66  1965-66

Nativnal Highways 321744 26846
State Fouds of Eco-
nomic  or  Inter-

State hinportance | 632 265
Roads financed from

Central Road 'und 2680 19°78

TOTAL 35665 20089
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Bio-Gas Plant

767. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Food and Agri-
culiure be pleased to state:

(a) the total number of research
centres established in the country to
pursue research work regarding the
bio-gas plant during 1985-66, so far;
and

(b) the detalls thereof?

The Deputy Minister in the Minis-
try of Foogd ang Agriculture (Shri
Shahnawaz Khan): (a) and (b). No
new centre has been established in
1965. The following 6 centres have,
however, been working on problems
relating to the bio-gas plant in the
country since a number of years:

1, Indian Apricultural Research
Institute, New Delhi,

(%]

Public Health Research Insti- |
tute, Nagpur. '

3. Gobar Gas Research Centre, ”
Ajitmal,

4 N.R.D.C Rescarch Gas Plants,
Kanpur and Bombay.

5. Kora Gram Udyog Kendra,
Bombay.

6. Belur Math, Calcutta.

Khadi Produced in Orissa

768. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Soclal Security
be pleased to state;

(a) the total quantity of khadi pro-
duced in Orissa during 1965-68 so far;
and

(b) the total expenditure incurred
thereon so far during the above
perlod?

The Deputy Minister in the Minls-
try of Law (Shri Jaganatha Rao):
(a) and (b), The information is being
collected and will be laid on the Table
of the House in due course.



2167 Firing on Labourers KARTIKA 26, 1887 (SAKA)

in Delhi (C.A)
Local Development Works

769. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Commanity
Development and  Co-operation be
pleased to refer to the reply given to
Unstarred Question No. 241 on the
23rd February, 1965 and state:

(a) whether the question of State-
wise allocation of funds for Loeal
Development Works programme for
1965-66 has since been consldered;

(b) 1t so, the details thereof; and

(c) the total amount allotted to
Orissa for the same purpose during
the above period?

The Deputy Mlnlster ln the Minh—
try of C and
Cooperation {Shri B S Murthy}. (a)
Yes, Sir,

(b) and (c). The entire amount of

Rs, 316.00 lakhs provided in the
Budget Estimates for the year 1965-
i in respect of the Local Develop-
' i M Works Programme has since
been allocated to the State Govern-
ments/Union Territories, The alloca-
tion for Orisca js Rs, 18.00 lakhs. The
amount allotted to each State/Union
Territory is given in the statement

placed on the Table of the House,
[Placed in Library. See No. LT-
§161/65].
12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

ALLEGED FIRING BY POLICE ON
Lanour v DeLHI
ot TwEws grew (aroEEr)
# gfraeadg A& wger & faeafafay
fawg ®1 1T ZFW wET # T
fearr g w7 araAr v # e oag
W At 2r 0F T { —

gfem a1 faeeft & oF gz-agt
AIPU 9T 15 ATAT, 1665

Papers Laid 2168

b

w1 T wwrT foad T
TEY 2 WAFT AEA GO |

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): If you permit
me 1 can make a detailed statement
in the evening or tomorrow. 1 am
getting the facts and I will give now,
if you desire, a short summary.

Mr, Speaker: If he is to make a
detailed statement and he wants time
till  tomorrow, he can make it
tomorrow.

12.02 hrs.
PAPERS LAID ON THE TABLE
NOTIFICATION UNDER ATRCRAFT AcT

The Minister of Transport (Shrl
Raj Bahadur): I beg to lay on the
Table a copy of the Indian Aircraft
(Fifth Amendment) Rules, 1965, pub-
lisherd in Notification No G.S.IR. 1428
in Gazette of India dated the 25th
September, 1963, under section 14A
of the Aircraft Act, 1934, topether
with an explanatory note, [Placed in
Library. See No. LT-5150/65].

NOTIFICATIONS UNDER THE KERALA
Panciavats AcT

The Parli tary S L ¥ to tlm
Minister of Ci ity De
and Co-operation (Shri .‘ihlnde)-
Sir, I beg to lay on the Table a copy

each of the following Notifications
under sub-section (3) of section 130
of the Kerala Panchayatys Act, 1980,
read with clause (c) (iv) of the Pro«
clamation dated the 24th March, 1985,
issucd by the Vice President, dis-
charging the functions of the Presi-
dent, in relation to the State of
Kerala:—

(1) Notification S.RO. No. 268/65
published in Kerala Gazetle
dated the 29th June, 1865,
making certain amendments to
the Kerala Panchayats (Plan
and Estimates) Rules, 1963,
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[Shri Shinde]
(2) Notification S.R.O. No. 308/65 crash into the European Economic

published in Kerala Gazette
dated the 10th August, 1965,
containing the Kerala Pan-
chayats (Accounts) Rules, 1865.
[Placed in Library. See No.
LT-5151/685].

12,04 hrs.
MOTION RE: INTERNATIONAL
SITUATION—contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved by Sardar
Swaran Singh on the 15th November
1965, namely:—

“That the present international
situation and the policy of the
Government of India in  relotion
thereto be taken into ¢onsidera-
tion.”

Shri Hari Vishnu Kamalh ([fosh-
angabnd): Before the debate is resum-
ed, may I ask whether the time for the
debate will be  extended—it is ten
hours now—beyond ten hours and in
that case will the House sit longer to-
day or will it continue tomorrow?
Secondly, is the Primc Minister going
to reply or intervene, and if he inter-
venes, when will he do s0?

Mr. Speaker: Probably at 4:30 ha
will intervene and the Minister of
External Affairs will reply tomorrow.

Shri Bakar Al Mirza (Warrangal):
Mr. Speaker, Sir, as I hear my friends
talk about the rethinking and the re-
vision of our foreign policy, what they
mean is that they want us to drop the
policy of non-alignment. It is supg-
gested that rethinking was going on
in London, Paris, Moscow and so why
not alse in Delhi? What is this re-
thinking in these capitals? France is
‘feeling her new strength, economic
and military and is trying to break
away from the hold of the United
‘States. England iz trying to gate-

Community so that she may have a
voice in the direction of the third force
emerging in Europe. Between Mos-

cow and Peking there are stresses

and strains and there also the policy
is undergoing some change. All these
show that rethinking is jn the direc-

tion of breaking alignment and not

getting more and more aligned.

Naturally it is too late in the day to

suggest that we should get aligned
when the other countrieg are trying

to get non-aligned. Non-alignment

has paid sufficient dividends. Now,
Pakistan is aligned. Doeg anyone

suggest that we should exchange
places with Pakistan? Pakistan of
course got Sabre jets and Patton

tanks. But what eise? Ig her posi-

tion more secure? Does it feel grea-

ter confidence in herself than we do?
In fact the position of Pakistap is

like that of our old Indian States.

There are the people groaning under

the dictatorship  which is there.
But somehow it is supposed to exist)
as a part of the so calleg free wnr!d,ﬁ
That is but only a glorious form of
the Indian States misrule under para-

mountey, wine, women and security
That is the sum total of all this align-
ment, Therefore, 1 would stress
that the policy we have been follow-
ing has been good and has given us
self-confidence and self-reliance, and
this should not be changed.

Some say that we have no friends.
Shri Masani thinks that we are iso-
lated; Shri Trivedi wants us to test
our friends and comes to the conclu-
sion that England and the United
States cannot be relied on becauge of
their recent performance; he also
says thai friendship with the Soviet
Union may be suspected because of
the attitude <he has taken about
Pakistan and therefore he advises us
that we should go alone. At the
same time it is complained that we
have no friends.

1t hag been suggested also that the
policy of UAR &t the Afro-Aglan
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Conference shows that she ig not
friendly and that she ig not inclined
ito be friendly. Should ail the coun-
tries of the world be regimented to
follow a particular line when India
takes up a line and should all follow
us just to prove that they are our
friends? Within the Swatantra party
itself, there is a division in respect
of Punjabi Suba and Hindi. Shall
we come to the conclusion that all
those who gather there are not
friends? This kind of regimentation
with the expectation that all the other
countries ghould follow a particular
course is really unthinkable,

May I ask, where
were the friends of Englang when
there was the Suez crisis? May I
aslk, who are the friends of the United
States of America in Viet Nam?
France hag openly opposed it and
England is doing it secretly. There-
fore, these friends all the time em-
phasise that every country has to be

4 tested; what she doeg in a particular
-ase i & proposition that I cannot

“Riccept If we had no friends, how {8
1. that the United Nationg resolution
went in our favour?  Where were
the friends of Pakistan? So, friend-
ship dependg upon the stand we take
and ypon what we have got to say
and what our position ig in the world,
and thercfore, it we try seeking
friends by =adopting the policy of
alignment, you may find that on the
balance we will lose more than what
we gain and also lose our soul in the
bargain.

‘Who are friends?

1 ask, is it not much better for
the peop'e opposite to try to see that
our country gaing a position in the
world gn that others seek our friend-
ghip? Why should we all the time
#ay that we should keep on seeking
friendship here and there, Formosa,
1srael and so on? Ours is a big coun-
trv. We have a contribution to make
and we have not been in the wav of
p-oeress of anv other ccuntrv. Why
shou!d nnt other countrirc seek our
friendshin? That d-v will come and
that dav will come soon.

1772 (AILSD—8
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About Rhodesia, the stand that our
Forcign Minister has taken is very,
very correct. The support he has
promised to the Organisatioyp of
African Unity—I also we.come it very
much, Mr. Wilson hag taken a stand
that it is England's responsibility and
that she has gone to the United
Nations only to seek the support for
the sanction which ghe proposes. I
have got some doubt that tomorrow
he will come and say that it is only
England's internal matter; it is only
her domestic matter and other coun-
trieg should not interfere. About the
sanctions, Mr. Wilson himself jn re-
ply to a question in the House of
Commons said that oil is not ineclud-
ed in the sanctions. Further, jt was
England who gave advance informa-
tlon to Ian Smith that England will
not use force if there was a unilateral
declaration of independence. This is
a new technique. In British Guiana,
the Governor warned Dr. Cheddi
Jagan that unless he obtains sbsolute
majority, he will not be called even
it he is returneq to the House with
a big parly majority. Thig advance
inormation in a particular direction
prepares the people to go in the way
in which Englang wants them to go.

Now, Sir, these sanctions we have
seen how they worked in South
Africa. We have geen what China,
which ijs a very big mouthed country
about anti-colonialism, was doing
trade with South Africa. Rhodesia
is much better placed. On one gide
there is South Africa. Then there iy
Angola and Mozambique on  the
borders. They can in fact form a
South African economic community
and trade through South Africa and
through Portugsl coloniez till k'ng-
dom come Therefore, thesr sanc-
tions are really an evewnsh and will
not satisfy  anybody. When strong
stepe are taken against Ade~n. when
stronz steps are taken arainst Brit'sh
Guiana, 1 ask. why should nnt simi-
la- steps be taken against Rhodesia?
When Jews from all over th. world
were  brought in  sghin-loads and
dumped in a spot in Palestine thus
displacing the people living there for



International

173

[Shri Bakar All Mirza]

centuries to create a new State of
Israel and to plant a cancer in the
whole of the Arab world, why should
not the small white minority num-
bering a few thousands -be air-lifted
from Rhodesia and brought back to
their mother country ang the people
there left to govern themselves?
Therefore, we should be very firm in
this matter. We want to have Afro-
Asiap unity on principles, on some
ideals, not just getting together and
passing some resolutions. It is the
minimum that everybody  wants.
Therefore, I welcome the stand that
our Government has taken.

Now, Sir, 8 few words about our
publicity. It is said that our embas-
sles are not active and, therefore, the
face of Pakistan in the outside world
is more beautiful than that of India.
The embassies have got very limited
funds,

Shri Hari Vishon Kamath: Give
them more money.

Shir Bakar Al Mirza: The hon.
Member does not understand how
much money publicity reguires.

Shri Hari Vishou Kamath:
give them more money.

I said,

Shri Bakar Ali Mirza; Apart from
that, Pakistan has the backing of her
allies, especially England and BBC.
The support of BBC is not a small
thing. Over flve continents and in &
dozen languages of the world news
iz broadcast by BBC. People think
that it is broad-minded and objec-
tive. It is not wholly the case. To
meet that support which BBC gives
to Pakistan propaganda, 1 submit,
even if you plant sp many North
cliffes’ and ‘Bever-brookers’ in our
embassies in  different partg of the
world we will not be able to meet
the prooaganda from BBC and the
allies of Pakistan. Therefore, let us
not come in the way of our embas-
sies. They are doing good work with
the limited resources that they have.
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What about our radio? We have
been stressing and shouting demand-
ing a powerful radio transmitter jn
this country. But we are charmed
with the television. It is only now
there is some hope that we will get
some more powerful transmitters.
Pakistan radio is as strong as India's,
while China's ig much more stronger
and it splits our ears every day. In
some parts of India we cannot hear
our own transmitter.

The other thing is, it all depends
on the stand that you take about a
particular question. Take the ques-
tion of Kashmir.

Shri J. B. KEripalani
‘What were you doing all
years?

(Amroha):
these 18

Shri Bakar Ali Mirza:
watching your progress.

We were

1 wag saying, Sir, it all depends
upon the stand we take on a parti- §
cular question. Take, for example,
Kashmir. Sp long we toock ap atti-
tude that there wag something {o be
settled and the people were confused.
This was the first time that we took
a definite, precise, strong and firm
stand about Kashmir, The reaction
was that people began to understand
our gtand on the Kashmir question.
It is a fact that even the Security
Council has changed its posture; so
also, United States ang England, be-
cause of our firm and clear stand.

There were powerful reasons for
our previouy position. Because,
Panditji was devoted to peace. Pan-
ditji did not want to humiliate Pakizs-
tan, by getting her branded as an
aggressor. Panditji wanted to settle
the question of Kashmir to build a
bridee of peace between India and
Pakistan, because he realised that
peace was the fundamental neeq of
the hour for the whole of Asia and
Africa. I will plead that we should
not forget that particular stand
Whatever we do, we should try not
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to build up a war psychosis; we must
pursue the path of peace. Peace is
the thing that Asia needs and Africa
needs, America ig giving ug a lot of
aid, about Rs. 400 million crores. But
haM of it js military aid. What is
that for? Is it also providing a tar-
get for the use of that ald. Not o
single bullet out of that aid has been
fired againgt the C j Those
armaments have been used for fight-
ing between ourselves.

Shri Bade (Khargone): There can-

mot be one-sided peace.

Bhri Bakar Ali Mirza: 1 agree with
you. Therve should be negotiation.
Now there is some talk of Pakistan
asking for mediation by Russia. I
would not like to bang the door. I
do not want you t» change your gtand,
Russia has accepteq Kashmir as an
integral part of India. We have
made it clear and even the United
Nations has more or less accepted it.
80, what harm is there in having
peace. The pursuit of war hag not
helped any country. Even the vie-
tors have found that they aore ako
losers. Therefore, I would plead
with this House that we ghould pur-
sue the path of peace. 1 support the
foreign policy of thp Government.

Shri Frank Anthony (Nominated—
Angio-Indians). Mr. Speaker, Sir,
this debate i sey in a complex set-
ting. And it is important because of
that, despite our legitimate pride in
our magnificent army and indeed our
civilians, that we do not allow our-
selves to be overtaken by any sense
of eunhoria or of undue complacen-
€y. There hag been for ys a vindica-
tion of faith in bur magnificeny Aght-
ing men. Even after the NEFA re-
verses | had maintaineq that the
Imags o our ﬁghting men, of our
jawans, was a shining and imperi-
shabl, image inscribed in blood and
valour over the battleficlds of the
world. Yes, that image was some-
what tarnished, but we have to re-
member this, that those reverses in
NEFA were essentially the reverses
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‘of m tragic lack of preparation and
to some extent, undue political inter-
ference wilh the structure of military
command. Thank Geod, that period
is now behind us. Then there has
also been this glorious fulfiiment of
the gecular ideal, fulfilment both on
the battle field ang on the home
front. On the battle front we saw
the young men of every cuommunity
fighting and indecd dying shoulder
to shoulder to repel aggression. On
the home front there has beepn this
heart-warming  exemplification of
unity, of discipline and of complete
communal harmony. And it is

vy that we ghould ensure for
the future these qualities thay we
have displayed so abundantly in this
crisis that they shoulg condition ocur
policies in the future

1218 hrs.
[Mr, Derury-Seeaxer in the Chairl

In the past we have tended 1o be
neither practical mor realistic. 1 be-
lieve that firsy the Chinesp aggres-
sion ang then the successive aggres-
sions by Pakistan have been bless-
Ings in disguise. They have helped
to shake un out of this world of
cloudy idealism, illusi and ®log
that took the place of policy, of ac-
tion. Today what do we face? We
face an uneasy cease-fire, 1 do not
wish to encourage any war psychosis
but let us realise thig that we face
an uneasy cease-fire We are faced
with a regime that is hatefilled; we
are faceq with a regime that has a
long record of treachery ang ppires-
sion.

Internationally, we face all kinds of
pressures stimula‘ed by considerations
of power polities. In this context
we have got to remember one thing.

We nre n warm-hearted emotional
people. We tend to be sensitive.
perhaps unduly sensitive; but, how-

ever emotional we may be, however
legitimately sensitive we may br, we
have to try and assess our attitudes
in an objective way. There is no
point, I feel, in imputing motives. Weo
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should leave, as the Foreign Minister
Iuft, the imputalion of motives, un-
couth language, uncivilised behaviour
to the Chiness and to those who do
their barking at Chinese bidding—1
refer particularly to the Peking-Pindi
axis.

I come now to the gquestion as to
what should be our atlitude towards
Britain and the Commonwealth, How-
ever strongly and legitimalely we
may fee! resentment againsy Britain's
continuing Blimpism, her double colo-
nial standards—s hang-over from
the colonial past—yet, I feel that here
also the imputation of motives will not
do. Mr. Masanj sought to rationalise
the British action; I am guphemi-
zing my condemnhation he'e. 1 say
that no amount of rationalisalion of
the British action, British attitudes
and the attitudes of the press can
make it anything less than what it
was—indefensible. utterly reprehen-
sible—and I belicve that much of
Pakistan's intransigence is que direc-
tly to a policy of British official en-
couragement,

Shrl Hanumanthalya (Bangalcre
City): You are telling the truth,

Shriy Frank Anthony: He is approv-
ing of my condemnation,

The fact is that Britain has adhered
to some kind of medieval doctrines
for Asia—doctrines that she has
thrown over so far ag her own society
is concerned; there is no doubt that
even today there is this obsessive pre-
occupation by British officialdom
with this two-nation theory—this ad-
diction, as I say, to these medieval
theocratic concep's, which she has re-
jected for her own society. Because
of that Pakistan has been encouraged
in this atlitude of intransigence. And
it is pot going to be easy for us to
change encrusted jdeas or prejudices
of Britishr official policy. I hbelieve
that it is human nature for naticns
as for individuals. when they have
lost the substance of glory and power,
te cling all the more tenacious'y to
their illusions and to their faded
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memories of the past and Britain, be=
cause she has lost the substance of her
glory and her empire, clings today
all the more tenaciously to those il-
lusions and outmoded memories,

But, I would say, however legiti-
ma.e our resentment, iy would be &
mark of lack of statesmanship—let us
criticize and condemn the British—
almost a mark of lack of maturity if
we walked out of the Commonwealth
in a mood of pique. What I say is
this: It would be reminiscent of the
adolescent behaviour of Pakistan in
breaking off diploma‘ic relations with
Malaysia; it would be reminscent of
the equally adolescent behaviour of
Indonesia in storming out of the
United Nations. We have got o re-
member that India's basic  policy
must be to play ap effective role in
every international forum—a role
consistent with a position as one of
the really great nations of the world,
one of the nations in the front rank

of the nations of the world in her
own right. And, we have got to
remember, while dealing  with

Britain ang the Commonwealth, that
the Commonwealth is not Britain; it
is no! even predominantly white. Of
the 22 members, 14 are non-white—9
African and 5 Asian. Alrcady, per-
haps because of India's example, the
physical complexion of the Common=
wealth hag literally changed. Iy should
be India's purpose now to condi ion
the policies and attitudes of the Com-
monwealth; it shou'd be India's pur-
pose to gnsure that the non-white
membe-s of the Commonwealth play,
as they should, a dominant role in
framing the at'itudes and the policies
of the Commonwealth and—] am
underlying this—without any accept-
ance of either British hegemony or
British paternalism. It j& important
that these Commonwealth Conferences
should be he'd in different member
countries with the non-white coun-
tries presiding by rotation, Canada
his slready suggested it. We have
also pgot to remeber this that Malay-
sia that stood out so consipiciously
in support of our secularism continues
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to be 3 member of the Commonwealth.
Canada, a good friend of ours and a
progressive member of the Com-
monwealth, is not blinkered by the
Blimpism of much of British official
thinking. I feel that India can play
a decisive role in ensuring that the
African ang the Asiap members con-
stitute a solid force ip prevenling
Britain from backsliding with regard
to Rhodesia. Britain must be told
that no longer wil] these members of
the Commonwealth accept the old
colonial double standards, vne for the
whites and another for the coloured.
If force was necessary to be used by
Britain wlhen dealing with the duly
elected Governments of British Guiana
ang Aden, then Brilain must be told
that force should be used. if neces-
sary, in order to bring the white
racist rebel minority to its senses.

Through the Commonwealth, Bri-
tain talks glibly of self-determination.
She plays the role of the devil's ad-
vocate to Pakistan in pleading for
self-determination, for a medieval
dictatorship that does not understand
the meaning of self-determination.
Britain must be asked in the Com-
monwealth and through the Common-
wealth fi-st to heal herself, to apply
the principle of self-determination to
Rhodesia and to Aden and to jog her
rather convenient conscience into
asking that self-determination should
be applied—it iz long overduc; Bri-
tain had promised it—to Pakhtoonis-
tan and that indeed Britain should jog
her convenient conscience to ask that
the minimum of human rights should
be given to the people of Tibel. We
shou'd also jog our conscience in this
matter.

Then, Britain should be asked to
ask Pakistan to give the mini of
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accredited leader of the Anglo-Indian
communily in Pakistan was persecu-
ted and driven out. Comparatively a
young man, he died recently in exile
in Britain, I beiieve largely of &
broken heart.

Towards America, justifiably, we
feel reseniment, not a little resent-
ment, because of cerlain of hver actions
and policies today. I for gne have
{elt it an wunspeakable humiliation
that food aid should have been rub-
bed in as an instrumeny of diplomatic
arm-twisting. I have felt it an un-
speakable humiliation that we should
be made to feel literally like beggars
slanding in a queue with a beggar's
bow). The fault is partly ours that
we have developed thig crutch-com-
plex angd 1 join issue with the Food
Minister that he helps to continue this
crutch-complex. We are like erip-
ples too afraig to surrender our
crutches. And yet in food and gther
matters, it is also important to re-
member that every developing coun-
try necds gssislance and indeed the
devcloped countries, Including Britain,
depend to a large extent on American
largesse. But the difference is this,
the difference betwecn the attitudes
to the coloured and the non-coloured.
Largessp to Britaln is never rubbed
in. They are not made to feel like
we are made to feel beggars stand-
ing in a queue. However humiliated
we may fcel, here again it is not ad-
visable for ug to impute motives te
the Americans. Realities have caught
up with us, T believe that realities
will catch up wi'h both the democra-
cieg and will make them measure de-
velopments in the gsub-continent, at
any rate, in a rcalistic manner., We
know that one of America's domi-
nant occupations is the containing of

human rights to her minorities. Let
me give you one example. Before
Partition, the members of my commu-
nity whom [ looked after in that area
were hanpy. After FPartition, they
were largely driven out Pakistan.
The person who took my place as the

and because of that any
one who is prepared to supply bases
to America, who is prepared pven
nominally to join military pacts, qua-
lifles, irrespective of however reac-
tionary their regimes, however com-
mitted to the negation of a free so-
ciety, for unlimiteq American aid.
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Americans in some frespecls  are
even more naive lhan we are. ?{e
were told that this stupendous mili-
tary aig that they were giving to
Pakistan wag intended for use to stop
communist expansion. But Pakistan
had always intended it for use, and
indced used it, against India. And
despite all the solemn assurances ﬂ'llat
we were given in the face of Pakis-
tanj treachery, what happened? These
assurances by the Americans Were
not worth the paper they were writ-
ten on.

Americans must realise this als0
that because of this desire to contain
communism in Asia, they have upset
the natura] balance in this sub-con-
tinent. After all, we have no quar-
rel with Pakistan. Pakistan is &
small country; inherently it is weak
militarily and economically; political-
iy it is a monstrosity divided by a sub-
continent in two parts. They have to
realise this, And may 1 say this in
passing that it was a measurc of
Indias passionate desire for peace that
we did not overrun, which we could
have done in the space of two days,
the other half of this political mons-
trosity—East Pakistan. We did not
do it as a further measure of our
passionate desire for peace.

Amecrica has yet to learn  this:
because of this tremendous artificial
military inflation of Pakistan, she has
made Pakistan the victim of military
megalomania; by this artificial infla-
tion, she lag made Pakistan the
wictim of egomania, the victim of re-
ligious hatred ang fanaticism.

Recently when some of us met an
American Senator gnd some Congress-
men, one of them asked—I was able
to appreciate his feclings—with a
passionate intensity: what can 1 say
—they had visited some of the Ame-
rican hospitals in Vielnam and Phil-
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ippines—to the American mothers
who ask me why should our sons die
and be maimed in the swamps of
Vietnam. He said that the only ans-
wer he could give was rather an aca-
demic one—it was because of Ameri-
ca's desire to protect free gociely in
Asia. Can we not legitimately ask,
with even more intensity, America
this question: what have we to say
to the mothers of India—mothers not
only of Indian soldiers but also of
Indian civilians—when they ask us
why shoulq our sons have been killed
and maimed by American gifted
tanks and guns, by the American gift-
ed planes and bombs. We have no
answer that the American Congress-
man gave. He at least wag fighting
academically to contain communism,
but here our jawans, young men,
and civilians were killed by gifted
weapons, by the weapons gifted by
one democracy to be used against an-
other demoeracy. There is no answer
that we have to make to the Indian
mothers.

America has also to learn thig that,
equally with China, Pakistan desires
to weaken and also (o subvert our
secular base. To both democracy is
not only foreign; to both democracy is
utterly repugnant. I believe, what-
ever Britain and America may seek
to do, they will not be able o prevent
the increasing concert between China
and Pakistan. I believe it sadly that,
sooner or later, this country must be
prepared for a concerted attack by
China and by Pakistan. The supreme
tragedy of it all is this that here we
have the strongest democracy in the
world; because of this tragic misap-
preciation of the basic issucs in the
sub-coniinent, tragic misappreciation
of Asian psychology, the strongest
democracy is pulling the carpet econo-
mically and militarily from under the
feet of the largest democracy in  the
world. And without intending it per-
haps America today is assisting the
forces directed to subverting and
weakening democracy in India.
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May I say this that so far gs the
USSR and the East European coun-
tries are concerned, I believe that
they share with us a common con-
frontation, a confrontation with ex-
pansionist China? I am hapoy that
our relations with the USSR and
these Eastern European countries are
being strengthened. And it is a matter
for gratification and perhaps g little
ironical, that these communist coun-
tries, although communist, are help-
mg us to strengthen our gecular base,
while the Western democracies are
aenying us that help.

In conclusion, 1 want to condemn
this talk of an understanding on
Kashmir. Mr. Masani, fop whom I
have great respect, gsaid that Pakistan
because of her aggression has put her-
self out of coury but there must be
some kind of understanding with the
people of Kashmir. May I say this
with great respect to Mr. Masanj and
those whg speak like him that this
is not only loose talk but it is dan-
gerously loose talk. Because it gives
a stick to those countries that are
unfriendly or inimical to India to beat
us with especially in  international
forums, when they think that there
is a section, however microscopie, in
this country, that can talk of coming
{0 some kind of understanding with
the people of Kashmir who are part,
after all, of the people of India?
Let us remember this. The Ameri-
cans fought a civil war Iin order to
maintain unity, and in order to maln-
tain the integrity of their country.
Has Mr, Masani forgotten the history
of India? Has not the history of
India been essentially—let us be
honest with ourselves—a history of
tribalisms? Is Mr. Masani suggesting
that In this day and age after we have
fought a war to cement our secular
base, we are going to open the flood-
gateg to a resurgence of these triba-
1isms?

Shri Sham Lal Saraf: (Jammu and
Kashmir): Never.

Shrl Frank Anthony: I say that
whatever trouble there has been in
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Kashmir—I do not want to polns
fingers at anybody—hag been there
because we have kept the Kashmie
problem simmering; we have done it
because of our confused and muddie-
headed policies over the last cighteen
years,

After all, I gm g lawyer, largely a
constitutional lawyer. Constitutional-
ly, legally, who can say that Kash-
mir did not become a part of India?
Even from the purely moral point of
view there have been threc elections
in Kashmir, anqd nongy in Paklstan.

Then, we have this plebisci'e hurled
in our teeth. I do not understand it.
Anybody who is not deliberately dis-
ingenuous knows that it was an off-
the-cuff offer,—as there were so many
off-the-cuft offers by the late Prime
Minister-—of a plebiscite, but it was
categorically conditional on Paklstan
vacating the monstrosity that they
call Azad Kashmir. There must be
some finality in human relations,

After two jnvasiong by  Pakistan,
Kashmir has beep scaled by the blood
of Indians of every community; it has
been sealed not only as a part of
India but it has been sealed as a part

of the minds and hearts of every
scction of the Indian people. And T
say that Kashmir today—it is not a

figure of speech—is a symbol of our
secular democracy, and for the mino-
rities, especially, it is a sybol of our
secuiar  democracy. I  know that
China and Pakistan would llke to aee
Kashmir separateq from India; they
know that iy would immediately des-
troy our gecular base. They know
that it will make Indla, like Pakistan,
a theocratic state where the minori-
tles are consigned to helotry, fear of
death and dishonour.

I say this to the Prims Minister—
and perhaps to the Hindus—that the
minorities in this country, a hundred
million of them, the largest minority
belng the 60 million Muslima and the
smallest minority being the Anglo-
Indians, would be the first {o resist
any semblance of any attempt by
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Gover t to treat K
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Pakislan did us this service. By
attacking us, it helped us tp sireng-
then the fabric of our nationhood;
it helped to cement our secular base,
and as I said, it helped us to seal
with Indian b.cod the fact that Kash-
mir will remain an inseparable patt
of India.

Shri Mahatab (Angul): Mr. De-
puty-Speaker, this time also a demand
has been made that the foreign policy
of India should be reveiwed. As far
ag I remember, on al] occasions,
whenever the question of foreign
policy is discussed on the floor of this
House, g demand is always made that
there should be & revision of the
policy. There iz a certain section in
the coun‘ry which wants a revision of
the foreign policy from its very incep-
tion. Therefore, there iz no wonder
that this time also some attempt has
been made in the same direction,

Since we are in the midst of g
serious conflict, we have to fing out
whether our foreign policy has served
us well even in the midst of this con-
filct. Now is a time whepn the whole
thing can be assessed dispassionately
and objectively.

Broadly speaking, our foreign polizy
is that India should not belong to
any power bloc, any of the two power
blocs which gre competling with each
other ip the whole world, This im-
plies that India should belicve In
peaceful co-existence and, mutual
tolerance. This js the broad policy
which we have adopted for the last
many years since the jndependence of
India. How has it stood the test of
time is the point to be considered.

Take the rase of Kashmir, 1 would
briefly trace the history of Kashmir.
From the very beginning, Kashmir has
been the plavground of the conflict-
Ing diplomacies of the western coun-
tries and USSR. As early as 1020,
immediately after the first world war,
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the British Government at that tlme
warned the then Kashmir Government
that the Bo!sheviks should pot be ai-
lowed to carry on their propaganda in
Kashmir. The then Diwan of
Kashmir issued & regular circular to
that effect. Sometime before inde-
pendence, Gilgit was taken on lease
by the British because that was im-
portant to contain Russia. The UK.
was af:aid that Russia would expand
throughout Asia through Kashmir,
That was the fear then, It went to
this length that immediately before
independence, a British Brigadier who
was in charge of Gilgit, announced
without reference to anybody that
Gilgit belonged to Pakistan. That
wag immediately coniradicted by the
British authorities then.

Shri Sham Lal Saraf: One day oe-
fore Pakistan came to be formed.

Shri Mahatab: This is the history.
Immediately after independence, I
think the British would have been
very happy if Kashmir had acceded to
Pakistan. That was their desire. But
that did not happen; thanks to the
diplomacy of India that did not come
to be. Ultimately, Kashmir acceded
to India. But Pakistan invaded Kash-
mir, and armed conflict ensued. The
whole ‘hing could have been settied
then. DBut it was referred to the UN
and it is hanging fire since than.

The USA, so far as Asian policy is
concerned, is always led by the UK;
they arc wrongly led by the UK.
When the Korcan trouble was going
on, the USA was misled by the UK
and got into trouble there. The USA
depends on UK for framing its poli-
cies with regard to Asia because the
UK is supposed to be the expert on
these Asian matters. So it is guided
accordingly by the UK advisers.

Shri Warlor (Trichur): Is the USA
an innocent child like that?

Shri Mahatab: Immediately after
independence, th  Kashmir trouble
went on. It started with the promise
that the Kashmir people should have
a woice in the matter of accession.
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The thing went on for some time. As
a result, different countries began to
work in Ka hm.r, on the politics of
Kashmir so as to influence the politics
of Kashmis, They went on doing that.
But now for the first time after inde-
pendence, Indian Guovernment has
made it perfectly clear thiat the ques-
tion of Kashmir is not negoliab.e at
any level and that has seltled the
matter once for all. That is a great
achievement of the Government of
India. Here the policy of non-align-
ment has stood the test of time and
has paid its dividends, I think, to the
fullest extent. After that declara-
tion, the politics of Kashmir has be-
come the polities of India; Kashmir
politics is now nothing diffcrent from
Indian politics. That is the present
position.

Of course, I agree with Shri An-
thony that we should not attribute
motives, but we should know the mu-
tives. Let us not attribute motives to
anybody, but let us know the motives.
Here I do not think the western demo-
cracies are, practically, standing on
any principle now, because as you
will remember, immediately after the
first wourld war under the leadership
of President Woodrew Wilson, the
then President of the US, a number
of doctrines were declared and pro-
claimed. One of these was that the
rights of minorities in every couniry
should be safeguarded. That was one
of the major doctrines for which Prest-
dent Woodrew Wilson was hailed as
the maker of a new age. Now that
doctrine has gone somewhere; demo-
cracy is thrown into the background
practically. The two power blocs are
competing with one another in such
a manner that it does not matter whe-
ther a country is democratic or not,
whether the minorities are well-treat-
ed or not; it does not matter anyway.
Each is supporting thosze who are
against the other. That is the policy
which these people are following.

Take the case of the USA. I would
charge USA with the moral responsi-
bility for this war which has taken
place between India and Pakistan
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What was the agreement, understand-
ing, after the last war? It was that
the balance of power, wherever it
existed then, should not be disturbed
by any count.y. The balance of
power between India and  PPakisiar
was there after the last war. But
that was compietely disturbedg by the
USA's gift to Pakistan. That has
happened. There ig no explanation as
to why this balance was distu bed.
What was the motive of the USA and
UK for this action? It was Lo con-
tain Russia and China together, be-
cause they were together at that
time, to contain communiam.
They did not trust India; they thought
that Pakistan could be prepared not
for any immediate conflict but for the
third world war. In facl, they built
up Pakistan accordingly. If anybody
studies the construction of the Sargo-
dha aerodrome, he would know that
it has been built not to fight any im-
mediate war but to fight the third
world war when atomic weapons
would be used. All these modern
weapons were supplied to Paokistan
in order to enable her to fight the
third world war which according to
their calculation, would be fought
with the communist countries.

So that was done. Protests were
made, They knew that these wea-
pons might be used against India. 1t
is not that they did not know it. 1
cannot imagine that US politicians
and statesmen are suo foolish v ig=-
norant as to imagine that these could
not be misused or abuscd, They
knew these would be misused. In
spite of that, they took the risk in
order to help themselves agninst come-
munism. That is the point. They
did it. Therefore, the USA cannot
escape the moral responsibility for
the conflict which took place betwarn
the two countries which led to des-
truction of life and property. The
USA cannot escape the moral respon=
sibility for all that has happencd in
consequence thereof.

Even with regard to Kashmir and
the present conflict, the foreign pohecy
which India has sdopted for so many
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years has stood the test of lime very
well. Any olher policy would have
been disastrous to India, because on
the one hand we cannot trust this
bloc as it does not trust us, and on
the other hand we cannot go to the
other bloc to create trouble for us.
The policy has stood the test of time
so far as the present conflict goes.

The question arises with regard to
China. A suggestion has been made
by Shri Masani, who I know is a
¥reat scholar and a student of politics
and diplomacy, that India should ake
the lead in forming a defence alliance
with some of the neighbouring coun-
trics like Japan and Australia. Does
he not know that Japan and Australia
sre not independent of many commit-
ments? Have they not any commit-
ments with any other countries?
Car Australia join in a defence alli-
ance without the UK.? Can it go out
of the Commonwealth and do some-
thing in order to help India?

Then, what is our common interest?
The other day some leaders from
Japun came here. I had also been
to Japan and had talks with the lea-
derg there. What is the common inte-
rest between Japan and India today,
between Australia and India today?
It is really common interest which
should bind countries together, and
we should find out that common inte-
rest.  After oll, foreign policy, or, for
the matter of that, even home policy
is based upon such common interests.
1t is not idealism or ideclogy but
really common interest which can and
should bind us together.

Here I should point out that there
should be more talk of our relation-
ship with the neighbouring countries
than hitherto. T am very sorry the
Foreizn Minister did not say g word
sbout our relations with Burma,
Ceylon and other ncighbouring coun-
tries. Nothing has been said as if
these countries do not exist for our
consideration, That is a wrong atti-
tude in my oplnion. We have to build
up, 1 do not know what steps are
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being taken, our close relation with
Burma, Ceylon ang all the neigh-
bouring countries, does mnot malter
which Government comes into exist-
ence there. Shri Masani referred to
the defeat of one party in Ceylon.
We should not take interest in these
matters, because that is again the
policy of India, namely co-existence.
It does not matter which party comes
into power where,—we have to build
up our relationship with the pecple as
a whole. If we take interest in their
internal politics, we will get into
trouble. This is g fundamental thing
which we must always remember, and
that is the first item of Indian foreign
policy, that we should not bother
about the internal politics of other
countries.  Whichever Government
may exist in Ceylon or Burma and
whatever may be the form pf govern-
ment there, we are not concerned
with that, but we have to build up
our relationship with the neighbour-
ing countiies wvery closely. That
should form the major part of our
discussion according to me. But we
are always so much western-orienled
that we never bother to think about
our neighbours, what our relationship
should be, how it should grow, which
way we should proceed.

Following that policy, I think there
should be more collaboration with
these countries in all matters than
hitherto. There should be more eco-
nomic collaboration with Japan, for
instance. Why should we always
look to western eountries for gll kinds
of technical advice which we can
easily get [rom Japan?! There should
be more contact with neighbouring
countries than with others. Tha* is
the first principle of swadeshi which
is now being advocated. There is a
place for swadeshi in foreign policy
also. We should not always look to
the distant countries, not minding Lhe
countries near us. We have to change
our outlook a little to that extent.

Shri Priya Gupta: China is nearer
to India than Japan.

Shri Mahatab: We should always
try to build friendship with any coun-
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try. That does not mean that we When, for instance, China invaded
should yield to them. Pakistan is a India, it is rot that India gid "ot get
neighbouring country. In fact, Pak- &0y help from any quarter. In faci,
istan and India are one. Although we India reccived help from al quar‘ers.

are fighting very bitterly now, and
we should fight till the end, peace
should be in view. We are not fight-
ing for the destruction of Pakistan, but
for a certain purpose. That purpose
should be kept in view, We shouid
not lose our head in such a maaner
that we fight aimlessly for the end
of any country. We have to kuep
ultimate peace-in view.

As far as I see, the policy which
has been followed up till now has
paid its full dividend. 1 do not think
any other policy could have served
ug 30 well as the present policy has
done. We can say so objectively. It
is not a question of thinking of ~uy-
thing from the ideal point of view.
“This is from the practical, pragmatic
puint of view.

A point was made that India has no
friend today. It is true that India
has no friend today in the sense in
which Pakistan has got Jordan as a
friend,. . .

Shri Mauriya (Aligarh): Your
policy has been a perfect failure,

Shri probasly
some others, I dp not know, but 0
far as India is concerned, what i3 the
meaning of a friend? What do we
want? Do we want that everybody
rhould come forward and say “yes"
to us? Do we want that our interests
should be served by others? Iow
Lave the interests of Pakistan and
India been served on this ociamion?
Pukistan hos not gained anything
because of the claim that she has
got meny friends, and India has not
lost anything becausc she is said lo
have no friends. Il iz probably our
traditional outlook that if we call one
a friend, we expect him to say “ves"
always to us. Fricnaship never means
that, that iz not pessible. We muct
have countries roumd about us who
should appreciate our position, who
should try to help us in their own
way, not in our wey.

Whenever there is ary difficuity, he.p
will be available because of this
policy. Otherwise, if wo are invav-
cd in one hloc cr the other, J* may
be that help will not be forthcom.ng;
on the contrary, it is likely we will
have to louse some of our rights and
privileges also. That is possible, that
15 happening elsewhere.

It was asked why India does not
ruise her yoire when flghting is gung
cn in Viet Nam. Shri Masani sug-
gested that India should take the
lead. I agree with him on one puint,
and that is that the attitude of self-
righteousness should be abandoned by
India. We rave go! plenty of that.
Somehow we have inherited that atti-
tude for the last so many ages. We
consider ourselves morally superior to
every one. That is wrong attitude.
We are as good or as bad as any other
country. Therefore, to expect ys to
go on giving advice to everybody is
a wrong attitude. The idea of taking
a load mlways haunts us. That is the
usual psychology of a proud nation.
Even if that pride is there, it should
be concealed in our hearts. We should
work in such a manner that that pride
will remain hidden. Otherwise, if we
go on talking about leadership, ulti-
mately we will not be anywhere.

This is my submission, and I would
suggest again that we should build up
our close relationship with and talk
more about our neighbouring count-
ries than about distant countries.

Bhri Tridib Kumar Chawdhuri (Ber-
hampur): In the last two weeks we
have heard two pronouncements on
foreign policy on behalf of the Gov-
ernment. The first was made by the
Prime Minister on  the 5th of this
month. It was good as far as it went,
only it did not go far enough. You
might know that some of the Oppo-
sition groups wanted to have a debate
on the statement o! the Prime
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Minister, but the Government did not
agrez. They came forward with this
motion for discussion of the interna-
tional situation as a whole.

Alter that, we had expected that
the hon. Foreign Minister would give
us at least some indications of the
brasic guide lines of Government policy
go far as the new events, that have
come up, are concerned, but, except
for referring to Rhodosia and the
freedom struggle of the South Arabian
region, he chose to remain silent over
every other important development
since the ceuse-fire. The world
has been changing Tast and the
internationa] relation and the
balance of forces are changing fast
nol only in other parts of the world
but nearer home, in South East Asia
too. 1 refer to the developments in
Indonesia. I do hope that the Foreign
Minister would give us some indica-
tion as to the assessment that they
have made of these developments in
Indonesia. ... .. (Interruptions). You
have your own conclusions. You
welcome that.

13 hrs.

Shri Nath Pal (Rajapur): Soekarno
is no better; he was sending arms to
Pakistan.

8hri  Tridib Eumar Chaudhari:
Anyway, there was no iIndication of
the government's mind with regard to
these developments of far-reaching
importance. He also dig not men-
tion, although he made a statement a
few days back, about the collapse of
the so-called Afro-Asian concept in
Algiers. I cannot but menlion in that
connection the singular failure of this
government to attach much import-
ance to that Algiers conference
although we were engaged there in
a bitter struggle with China with
regard to the holding of the conference
according to schedule. No Cabinet
rank minister was sent there although
the other delegations that had reach-
ed Algiers were expr~-ting that India
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would send at least somebody whe
would be competent to speak autho-
ritatively on behaif of the govern-
ment. We did not do that. In that
connection 1 also want to make a
reference to another ommission and
failure of the government to gend a
Minister of the Cabinet rank to the
Casablanca conference of heads of
Arab States in September. That has
created a lot of misunderstanding and
I understand that President Nasser
also had referred tg thig bitterly in
some communication to us. Many
hon. Members referred to the attitude
of the Arab States towards India-
Pakistan conflict. When we see that
a group of heads of States of a par-
ticular region are meeting, Pakistan
is deputing one of its cabinet minis-
ters there to put across Pakistan's
case with regard to Kashmir, we
simply keep our eyes shut to these
developments. 1 would very much
like the government to indicate what
would be India's policy with regard
to these various developments that
have taken place in world politics,
particularly in  Asian politics gince
the cease-fire. I find particularly dis-
concerting that on two major inter-
national issues that had come up
before the country in the course of the
Indo-Pak conflict, government had
been simply postponing a decision or
did not state clearly its views. Firstly,
the question of our relationship with
the United Kingdom. Some strong
views were cxpressed in favour of
our severance of relations with the
Commonwealth of Nations. It is not
really so much a question of our con-
nection with the Commonwealth of
nations; it is substantially a question
of our relationship with the UK. and
by a queer combination of circum-
stances some of us in this House also
combined in a way which would pra-
ctically about Shri Bhagwat Jha
Azad's resolution for severance of re-
lations with Britain. I do not know
what the government are going to de
about it. It seems they are more or
less relieved that it is no longer on the
agenda and they will not have to
express an opinion clearly thereon.



2195

Sccondly  there is this hesitation and
dillydallying over clearly stating our
position w.th rega'd to the attitude
" that the United States has taken in
regard to Indo-Pak war. 1 have no
ideological axe to grind. I do not want
to look at our relationship with the
United States with Russiin eyes,
neither opur relationship with the
U.S.5.R. with western eyes or Ameri-
can eyes. But | do definitely want
that the government must make its
position clear. In the course of the
last few weeks diffe ent government
spokesmen some of them cabinet mi-
nisters have made contradictory
statements about our relationship
with the US and what the posture of
relationship should be. This is very
confusing state of affairs and govern-
ment must make it clear what it
intends to do so far as our relat:on-
ship with that country is concerned.
The hostility of the USA towards our
attitude to Kashmir, to our stand on
Kashmir is well-known and it has
been staled by no leftist but a con-
servative western journal, the Fina-
cigl Times of London, that the USA
is using economic aid in order to put
pressure on India to get its own views
acepted by this country. 1f that is so,
I want to know what is the Govern-
ment's assessment, and if that assess-
ment is correct, then the Government
must make it known that, whether we
get any food aids or other economic
aids from the United States or not,
we are not going to submit to that
kind of interested pressure politics.

In this connection, I would also like
the Government to make its position
clear on certain things which concern
ws very intimately nearer home. The
Government has stated itgz policies
over Rhodesia which is across the
geas, a far away land. The stand that
our Government has taken is quite
correct, but it seems st-ange that
pnearct home, where a far more
intense struggle is heing conducted
by one of our erstwhile national lea-
ders, attention is not being pvid to
#t. I refer to the struggle that is
weing waged by the Pakhtoon peopie
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m Pakhtoonistan. Many of us must
nave read with sorrow and reg et the
articles w.itten by Shri Pyareclal
abou. tue feelings of Khan  Abdul
Ghalfar Khan. Somne other Mcmbers
have also referred to it, but 1 hupe
the House will excuse me if I read out
something from that art cle, Shri
Pyarclal met Badshah Khan in Kabul

where he was living in exile. The
Khan Saheb remarked:
“. . . While he and the

Khudal Khidmatgars had for 25
long years stood shoulder to
shoulder with the Congress n
India's freedom struggle, India on
attaining independence had sac-
rificed them and thrown them to
the wolves. But it was never too
late for making amends. Could
he expect India even at this late
hour to make belsted amends and
redecm  her pledge to the
Pathans?”

And what was that pledge? That
pledge was given by no lesi a person
than Mahstma Gandhi. When parti-
tion was decided upon and we agreed
to partition, Badshah Khan went to
Muhatma Gandhi and asked what had
been done. At that time, Mahatma
Gandhi gave him an assurance which
is repeated In this article from which
I now quote:

“At the time of partition Gandhi-
ji had told him that indepcendent
India would not fail to (ome to
their help it they were oppressed.
‘That promsie had not been kept.
Gandhiji would never have let this
hapoen if he had lived. India owed
it to them and to Gandhiji to make
kaffara (expiation) for it."

At that tim=, when Gandhiji told
him that if the Pakhtoon people were
oppressed, then, independ»nt Tndia
would make it a easus belli, and go to
war against Pakistan, Badshah Khan
asked him, "what would he the fate
of your non-violence? Gandhiil re-
plied. "Don't ¥5u worry about my
non-violence, I shall take care of it.”
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At least Gandhiji gave him that pro-
mise, that if necessary, we would go
to war with Pakistan, if the demand
of the Pakhtoon people was not ac-
cepted by Pakistan

Here, Badshah Khan has described
the oppression that the Pakhtoons are
facing. The Pakhtoons are denied the
right of free association and of free
speech. The Khudai Khidmatgar Or-
ganisation has been outlawcd. Pushtu
was being suppressed and Urdu was
being forcibly imposed upon them.
They were not allowed to bring out
a Pushtu paper, which even the Bri-
tish had not dared to ban. The Pathans
were being crushed and demoralised
and corrupted by bribery and repre-
ss:on and assiduous spread of opium
and charas smoking among them by
the Pakistani Governmcent. The Pakis-
tani authorities had appropriated 26
per cent of the land set apart for the
refugecg at the Ghulam Mohammad
Barrage in Sind and settled Punjabi
ex-servicemen there. The same was
being done in the Thal area to alter
the composition of population in the
border areas.

Were the White minority in Rhode-
sia doing anything worse? So, if
you could stand up for the Rhodesian
non-whites, why can't you stand up
for our brethren who are being led by
one of our foremost leaders? In con-
clusion, I would refer to the state of
affairs in East Pakistan. On  East
Pakistan, the Government have said
that because they are following a
policy of peace, they do not want to
extend the war to East Pakistan. Even
accepting that policy, is therg noth-
ing that we can do excepling occa-
sional monitoring of the radio broad-
casts of East Pakistan revolutionary
council® Does not the Government
know that even in the initial stiges
of the war, there were anti-war pro-
cessions in Dacra ang Naravanganj
led not by the Hindu minority people
thev did not dare to do it—but by
progressive Muslim young men, Mus-
lim lawyers and Muslim political
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parties with a progressive outlook?
They shouted slogang for peace with
India. Have we no duties towards
them? The slogan of an independent
East Pakistan has been  raised.
Have we not any obligation
towards those people and towards
those developments and the progres-
sive movement?

1318 hrs.
[Suit Knapinkar in the Chair]

East Pakistan is on the one gide, and
Pakhtoonistan is on the other side.
Here, the people are fighting with the
same jdeals and the same secular
id~"'3 »nd the nationalist ideals for
which we stand. Can't we do some-
thing more than what we have done,
namely, expressing only lip sym-
pathy? Can't we do anything more
substantial towards meeting their as-

pirations? That is what I ask, in con-
clusion,
Shri D, C. Sharma (Gurdaspur):

Mr. Chairman, Sir, the foreign policy
of every country is not a simple and
straightforward affair. It hag become
a complex thing, mixed up with eco-
nomic policies and also defence poli-
cies. That is what is happening all
over the world, and I think my coun-
try is not an exception to that rule.
When 1 look at the foreign policy of
my country, I want to say only one
thing: any economic aid that we get
from any country and which jeopardi-
ses the freedom of our couniry must
never be taken. I say sp because our
foreign policy is the foreign policy of
a free country which loves freedoin
not only for jtself but also for other
countries of the world and we are al-
wayg represented to be a strong rham-
pion of those countries who are fight-
ing agminst colonialism or neo-olo-
nialism or imperialism. Ther~fore.
anything that curtaile our freedsm of
action. our frerdom of choire and onr
freedom of decision, must be given the
go-by by our country.

In this connection, T want to say
one thing: recently, United States
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paper said that one farmer out of five
farmers in the United States is work-
ing for India to supply food to India
That is true. Some persons say that
out of every four chappatis that we
take one chappati is donated to us by
the United States of America. I be-
lieve that in a matter like this we
should not try to have economic aid
especially when we find that while
bread is given to us, bullets are given
to our neighbour, who in spite of our
best efforts never tries to be friendly
to us. Therefore, 1 would submit very
respectfully that we must give up
that economic aid cither from the
United States of America or even
from West Germany, because West
Germany has also been supp!ying
arms to Pakislan, and we must not
go to all the countries of the wor'd
to get economic aid whrn we find that
that economic aid is given to us while
military aid is given to others. Mili-
tary aid is more dangerou: than eco-
nomic aid, and if economlic aid gives
us some kind of help we must not try
to have it gt the expense of the free-
dom of the country I would not mind
even il there is a “plan holiday”, be-
cause I do not think any country
should take It into its head to think
that our country is subscrvient be-
cause it is geiting money from this
country or that country. Thercfore,
we have tg safeguard our freedom and
we have to sre to it that the eronomie
aid that we get is given to us as free
and self-resperting citizeng angd it is
not that while we are given some eco-
nomic aid our neighbour who is try-
ine to fight us all the time is  given
military aid which, T think, amounts
to more than 120 billion dollars at the
hands of the United States.

I want to say that our Security
Council performance was not very
egpecta-ular, not very hysterical like
the performance of Mr. Bhutto. Put
pne cannnt d-ny that it was a conelu-
give porformance, and If one studies
some of the papers of the world
which take an  ohiective wview of
th'nes one will find that prople have
mild that the discussion about the
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political issues involved in Kashmir
was fruitless and that if anybody
wanted that Pakistan should' have a
plebiscite in that country it wag ut-
terly undemocratic, and if anybody
thought that Pakistan must have
Kashmir because it wag a Muslim
majori‘y State, it was a very very fu-
tile argument, I want to read out to
the House, with your permission, Sir,
a few lines from a newspapcer which
hag referred to this. Of course, the
Pakistan people are fecling very very
high and mighty on account of the
co'lusion with China. It is to this col-
lusion that this Nigerian paper has
referred. It has also referred to the
Kashmir problem. This is what it has
said:

“It is a waste of time for the UN
to get involved with secking means
to settle the Kashmir dispute..”

I think that was the stand we also
took. It further says:

“....talk about religious difference,
wa-raniing a change of frontiers of
dictating disintegration had better
be left to babbling apes...... "

That is to say, people who talk of
changing frontiers or doing certain
things in that context are not worthy
of being the citizens of any country.
The paper furlther says:

“I! every dialect, tongue, mode
of worship and every other
difference a drunkard could essay
up in his fuddled brain, had to
dictate establishment of a  State
then even small England would
be split into multifarious parti-
eles...."

I do not know why they do not take
this thing into view, that if colour is
going to h~ the basis of a State—when
I went Lo the United States of Amerira
I remember Malcolm-X saving that
they want to secede from the Uniled
States because of colour barriers-.if
religion is going to be the basia of &
State, if language i to be the basls
of a State, this world will be parcelled
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into not so many countries but into
80 many sub-countries. Therefore, 1
believe that this performance was
conclusive in this sense that we were
able to place the Kashmir issue in a
proper focus, That focus was that the
Kashmir issue is not an issue which
can be negotiated, that the Kashmir
issue has been seltled once and for
all. Now, when some of my own
countrymen say that we do not want
to discuss the State of Jammu and
Keshmir, because it is an integral
part of India, but we want on.y to
discuss about Azad Kashmir, 1 feel
very unhappy because I think the
whole of that part of the country be-
longs to us and as we develop strength
we shall be able to get hold of Azad
Kashmir also. Nothing succeeds like
strength and we have to develop all
kinds of strength,—economic, political,
defence and other kinds of strength.

Our country has always stood by
non-alignment. I want to give a
warning to my country. The forces
of non-alignment are not as strong
these days as they were at one time.
Who were the leaders of non-align-
ment?  Dr, Sukarno was  one
of the leading allies of non-
alignment. But what has happened
to Dr. Sukarno? Dr. Sukarnoc has
not been able to do that kind of poli-
tical tight-rope-walking which he
used to do before having a govern-
ment consisting of communalists and
nationalists. He finds himself con-
fronted by the Communist upsurge in
his country and he is hand-tied with
that problem. There was our great
friend, Col, Nasser who was a leader
of non-nligned forces. But Col, Nas-
ser is also tied up with Yemen and
he has also internal problems which
are very very formidable. There was
Ben Bella. Where is Ben Bella now?
Ben Belln is somewhere in the Alge-
rion desert and I think he is fighting
for his own freedom. His successor,
Boumedicnne, ig also not yet so strong
as 1o be tnkep an ally of non-aligned
forces. The only person who can be
of some hope for the non-aligned
forces of the world is Marshal Tito.
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I think Marshal Tito has been the bul-
wark of strength to the non-aligned
countries. While the non-aligned coun-
tries have not been faring so weil in
the last few years, there is no doubt
about the fact that we must streng-
then the cause of non-alignment be-
cause that way lies the great legacy
of our late Prime Minister, Pandit
Jawaharlal Nehru. We must not give
up that legacy, we must try to aug-
ment that legacy. So we have to
take up some kind of a plan of action,
plan of propaganda, plan of publicity,
in order to strengthen the forces of
non-alignment all over the world
It is by non-alignment that we will
succeed and it is for want of non-
alignment that we might not be able
to succeed and we might fail

Then there is the question of peace-
ful co-existence. We have been talk-
ing of peaceful co-existence every
time. Somebody asked the question
about Ceylon. Well, we took so many
lakhs of stateless citizens from Cey-
lon only, 1 think, as a good-neigh-
bourly country. At the same time we
have been receiving so many Indians
domiciled in Burma. That is also a
step which will show how we want to
live in peace with Burma. In the
same way, our relations with Nepal
are happy and I hope as time passes
this relationship will improve more
and more. But our relations with
China can never improve at least for
some time to come. So, I would say
that we must give us the advocacy
of China at the United Nations. I
think we have overdone it. We must
not try to do it again.

o W wigr wifem
(Fiemar) : agw FfpaT A A g
g, wai e !

Shri D. C. Sharma: When the
Cambodian de'egate Liu spoke at the
United Nations, about 35 delegations
walked out, because he was trving to
speak about the inclusion of China
in the United Nations. They included
Communist representatives, several
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African delegates and Pakistani re-
presentative. Washington officials are
known to believe that Pakistan has
moved closer to Peking in recent
maonths while France hag been saying
since it recognized Peking in January
1964 that it would vote for Communist
China in the United Nations. I think
this advocacy of China must be given
up for two reasons. Firstly, if China
i seated in the United Nations it
would acquire the right of veto in the
Security Council, Thercfore, ins‘ead of
China being restrained by the United
Nations, I think it wil become more
aggressive. So, we must give up this
advocacy of China as early as possible.
We should not try to make much
headway in this matter.

The foreign policy of every country
is undergoing reappraisal. There is
no country in the world which is not
taking a second look at its Yoreign
policy. I do not want to speak about
Rhodesia. The UK Government has
declared that the declaration of Inde-
pendence by Rhodesia is an act of
rebellion. I do not also want tn refer
to Pakhtoonistan and Baluchistan, to
which references have been made by
other hon. Members. But I will say
this. In order to do something about
China, why could we not have a
second look at the policy that we
kave adopted towards Tibet? Perhaps
we thought that it was not in line
with our thinking, but I think this
must be done. We cannot take things
iying down at the hands of China.
Since today Tibet is subjected to
genocide and it is undergoing masa
persecutions, we must do something
about it.

One more point and I am finished
1 am happy that many delegations of
Members of Parliament are going
abroad. T would only say that these
wnofficial ambassadors from our coun=-
wy must be given some brief so that
thev can speak with one voice in the
ocountries where they go.

o W wige Wifgar - mwTly
wrza, e o T | o) avr T
iT72 (ADLSD—7
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]
TET APR TF FAT ¥ w0 ¥ gy
w0 a1 fv ww a% oF o =T faardr
fomr a1zt e Y qwew & Al
el ek favde gl fegendt
farargt feat & owd § 1 Sfiwar g
qET ¥7 ag FA fe ow ot L L
difgward wwem ® ogoadt
(st fedm Feg) : ot madm are
g 7 w1 & s g fpgendt
faordy fifadt & owd § 1 Gt oF
THAREHT G KT wwdT § 1 ag 6w
e
ft ggdc foy (wgmmr) AW
Narf AT A R Y ! qm N
T a7

Tlo T wAIET wfgar ;g
ferw fag ot %1 areemse aga W &
Ffw g a9 IT% ava § § w1 A9
T e, & 2@ EATT HE A%l 97
ax & Aifxat & gard Fwvf = gf
formr wYT =t w3 A w1 ws 7w g
o ¥ fem gfm & wa A ? oo
gt gfrar wff & | ug fadw adtad
g

ot fedrer forg . w&T w1 1 T
T g O & H W A R R

o T wAT QLT gw ot A,
ag fm a7z @ G @A B AW W
s 72 B AR ¥ ffwm & oo
£EWT 417 T3 1 g avm And sady
<, ax are, ¥ g wzd i) faa
oYt o7 TET § ng o awi AW gwTO
gray § e oY aE TS e s e
AR AESE il 4l

oA fr &1 d1 o) 3w H Awss i
O # wAT f  wfew @ o §
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[3re Tw aavgx s
"are drt ar fara Afy ¥ gEes &
w9 1 samA framsmar o ogwt @ §
4 wgn W fisgEgfoen )
WA AYAT gH F) A4 faer w@ @
qOFI A e & g€ arm #Y oAy
s frm ogqod 9y gqEwt & s
#fsa wfrsamgfoer & w17 9a
wmHt & T farga ghma ag
fear 1 738Y w8 w87 a7t a1 w7
wit v & gufag gardy fads ffa #
wweT #t ot af AT mipd o ¥
wig w4 58 dzifas ofmda £
wifzd, 2@ wmd g wmfad Wik
Tft & avow amage g iy 0w
waiad &, awt wam @t W famg
¥ wzm g g s wgt @ A g
g FTAT a7 AL A =z A
IF! AITT FT TTHIT AT &

Fdt & a1 g oF AT a9 K
wrET fara frATna ) W A &8
woft gar7 faeadt am wrrg § AmA
wifg § & 1 g7 g6l gqrT § & faay
varen ®1 Fraad oy & dom Afas
waian a1 &% gl AT R Ia e §
L i

g wwar ¢ fs o g A oA
a5t 51 i W7 7w & g auw
& fe & wdt o7 A6t e ¥ fas g
witeY qz § g 1 Afiwa § w27 ¥ @
w7 21 wmgat § fe & fada o o
wardr mrzw & faddt ganfa o
mgar & 9ty g AF i e v
w7z & ofr T e rd wr fgatar gqdf
wift d, s A A qu f Mg
¥ g gar faata &) @y awar 3 fe

Bhrimati Reno Chakravarity (Bar-
rackpore) What does ' AT mean?
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Q% WIH QW 4T |

i tmoewrdl o gwA ey
*“You should be grateful.

o v wFT wifgar : gw A
R | T T g S §
#fer qff aradt oIz &8 & FAT
saIa /i &3AT € 1 Te9 3 awar g
& g a1 qww 3 fr medh 9 W)
o w1 fadtan & A I En, A 34T
WA A gz oA § e
wreEt ft &1 qF A1 § agar ena W
gt § ag faega 077 qena faa Y @&
av e g4 T Fol el o U T ¥
NI FF FT g wE FogEn
|9 U7 5 §1 1T &5 2 i i gt
ot K& 317 ag @ gEnm
qewrT 7 | gEw A g g f
agATE X 43 g, v A1 b wwdl
w1 faatm qf w9f fe wd Wk
¥ wadt @gg & faata gaods
g1 wmzTA fem o Ax fasial
¥ wa wrw A5 wo o fagee & 39T
arar s¥m | fazmr 19 qran A oF §
s wa w1 g gt &4 fedt oow
% 3T 7 g1 o ag AFaIT @), IRY
w fad weamn AT wifgy afew Ia%
& mFi w1 adifs ak g
g At FToR Ty afed W sE
wifed 1 72 & fagrmr | sq ¥ AT
dT N asa ) AT AT ag
e a8 aww mAr & faams g &%
gfayr g & o1 N @ o=k
§AY AT I FF T ZAAT T [ §
F7 fra w¥ mifFema | g fagra @)
T WY AT A1 79 Far 3 ma W)
waidT @iz F x0T a faAya
w7 7 & Yoy wardl arfzan any faahi
W A wedl wgw & qro ol aw
faata ) a1 ;% A faw oy e
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it afew fagra & warc qoe fak
| difr ®Y w9 wom owww £ wEw §
g T wgi A & 1 & www ww A
oW & mw E fr owrw At g &
AN & wardt argw A enrdiwr w @l
F AR § W 3 mfgar w1 A
qardt I AT & | oo &5
wedt i A w=F &

st @Tw wr (W) o AN S
™ &

o R ARz AT AT ¢ faega
Y I | whidt g1 1 3 oh AR
widdy @) 1| faege adt a1 A anga o
=t ) qremrdt g F, fer qerd
w&T § | @Ay A1 9§ gW oA
gt a3fws Aifa w1 77 9z f aad)
wEw, vy argar, Wt ot )T uT ag
w1 399 aTge W17 g7 mfew aga,
X 83 % O @ 6 wraw o gfa &
& ¥ ag #v€ 7 718 gATE TEwAT ARy
&, fora gt %1 oz 97w 3w & o emay
wEex 2 FrAA § o oo dmv & oo
wqrzt e & g §, A f gl &
WY W T Fn § 1 W wrelt
wigd & e ot feeft qurdy | L

o' forw wrergwe (@rY) c wTe T
wrgy &, ag o A qEEEy )

oo W /g - Wl : & & qow
e fagra o q@ A Ao
g% @ g ot § fad fF g7 oaw
gunfeat &1 qw www w9 1 gfr i
R @, v gw a@add e wrEn

¥ ¥ T% W9 & vy A4 @
o SiavEmw @R ox fageam
W & W W gEe qif wdY e
wre sar 1 fage am & ewew #

FEA Tl wT & @ prdy @
forw &t fjgerm wfgd a1 1 v W
fagz am & geew § o o wvle
¥ fams o w0 & ¢F § rewy ol
e wifgh wr

% madln  wweg : faesgw g
wer §

To W wATET WifiraT : gff it
& @ewrw § 57 %) fom qang fnd gu
fr werter qroe g & aram @ 3
wifgd 4t | wT WA A1 fi fogra §
3t fggrma & Afy a=e g @
g roard gondt qwed A wifing
a g, afer avd fagrm & wqEn
oIEY w9 gw owad

wfifad @ a7 ¥ or wltw am
vy ¥=h 1 fom & fad e1o mmen
we g, waia qifemra &, 3@ O
aaf qga +w g€ 1 W waTy § o
wrgd 7Y ¢ fr frar w1 At femr anda
3w 34t avg & fam a7y 9= o Tg™
A w w “ox oY A A1 A fadoxw
W% W A T e e el SR
fremg W wt & w9 A dmn afew
W A i fedt & o §t 7 v fy
w9 A% &wr ¥ sfaomr vl 3
frar & “ox o Y faamdt famer ar
wT A% 9% Tar’ | g9 Ay & ahd
T AT ¥ W AR wwm | afeena
& o1 & gue) e s & arfieeana )

e & W wd & g
& arx war W 1 wk TR A
v frar T & s ofess w1 A
B a1 fem g & o w1 oY arfeee
& oer @AY fem ud & 21wt o
qgar vy § miferr w1 ‘e G
ot wrmTge’ 1+ wmaz gt & 9 ey
yaEl T 14T | S TRET X W W W
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0 uq ot g g%@ & “weaw agE @
g e ) e A, Yo ooy
T wd & 1w ae o qeRdY g
afsam ¥ sw W@ woat §
it wrfaar fasr WX wE ave Wy
#t aer @ foed T ¥
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ot Jo dexmguem : (waHY)
et

o T HATET Wifgat @ WL, ww
et qit w fermmay | Y Ao, Wy
% Wt & w0 wgar § fe sfrwar wgar
T 50 1o A § Ay o o
g W3 A g, R A o
ATE P ww F oy ofr v ) g
H w5l &1 T 1T WA EA )
¥ Y %1 w =gy @1 ) FB A
o

Shri Mauorya: No discrimination on
the basis of sex.

vl Yo wemaAlt : S

¥lo T RN Wifigar : Tup wrgan
® 99 aTh Af wH wfgy, ¥ e
TR d5a1 anfgd o

at gma omwd @ A7 wrfEmr
fasr o I™ w9 wA |
g aw fogy I qy,
f& Twg wd o g1 @A @ AEr
w0 ¥ wag & 1 Afea & g7 ant §
wia st §3 34 &7 5% | TiFEArT ¥
o w4 & “a@d ot o fray e
aqt W o2z ar AYEZ A§ AT A W@,
FAT i, AT faFT nawt ¥ AAg A
¥R AT A7 7§ A " wegEmR
o) ITE AT A gw IAN AL Oy §
Foraar @i g3 TIHC AT F A1 F )
gt wonat § 4
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uomwmm:a@,?ﬂﬁul
oot Wi T 7 afenfam § 1 o
1 78 wUF F7 X FOT ¥ wO€
oot § | Ik FTCsaTA AT o )
fardt, wam, aT AT T R
o F A wew ¥ qwled s g
g fe 3% w1 @1 wAg oF WA W
wé § s Gt aTSTSITT 99 A% T
wT T} T o § arfanear w agt
F 7@ FOT wIEHt | qg AT WY § o
Iq TF §F T oG ® HIO ORI
OSST T ¥ W WS AR F9W A,
oiffenT & wreg ¥ wE gardr Aifa
e avg A T

warafe wEAT : W AT HEE
1 FHT A FY AT |
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ot firmrar qzATEe (FEAEGT) WY
atgaaw e gu &1

Mr. Chairman; He has exceeded
fifteen minutes.

Shrli Kishen Pattoayak: No, tem
minutes,

Mr. Chairman: That is alright. He
can take a few minutes more,

o frwa gz cwo A S ag A
¥ 3T 7G|
Mr, Chairman;: You will have te
withdraw your remarks.

o TR AT AIAT: AAT aY
& aYqri A1 74 113 9var )

g T O] G G AT AT -
A ¥ gAAT 41 arg |6 g it
faa F1a1 1 mifwera &1 avar a7 agv
w11 ars gifsEna A1 qF G faafy
¥ wew w74 § avq 2 &4 § 1 o A
¥ gifena @A g1 ? feedl, oo,
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faifazary, aret, Wi & w7 wwa
§ 5 dua & ofr, qeemml & O
! afes 3T qEawrl ¥ W fewra ¥
Ty ¥, w fam & e s ae
Wi e g am Ay fgat e
ST &Y ATAT | FH T T Farwr qTEw A
st 91 R & e fean
AfieT v iy qEewe www o e
@ wIg ! & ud A gw € @iw
& qrar § afer IEF T § G o
2T 93T @1 § | F T Fagew qadrer
gt & 3T el w1 oww w1 fgegena
#1 2w Nfx $ ofzd fs ag 0%
T At wrER T AT R o gl
s I thrgre der @1 wER @
weat § 9T Gt A AT & wear
RIT FATITAT TATHRT WL AR & J
H T T FeAT ¢ gErAA et gAr
sifg “wgr g9 waEr w0 | W A
FTF ¥ A, W7 a9 a wiERATT gt
FT AIHT # 1 & IO ATHG B ATRA
Ty &7 AT Af aara At faege av
T qTHRA AT HAT R

W gy & & et it amw
waeaar Wsar w5t avw T A D A
R sgergua g Ta Wen A
KA 24 TEJET T OATAT 47 |

‘gl ag S, AT AT, W
U EaerdT WY 0¥ &od 11T
qqgARE qdt darer 2T §, @
qn s aFa § ("

afad gw §2fwe Afs 97 = & e
& qreT ®1 SgE wATT WY A A
qaT R & T F A w7 &7 e
§ wifs o 55 & at § e 2w\
qET AT &Y €W ¥ oew G ae
Tg@ W & a1 eaT § | 97 S8 e
Tt W § 1 AT oF am g AT oW
1 TuH A A9ST 47 | SSEA B
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O FAvEt &9 fE o a0 e
o qg A T ¥, dr of g
@ g Afeq & 2@ @ § i foow
g2g & faq & v wre adwma www
wwft Ik gty a6t #1 oft wew w e
£ | CEY ORI Y I W § Wi
B WO AT 97 EEI eqv Agt A
w e

& ¥ W W) wrm e §
fiv & 1952-1955 & fememra & o
fawm ¥ wpm s @ e e
offea ST &4 wEm @1 e
oifaat oe T & gark # gamr Wi,
g 1955 % AR AN T ¥ fw
IW g 7t faew v ¥ fag o
o e & aE AT o |

FO AT 5§ T4 # o1 f qamyv
#t Few g1 T1iqw 1 & ag agw Wm0
¥ qgT Tgan g fr w@ oAt e &
@A gu owd Al 1w w @ & fay
AYAIGR AT WFF 41 A &AM G
oy @l WX meEe & mt g ey
iy g1 & e A fasre o 8

Mr. Chalrman; The hon, Member
should conclude now., He has already
taken 20 minutes.

e O AT Wifgay - ot fud
oR At g 15 (e gu g, oo
e wfen f qm o) v wre faee 99
dtfory, f7 wreaT @or @Y we
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1o T wgT Mfigan]

G & OF a1 A% 2 39T NEATZ |
w4 g A A Aze g7 3 A
WTEY ®TET FT ©F E F A F
qA TEM, {HA WA IH N W
FIE AAT ¢, WA A7 AF NI | TIAT AET
agm f wrody s N § e 0w
ot wreft 7 Tz T & A gw aAmTAT
warie T o o afifrafr @ qwaw
FTOH |

Internav. @l

% WTAAIT GAET | T QT AR

WMo W wAtTC WYgw: agw
aeaT %7 W 4T | W), W oA O
W | X g faegw @ g
xreht, oF W @ AT T wTee,
xa¥® faar W w1 vear 79 8, ww
a1 & 17 @me & fwdt gaa wdt
% gt aZY wan, dfET gw ar & 9%
oTE ngT WY NE A aew ¥ owgr
fr @ da aw, Wl g A g, a
T it w1 faw A o uw
Wz argd & 9@ W § W ag avew
g wifge fe vt Aifa o adst
& fog W g% 7% T F oaET W
T qF a1 ek fag dare g 1 F oy
af g fs aamar ) B wgar g fw
e fera | wafeg & v § fe
¥y atn e fadw Aify w) aow o
wifgq 1y 2w aw ‘wifRgd a@g-
ufer” | fadw wofl gy wgt mr &
“mifwqt-sgefea” ? gt #
W A | Y e A fad e
i ag-wfeam § wrier ot =7 &
g% TIW QF I@ Sq A TEAT,
fr gt ow ZAT ¥ stegre, fae
Iﬁaﬁ"o‘?al{qo@&,wm
aff fem @ § @ oA s
gywfore 8, afen oy migd- ay-
ofes il © e ag-ufem B
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wre fggema #1 fadw Aifg e
g & ag gaT mfagd ag-afaw
®) aE AT |

X fove wgd &) fam s araly
#ifr 1 & smar wf wgw Tgar @
frdt swma ¥ gw o oft xw oAt ®
oft dze & ag G & ) oA gk
W1 aga Aav At ¥ g, Wt ¥aT ok
wafedt § 5% 3w 3 gt s g
o dra qr ow Ay gfi S o ¥
#few 35w agw 3 w@9i & avfagl
®! wragd ¥ WWR S§ e gfrm
® @wew T ITAT | gatay & I
AT T T W, G & FEA G
¥ v duma w1 Afg & a1t § aw
% FgT gt g 6 sewr wiw w1
wawE I AGY g T | TEE) qF) q@
welfquet | agagdfsgn o
®F A & wT @d A gmt oW
o gfa v & o T 9wR
®Y Aq< I | 7 ¥ I @A D
O TR O S § 1 W e e
ToER g Iar § ?

Mr. Chairman: The hon. Member
should conclude now.

To T RAET AW ;¥ oy
ww ey T g

W OIT AW ¥ oWWT Twx § o
gt aTe § e ) frer &, fegew
df qifvearT %) g% v ¥ it faar
AT HT SN WA H | g AW
ey # 1 wafeg ww o awlde
& qw ¥ gEel oW A ¥ giw
wfmw v @ g AT A &
T a1 O gATL 59 § 9K §w Tu
e gl
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O X8 AEET A1 gATL ARG
wtft & &% of, wofmn, S,
fire 1, angaT, S, i s,
woeTiTET, farer oY argdr simferar—
A1 K% A frg § aga @19 @WE 6T
firamy §—a 1 i W W ow S
fafe  www siom wfgg ar, afew
W @ 4R | ag S| o
fx ot f2w Nifg & wff B &x
e

s gefy oy ¥ i & wwew
i & ug wem wrgen § e ot aw ot
i ¥ gear £Y g o, ¥fww gw
I EfrETE A Wew gear & &, wWifw
qigtare & af % AT A OF TORT
fruefieon & g we 4%
I § 17 awrf § WA qwedr o
& wiiaiz fear o1 | o A & o
ot & gfrm Rg w ool R
T WEEE ¢ ¥@ ma &, wife &
Tgen § fR mdt & ey g gf
oid | ofew wmoam & 7 oW Aw
giamT wad & 3% Ty wraw ¥y
#rw a0 & ag @R o ady
WA F1 EAT AvgAT § | A AT 6T
@ 1 wh gfn § oo e
Ferar A & % 59 oEn & g
g g St g ¥ owgd € frogw ag
&1 w31, e dar w1, WA G w1,
e ghaare % faerr gm a1 & s T
@ § 1 vefag gfmar & e ofirn #
frceefrercer ot widframe g o Y
& @, wWifw awlw W v f
o W Wt ge e awd § o

o 9% @ wwnafa wgEm, o9
¥t oqr gn st amife H Im aw &
AR A g wgA g § o for Rt o
¥wr qrew 3 swver Wt wvgw w1 fey
T @ e %y i fgg, e

w‘d‘m, warT, wift, wrer, ST
X ¥T FEHIX TTEIT KT ATE & €IV
e | ggwy 13 fewmT W & oy o
TeraT wifigd fin oy fador iy & e wrg
Tgar § 4% oy @1 gfrm ¥ avady
Wt enfrr @ Nt et #F Tl
v § | fae ¥w & e wfer
¥ wg v ot ¥ &7 gfrmr &
%1 o gwar &, dar s =g & ot )
et & fgwne & ofl uw d@w aew
& gury fer w fr

48 ®O¥ & qrfeen ¥ fagy
¥ faw dmv § awq feg-gfeem, oidd
anfer 771 snfa w1 wama mar A aoa
Rwr o wfe w1 e e A £ 4
& sngm f g3 v=d, frg-pewm, ey
aifa aft anfa, gam<l &1 gear § oy
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Bhri Ravindra Varma (Thiruvella):
Mr. Chairman, apart from the hon.
member who has spoken just before
me and who, as is his custom or wont,
has resorted to lampoon and distor-
tlon to create a dramatic effect in the
House, all other members who have
taken part in this debate for the last
two days have shown how the coun-
try stands solidly behind our Govern-
ment in the attitude that the Govern-
ment has taken In grappling with
the problems that have ariten in the
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international fielq as a result of the
crigis that this country has weathered
through or is weathering through, and
the menace that this country is con-
stantly confronted with as a result of
the collusion of two unprincipled amd
unscrupulous neighbours on our
northern frontiers. The debate in this
House hag shown that, even as our
jawans rose to defend the honour of
the country in the battlefleld, the
members of this House ang the peo-
ple whom they represent have ex-
pressed their solid support for the
stand that the Government has takem
in relation to the question of Kashmir,
in the debates thmt have taken place
in the Security Council, in thwart-
ing the designs of some imperialist
power and their agents to batter us.

to bandy us =sbout, to bully
us in the meetings of the
Security Council, where contrary

to the principles and the Charter of
the United Nations, an attempt was
made to subject our internal matters
to discussion and judgement This
House has shown that, by ang large,
the people of this country are solidly
behind the Government in its attitude
on the question of Kashmir and the
Indo-Pakistan conflict. But jt s
quite right that, on an occasion like
this, we do not content ourselves with
singing our praises, but we also try
to scrutinize, to evaluate the successes
that we have achieved and the goals
that are sti'l to be achieved, the fai-
lures that have stared us in the face
the inadequacies and the shortcom-
ings to which we cannot be oblivious
Therefore, it is necessary on an oc-
casion like this not to be content with
patting ourselves on the back; it is
necessary to examing how our foreign
policy can bp made more dynamie,
more effective, to copr with the situs-
tion In which it has become clear be-
yond a&ll shadow of doubt that there
are at least two powers who are in
league with each other to detract
from our position and to nrganize all
kinds of activities on the government-
ta] and non-governmental planes
calculated to denigrate and dis-
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wredit our country In trying to do
shis, Mr. Masani, the Hon. Member
Jor Rajkot, went so far as to suggest
that a radical reappraisal of our poliey
is necessary. 1 am one of those who
have high respect for Mr. Masani and
his views. I know it is very seldom
that he takes leave of reason. But it
appears to me that sometimes he
allows his allergy to the word ‘non-
a'ignment' to get the better of his
reason. I do not want, at this late
hour, to talk of non-alignment. The
wutility of non-alignment, the way it
hag served our nation during the last
few years, the way it has enabled us
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who that the basis of this policy
is . But one must examioe
whetner it is suequate to say tha. this
is our policy. What is non-alignment®
Granted that we believe in non-alige-
ment, that non-alignment iy essentiad,
thl.at it is something which we cannol
give up without surrendering our
sovereignty, that non-alignment s
the freedom to judge every issue om
its merits. You ask what is the po-
licy. The answer is “non-alignment”,
that is freedom to have a poucy.
Again you ask what is this freedom
to be used for. The answer is “nom-

40 marshal and maximise the support
of nations all over the world, are all
there for the people who have eyes to
see and for people who would like to
say what they see. But if Mr. Masani
thinks that the only way to win
friends and influence people in the
world is to join one of the military
block, he must have the courage to
say so in public without mincing
words. Tam sorry Mr. Masani did not
give much evidence of this courage
in the ecourse of his speech. He said
that we had no friends. Then in a
wvery subtle way he suggested that
this was not because of the failure of
esur diplomacy, not because of failure
of our publicity, but because of the
failure of our policy,—a failure—
which he did not describe as p'ainly
as he should have done. Perhaps he
has a high opinion about the intelli-
gence of the members of the House
and, therefore, he was sure that they
would understang what was in his
mind.

Shri Kapur Singh (Ludhlana): Tt
was indescribable.
Shrl Ravindra Varma: It is clear

that the policy of non-ulignment
has served our nation, but that does
not mean that we can sit back and say
that all that is to be done is to re-
peat that our policy is “non-alignment
and peaceful ro-existence” I am
t with those

tely

in agr

alig " it gives you free-
dom to have a policy. This, 1 submis,
is & very inadequate answer, It s
necessary for us to-day to indicate
what is it that we want to use thie
freedom for. Heres I must{ point out
to the House that time and sgain I
have spoken in this House and sala
that no government can afforg to be
apathetic to or apo ogetic about na-
tionu] inicrests. There is no greater
criterion, no more paramount concern,
than national interest Our policy,
therefore, must be the ulilisalion of
the freedom that we have achicwved
through non-alignment and peaceful
co-existence, to relentlessly pursue
the national self-interest of the coun-
try. There should be no  apolugy
about it.

Sir, we must admit today that, is
apite of our efforls to be the good
Samaritans of the world, we hare
enemies. We have Pakistan and
China whso arc our sworn enemics. For
18 years we had tried the pelicy of
unilateral friendship and of good
neighbourliness with Pakistan. It i
clear today that Pakistan does not
understand the language of friend-
ship; she mistakes good faith for gulli-
bility; she mistakes our desire for
peace for cowardice. We must, there-
fore, now discard this unilateralism,
and resort to bilatera'ism which Pak-
istan too understands, We must make
it clear to Pakistan that, it we need
the friendship of Pakistan, so does
Pakistan need India’s friendship; "]
there are internal problems that ces
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be used by Pakistan in India, there
are internal problems in Pakistan
which India can make use of; if there
are areas which can be strangulated
because of their vuinerability in India,
there are arcas in Pekistan which can
be strang ilated bevause of their vul-
perability. Unless, therefore, this
country talks the language of bilate-
ralism and follows it up with courage
and determination, and the wi lingness
to make the sacrifices necessary to
prove that we mean business, we will
aot be able to deal with Pakistan

Sir, Mr. Masani said that we must
have a short-range policy as well as a
long-range policy In regard to Pakis-
tan. I agree with him. The short-
range polivy is a policy of resistance
‘to which the nation has dedicated it~
self. The long-range policy cannot be
a policy of vague and amorphous
“concikation”; it should be a policy
which takes into cognizance “the facts
of Pakistan™ which my hon. friend, the
Member for Farrukhabad, refe-red to
a few minutes ago; he too had lucid
moments. We cannot ignecre the fact
that tnere are different aspirations in
the ditferent wreas of Pakistan. If
self-determination is something which
Pakistan cou'd argue sbout, self-de-
termination is something which every
peop'e can argue for and India can-
not, in the long range, ignore the ne-
cessity of taking into full cognizance
the fact that there are legitimale as-
pirations for autonomy and self-deter-
mination in different arcas in Pakis-
tan. 1 do not want to dwell on this

question.

Sir, the conflict with Pakistan has
made it necessary for us to review the
situation and to find out who are our
friends. Mr. Masanl went to the ex-
tent of saying that we have no friends
in the world, that we are isolated,
that we are denuded and that we
staud in the nude in the world ex-
posed to the cold winds of hostility.
It is ome thing to say that we are iso-
lated and it is quite a different thing
to say that we do not have a number
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of vocal friends. If we look at the
position today, we have to readily
agree that all those who claimed to e
our friends have not proved them-
selves to be our friends. There is ne
use closing our eyes to this fact. There
are many friends of ours for whom
we have gone out of our way, o sup=
port every demand of theirs without
questioning whether it was a legiti=
mate demand or a just demand. Al
these friends have not stood by us
I submit, Sir, that we can no longes
adopt a position in which we equate our
friends and our foes. We must adopt-
a policy which enables us to distine
guish, recognise and foster friend-
ship, to distinguish unfriendliness and
to combat hostility. We should dis-
creetly but intellipently and intelligi=
bly tell those of our friends whom we
regarded as friends but who did not
prove to be our friends in our hour
of trial, that if the aggressor and the
victim of aggression can be equated
in one region of the world, and if it
can be argued that peace at any cost
Is the first goal, irrespective
of the rights and the wrongs
of the situation, then this is a danger-
ous criterion which will have its ap~
plication to and repercussions im
every part of the world, not only im
East Asia but also in West Asia

Sir, a reference weas made to the
Afro-Asian Conference at Algiers, and
it was said that here again it was
proved that we were isolated. I had
the privilege of being present at this
conference, and I think, therefore, that
it is my duty to take a few minutes
of the House to inform the House of
what the position was at Algiers. It
has been said by some, perhaps on
the basis of inadequate information,
that the postponement of the summit
conference at A'giers was a diploma-
tic victory for China and a diplomatic
defeat for India. There is no cure for
masochism or for those who fecl =
sense of elation in flagellation. What
wus it that led to the postponement
of the summit conference in Algiers?
What was the Indian interest in the
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Conference? India has always stood
for Afro-Asian solidarity. India has
always be.ieved in the tolal freedom
of the two continents, but we have
never sought any narrow or selfish
national interest from the movement
for Afro-Asian solidarity,. We have
never wanted to use the legitimate
aspirations of the people of these con-
tinents and the natural feelings of
fraternity for any narrow national in-
terest or selfish purposes. We have
had no territorial ambitions, and we
have no territorial ambitions, no nos.
talgia for hegemony, no designs to
uge economic aild or encourage insur-
rection to increase the area of influ-
ence and amenability on our peri-
phery. But we have stood for the
solidarity of these continents in the
fight against imperialism, colonialism
and n~o-colonialism, whether it be in
the garb of economic aid or in the
garb of ideoclogical Messianlsm. We
are aware of our common interests
and we believe in co-operation, but
we are not oblivious of our differ-
ences, differences as far as our ideas
about po'itiral and economic institu-
tiont and the ways of achieving rapid
economic progress and social justice
are concerned. But our attitude to the
conference rl' along was that we be-
lieved that the conference had a use-
ful purpose to serve, bul we did not
believe thet any nation had the right
to switch on and off a conference of
this kind or to lay down political or
idec'ogical  pre-conditions which
would entitle or disentitle people
from attending a conference of this
kind. What was the Chinese position?
In June, it Is well known that China
wanted the conference at all costs; it
wanted the conference to be held even
if the black African countries absent-
#d themselves from the Conference.
Mr. Chairman, I hope you would per-
mit me to take a few more minutes,
because 1 think that this is a subject
about which the House should be ful-
1y aware . . .

Bhrl N. Sreekantan Nalr (Quillon):
But let not my hon friend forget to
say who is our friend at Tast.
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Ravimdra Varma: [ ghall satie-
fy thy hon. friend about who our
friends are—anyway, [ hope we are
all friends here, friendly enough te
listen to what one has to say.

As far as the Chinese attitude te
the conference was concerncd, why
was it that China changed her atti-
tude? Why was it that this tioe
China took the position that whatever
might happen the conference should
not take place? As cur distinguish-
ed Foreign Minister said the other
day, can it be because China felt that
ber influence was on the increase Im
the Afro.Asian world, or was it be-
cause China suspected that her influ-
ence was on the wane? I do not want
to go into the details of the decisions
which were taken which led to the
ho'ding of the Foreign Ministers®
Conferen-e. But it is well known that
China laid down three conditions,
firstly that the conference should dis-
sociate itself from the U.N., secondly
that the U.S.S.R. which in China's
opinion was neither an African coun-
try nor an Asian country, should not
be invited, and thirdly that the coun-
tries participating in the conference
should express their willingnes to
condemn United States® imperialism.
On the basls of this, China held that
the time was not propitious and want-
ed the standing committes to decide
to postpone the conference. But the
standing committee felt that it did
not have the competence to postpone
the conference snd that the Foreigm
Ministers alone could decide whether
the conference could be postponed o
not. China then wrote to every Head
of State in the Afro-Asian world say-
ing that this would be an {llegal tep,
that such a Foreign Ministers’ Con-
ference should not be held and thet
the standing committee itself should
take the decision, thet if = Yorelgh
WMinisters' Conference would be hedd
it would be an sttempt to
Afro-Asisn solidarity and that she
would desire every country to stay
away from much 8 conference. 1 hawe
mtime,othm'he!ewumml
out the portions from W
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Chou En-lal’s letter to the Heads of
States. In spite of this stand that
China took, 45 out of the 61 coun-
tries entitled to attend were present
at Algiers; their Foreign Ministers or
those who were authorised to act on
behalf of their Foreign Ministers were
there. China said again that no other

bject pt the postp t of
the S it Conference should be
discussed at this conference. Yet the
Fareign Ministers’ conference discus-
ed the question of the compesition of
the Conference, and evolved a clear
consensus which has been recorded in
the report of the Rapporteur as well
as in the concluding remarks of the
chairman, on the question of the par-
ticipation of the U.S.S.R., Malaysia
and Singapore. If this is to be des-
cribed as a victory to China, diplo-
matic or otherwise, it woulgq need
some rewriting of the dictionary. 1
do not want to go further into this
question because of lack of time, but
I hope, Sir, that you would permit me
to deal with one or two other points

on which T would pot take much
time . . .
Mr, Chairman: The hon. Member

can have a couple of minutes more.

Shri Ravindra Varma: Not in the
extended manner in which the hon.
Member who spoke before me had,
but really two or three minutes,

1 would !ike to refer to the guestion
of the Commonwealth. It was said
that no decision should be taken in a
hurry, and that we should not walk
out of the Commonwealth in a hurry.
1 am fully In agreement with those
who say that no decision should be
taken in a hurry. But I really won-
der whether eighteen years is a short
span of time. We have had the ex-
perience of being in the Common~-
wealth for eighteen years, ang we
now have enough evidence to evaluate
the utility or the futility of being in
the Commonwesalth. We must realise
that this relationship with Britain or
the Cemmon Ith is not hi
which is sacrosanct, somethung which

NOVEMBER 186, 1965

Situation (M) 22126

can never be reviewed If in an om-
sentimental examination of nationsl
interest we find that it is necessary
to review and change this relation-
ship we should do so. We showld
see how far, as my hon. friend Shri
Frank Anthony who spoke before me
indicated, though every member of
the Commonwealth is equal, Britain
is a little more equal than the rest
in the Commonwea th. We should see
whether it is common faith in a set of
politica] institutions or identical or
common economic interest, that binds
us together in the Commonwealth, or
whether it is a series of historical ac-
cidents which may be a source of
pride for one country and shame for
many other countries in the Common-
wealth. The argument that {f we
leave the Commonwealth, our bilat-
eral relations with the other members
of the Commonwealth will be affected
is something which is very tenuous.
I do not want to deal with it at great-
er length.

Sir, concluding, I would like to say
one word about Rhodesia,—not pre-
cisely one word, but a few words
about Rhodesia. The House will com-
pletely support the Foreign Minister
in the stand of the Government that
Lie has put before the ifouse.  But I
do feel, as many others will feel, that
we have to be a little more forthright
in evaluating the role of Great Britaim
in  Rhodesia. It is incredible
that this thing has happened
in Rhodesia today and that this was
allowed to hauppen. The world can-
not absolve Britain of the responsibi-
lity for this sordid and shocking
drama. We cannot help feeling that
Britain could have prevented this, and
wou'd have prevented this if it had
happened elsewhere in British Guiana
or Aden; It is an unmistakable and
significant contrast from the aleriness,
the alacrity and the unflinching tho-
roughness with which the British
Government would have acted to for-
stall and quell any such move if what
was involved was not a White mino-
rity; the glittering panoply of the
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Crown would then have been very
n?uchl. on parade., This difference, this
d.xsc.fnminniou, is a shocking feature
which we cannot ignore.

To conclude, it is clear to me as it
should be to other hon. Members of
the House, that we are today in a very
critical phaze as far as our foreign
policy is concerned. On the one hand,
in spite of the animosity of China and
Pakistan, we see that the influence of
China is on the wane in the Afro-
Asian world. We see that even Pak-
istan's friends are having aecond
thoughts about the virtue of loyalty
that Pakistan possesses.  Indonesia,
which was another country inimical
and hostile to us, is today passing
through a phase which may lead to
clogser collaboration or at least the
<nd of hostility.

It is, therefore, necessary for us to
have a bold, imaginative and dynamic
policy. This we will be able to for-
mulate and execute only if we have
a machinery that is competent, and
commensurale with our objectives and
apportunities I would conclude by
urging Government to sce that the
policy they adopt will be one of ac-
tion, and not reaction; onec of fore-
thought, and not afterthought.

Shri Beshiyan (Perambalur): Since
the House d. d the international
situation last, events of vital impor-
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thengselves. But the whole problem
canes to g head when certain coun-
tries, certain neighbouring countries
do not believe in such mantras and
slogans. What are you going to de
with a country that does not believe
in co-existence? What are you going
to do with a country that dose not be-
lieve in non-alig or p ful
vxistence? For our Big Brother
China, peaceful co-existence means
thing other than what is normally
meant; it means to China something
“suppressive” of all freedom; to
China co-existence means its owm
cxistence and non-existence for any
body else.

Thercfore, a foreign policy cannot
surely be a string of phroses repeated
over and over again. It shoula be a
policy meaningful, purposeful and
practical taking into consideration all
the criss-cross currents and attitude of
other countries, specially those who
are our neighbours.

14.25 hrs.
Mr. DepuTy-SPEAKER in the Chair.

We have been practising this non-
alignment and other confused policies
which have been drifting us to a blind
alley and policics which are not clear.
We have been drifting all along and
we have not been able to create m
good at here and reliable friend-

tance and far-reaching 1 e
mave taken place to the country. It
iy heartening to note that by decisive
action taken by India during the ag-
gression perpetrated by Pakistan, she
has regained to a certain extent the
esteemn she lost after the Himalayan
debacle in 1962

The attitudes and alignments of
wvarious countries during th- Indo-
Pakistan conflict should offer us &
fresh opportunity to review our fore-
ign policy. if there he one as such.
We have all along been preaching
germnns, chanting certain mantras
#im~ and sgain, about panchsheel,
peaceful co-ex‘stence, non-alignment,
anti-nuclear pollcy and other things.
These are jdeals, good ideals, left to

ship with countries which we have
been dealing with.

An analysis undertaken by the PTL
of the recent d.scussion in the UN
General Assembly shows clearly how
far our forelgn policy has been pay-
ing dividends for the last 18 years, the
d-licate forelgn policy adopt~d by our
Government. Shri M. R. Mwni alse
referred to this in his speech. Of the
110 members who spoke, only 85 made
snme reference or other to the Indo-
Pakistan eonflict. 25 mombers di4 not
make -ny comment at all. Of the 88,
€3 wern careful to adont a  neutrsd
position; 3 members made only pas-
sing references while 19 wore  defi-
nitely hostile to us. Our policy bhas
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mot paid any dividends and no coun-
try his been able 1o support us open-
ky in the General Assembly, as has
been brought out by the analysis. Of
the 10 countries which opposed us, 11
were Arab countries, then Portugal,
Albania, Iran, Turkey, Somalia, Mali,
Ruanda and Uganda.

Instead of going furiher, I want to
anilyse the situadon even so far as
the Alro-Asian coJntries are coacern-
ed. As cun be secn, with the excep-
won of Purwugal and Albania the rest
seventeen countrics were Afro-Asian
countries, This is a thing we have Lo
grappl: with. We should probe the
causzs for this apathy, ind fference or
even hostile attitud: of the Afro-Asian
countrics towards us, countr.es with
which we have been identifying so
long in Afru-Asian  conterences for
which we have b:en so enth.s astic,
in Pandung ten years ago and in Al-
gicrs a decade later. I want the Gov-
ernment to analyse why this has hap-
pened. The hon. M :mber who pre-
ced d me referred to the Afro-Asim
summ’t thag was to tak~ place .n Algi-
ers. There also it se'ms that China
had a bigger say than his been made
out before us. Here 1 want to guole
from an AFP report from  Algiers
dated October 27:

“Diplomats of some infliential
countries who vigorously oopos d
the Chinese move to postpone the
summit were having seco.d thou-
ghts,

“They said that it China really
boycotted the mecting, the Fareign
Ministers might do belter to post-
pone the summit rathor than ciuse
a virtually unhealable split belwe:n
the Afro-Asian wor'd and its lar-
gest and most powerful member.”

This is what the members have
been feel'ng as revorted by AFP. The
Gov rnment of Alg ria was very keen
an having the conference, but their
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position has also been reported by
AFP the next day, October 28, thus:

“Algiers was not unilaterally op-
posed to another postponement of
the se:ond Afro-Asian summit con-
reference which without people’s
China would be ‘colourless and of
limited significance.”

“A'ger'a made a last-minute ap-
peal to China to attend the confe-
rence”.

This is the state of affairs, A decade
ago we were having a premier posi-
tion in the Afro-Asian world. But now
the thundzr has b en stolen by China
and the Pindi-Peking axis.

It is of relevance to point out here
that in 1962 when China comm’tled
aggression against India, the only Af-
rican enuntry which showed some
sympathy to India was Ethiopia. This
year when there was aggress'on on
us by Pakistan, no country from Af-
nca rame out openly to symmnathise
with us or tg condemn the ager ssion
of Pakistan. On the other hand cer-
tain countries have been, as T nointed
out, openly hostlle to the stand tiken
by India.

Therzfore, it is high time we made
a reapp-a‘sal of th. whole fr='gn
policy and r-oriented it on prarctical
co~siderations in terms of evisting
realities, and not m-ke it g matter
of crhanting some slogans and meantras
a< we have heen ysed ‘o do. We should
probe th- cause of the indifference
of the Af-iran enuntries toward: ua
Mor~ than anvthing else, w~ should
be able tn gt the d-m-~raries and
other up-and-c~ming nations in Afri-
can -ontries on onr s'de. What we
have heen dning all a'nne ha+ heen
proachine +hag. high ideals ang <lo=
gans. Rt hy this means wo Fave not
gat snvwhers nesr  theee  fri~nds
What we Indn'me {n ~pme‘imes may
only be deem=d as tall ta'k.
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When our Prime Minis.er went to
Bhoscow and made a8 m.mucaole sp.ecn
in tne Lumumos ‘Vass.y whoe so

% many Atrican s.udents Wl Buudyiag
it has been reporied that the Fruue
Mimsier got a very good r.cep.aon
aud, that therg was a stand.ng ova-
tion and whatever he said was ta.ien

in good scnse.

The Indian Express said on l4th
May: “A day to remember for Pr.me
M mster, Ind a” But veuind gll toe
smules and every.hing, the corr.spon-
deat who weatl to Muszow along wih
the Primz M.nist:r had this mach to
say, namely, that “from the rea.tions
1 could also detect that  his  cam
@l .ndian leadership in the colonies"
freedom struggle was not appre. i ited”
by the African siudents there. There-
fo.e, such tall claims which w. !ave
be:cn making moay give some satisfac-
tlon to our own couniry, but in git-
ting friends from o'her coun'ries

2y have not been h:lpful.

Also, we should have an eye on the
growing influence exerted by the
Pindi-Peking axis on the Afro-Asian
countiries. The clashes we have had
with China and with Pakistan have
been more of a fundamental nature.
There is an ideological basis for these
clashes. We believe in  democracy,
our government is run on-the demo-
aratic structure; but these two coun-
tries have been obsessed by dictator-
ship, military or otherwise, and do
mot like democracy eoming up in a
meighbouring country. Therefore, we
should bese our future forelgn policy
#n this basis. If we want to preserve
freedom ang d acy we should
Jook around and gee the other coun-
tries which are of g similar s‘ructure,
with similar political systems. There-
fore, instead of keeping ourvelves

i ®loof from the genera! current of the
world, we should at least look around
%o the South-East Aslan coun‘res
which are opooted tn China, which
- also m-naced by the xame+ Chinese
@xpansion'sm. lfke Malavsia and Sin-
genore and Jaman and other countries
which have got homogensity of inte-
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rests, ang similarity of political
g We should have  closer

Strucy
couald€ts with those countries. Wher-
ever we have cios.r contacts, it does
not meda. that we bocome a  putedite
0l o.e blo. or the pluer. but we
snould be abl. tg distinguish wuo are
our Ir.ends, who are of & dem.c.atie
ndture, birause in the end it comes
0 a qu:s.ion of how we are guL.g to
be able .o d.ofend frecdom a:d demo-
cracy in this country. Lemocra:y,
thiugh slow in peac:-time, though it
presents a disunited front of variows
parties, bxcomes sirong and  unted
in times of war. History poin's ot
that communities based upon self-gov-
ernment and free discussion alwaym
survive any attark f:om guto rits and
di. tators.

Thercfore, when we make owr
fo.eig1 policy morg useful and fru.i-
ful, wo should make this bisic dig-
criminal.on as to which are the ot.er
countri.s which are for demo ra:y.
We have al al'nz been champloing
the cause of Chini since its inrep-
tion, we have been championing its
cause in the world forums, and we
have taking it as our greatest friend
But what happened to Tibet Because,
we made a small concession to China
In the same way a8 Chamberlaln
wantrd to appease the aggressiveness
of Hitler, Ind'a tried that by a smal
concesaion it can app=ase China. But

history has shown again ang agais
that small cone never app
the appetite of aggressive nations;

thry opnly whet their appetite and they
demand more and more. Tt is heorte-
ning to note that by their note of
Ortober 1 to China the Indian Govw-
ernment have shown some conceta
about the invasion of Tibet by China
and the utter opprossive nature of the
econditions that ars prevailing in Tihet.
Tt is a good sign thet at Tast the Gow-
ernment has woken un. Tt should have
been done some mix years ago, in that
case it would have been fruitful
At least, st this stage we should
be able tn take up the questiom
of its freedom.

Shri P Venkatasubbaiah: Better late
than never.
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Shri Sezhiyan: My Congress fricnd
ig also supporting me on this. Six
Years ago we should have done this.
But we sacrificed the freedom of Tibet
to appease the aggressiveness of China.
By that act we not only destroyei the
freedom of the democratic institution
af Tibet but we broight the enemy
closer to our doors. That is what hap-
pened.

Thereforz, wh: never our foreign
poli'y is being reviewed, we shou'd
bear in mind that we should have a
foreign policy that should be cap - ble,
purposeful and practical to pres rve
democracy; and we shou'd be more
eourag=ous and with impla~able pur-
pose and endless prudence go ahead to
face the challenges and the ordea's to
come.

One more point and I shall finish
Some friends have been gaying that
wg should be more friendly to this
ocountry, or to that country this coun-
try is hundred per cent our friend,
#hat country is hundred per cent our
enemy and so on. All these things are
very good to tell stories to children.
But in a mature world when we prac-
tise diplomacy we should be somewhat
sober. It is not like going to & stall in
the railway refreshment room and get-
ting a quick meal. There is no quick
fove or instant hatrrd in international
diplomaey. It should be sober. Let it
not be hundred per cent one way or
the other; let not this country be hun-
dred per cent Russian or hundred per
cent American; let the foreign po'lcy
of India be hundred per cent Indian,
Whatever may be the pollcy that we
devise, it should be based on the re-
quirements of Indla to protect demo-
aracy and to preserve freedom. For
4hat, Sir, let us make a re-appraisal,

Bhrl Khadilkar (Khed): Mr. De-
puty-Speaker, Sir, the armed attack
by Pakistan and the very well deserv-
od rebuff it got from tha Indian Army,
and the aftermath of this clash, need
# be viewed In the broad world con-
text. Otherwise we would not be able
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to draw proper cnclusions for future
guidance.

In the wide world a global conflict
was going on formerly only between
two blo:s. But now the social.st bloc
is split. And naturally with that sp.it,
in spite of all the life-long eflorts
made by our late Prime Minister
Pardit Jawsharlal Nehru tg build up
a common platform of all newly-in-
dependint nations—for g sort of a new
moral strength to be mobilised to face
the imper.alist world on the one side
and at the same time try to reach some
und>rstanding, durable understanding,
with the rising new world of socialism
on the other—unfortunatcly, this ideo-
logical clash which is very deep has
broken up that platform.

What happened at Algiers? It is mot
a question of victory or defeat for one
country or the other. I am very hap-
py that our delegation there struggled
very hard to preserve that platform in
the larger interests, because it was in
the interests of the newly-independent
countrles to face jointly and unitedly
all the western machinationg in the
present context of the world sltuation.
Of course, there was no common basis,
And China has reallsed it.

All the efforts were made by ous
Delegation, but unfortunately the situ-
ation was not such where they could
succeed. Therefore there is no discre-
dit in trying to preserve this plat-
form against all odds. Some people say
that our delegation there was hood-
winked, that some people played a
double game. But I do not believe it.
Ultimately we will have to realize thas
in this global conflict of ideologies, the
image of one communist world, of ome
ideology, has been shattered, and
penetration is being made; a severs
warfare is going on in every country;
allies are being won either to this side
or to that gide in the Latin Americam
countries, in the African countries and
in the Aslanp world. This i3 a new
gituation altogther.

2234
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Therefore, when the question of the
basis of our foreign policy is debaied
here, and when men like Shri Masani
and others question the very basis of
non-alignment or co-existence, they
do not realizy that non-alignment has
a historic and philosophical basis. It js
not based on a sandy foundation. A
deep understanding wag there, and
there was a geo-political understand-
ing as well. India is ai the crossroads
of many forees which are in a way
cither silent or in open combat; and to
face this world Panditji with a far-
sighted thinking felt that the reqire-
ment of all these newly-independent
nations was peace: the urge was to
consolidate their freedom and develop
in a peaceful way, take aid from
wherever possible. Once the late Mr.
M. N. Roy described this new urge by
saying that this was not communism in
that sense nor socialism, it was nation-
aiism, that is painted red, as he put it.
This iz the picture of all newly inde-
pendent countries. If we have that
understanding, we will have to make
up our mind if we are going to get
away from this force, Because the
unity today is shatlered, are we
poing to join some camp this side or
that side, or shall we struggle? The
struggle is very hard. When the two
giants in the communist world have
clashed, it would be extremely diffi-
cult for India to get them to comwe
10 some common understanding on a
vommon platform. Seo, this policy that
hag been laid down ghould be viewed
in this situation, in the changed con-
text of angd it should be
reoriented in n practical manner, to
avoid the weaknesses that have been
discovered in practice in its  imple-
mentation. This is the only need of
the hour.

Shri Masen; says, and many others
ccho him, that we must assume lea-
dership of the South-east Asian coun-
trirs. But, iy Burma prepared to go
with vou? Is Indonesia in a mood?
Indonesia could not conquer anything,
but she recently named the Indian
Ocesn a8 the Indonesian Orean. That
spirit we must remember. Iy Cambodia
prepared to go with you? In such a
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sipudfion, to imagine & collective lea-
dersiip, Indian lcadership to be accep-
ted by these nations, is just chimerical.
1t 15 not going to materialise.

Then he ssys that we should nvite
Furraosa or Philippines. I think he is
not in touch with the reality of the
situation, becaus¢ Formosa parlicu-
larly is a crcation, a tranicient crea-
tion; it is bound to disappear or sur-
vive if China agrees to its indepen-
dent survival.

Today we should not be obsessed in
our thinking. I know that between
China and Pakistan fhere'is a deep
understanding, it |s not just apparent
or superficial as it looks, and that
understanding has been reached with
thy blessings of Britain throughout,
there is  evidence, that China and
Pakistan should come closer sp that it
could be used as a lever against India.
That was the British game.

Let us understand the character of
Pakistan. Pakistun has got to discover
her identity as yet. Pakistan today is
just like an cighteen year old dam-
sel, getting a lot of suitors round
about; they are kepl running after
her, and she is nol making up her
mind, nor is she loyal to any one,
This is the state of affairs of Pakis-
tan. if 1 were to describe it in this
fashion. But there are nations
who are suitors because there is a da-
msel, though adoloscent behaviour is
there, all sortg of waywardness is
there. But in jnternational  politics
this sort of behaviour is never res-
perted, nor taken for a responsible at-
titude by any nation worth the name.

Pakistan today is the most frustrat-
ed nation. I pity it. I particularly sy-
mpathise with the peopls of Pakistan,
becaune they are kept In ignorance. A
sort of barrier has heen created against
all intercours: hetween India and
Pakistan. No interchange of music is
posaible. no interchange of films is pos-
sible. The cultural backgro.und that
was one has been cut off.

Pakistan is the creation, a sort of
{llegitimate child, of British imperial-
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ism, and naturally British imperialism

or Britishers are showing a little an-

xiety about the future of Pakistan dur-

ing all thig period. This must be very

clearly understood.

But one good thing has happened.
Till now in the Sccurity Council the
Kashmir issue was a bone of conten-
won, and all the Powers manoeuvred
to put India in the dock. For the first
time now, after a certain amount of
defeat that Pakistan has suffered..

Shri
amount?

Nath Pai: Why certain

| '-.3‘3

Shri Khadflkar: Because 1 am taking
a rcalistic view. We had an impres-
sion, a myth was created, that Pakis-
tan had the capacity to beat India; that
myth hes been shattered, completely
exploded.

For the {irst time, in the U. N. and
in the Security Council a gort of com-
promise between the two Powers, So-
viet Union and America, has resulted
in the recent resolution. Not only that.
Qutside the framework of the Security
Council, tho Soviet Union has extend-
ed an jnvitation to the heads of the
two States, the Prime Minister of India
and Ayub. Ayub was reluctant to ac-
cept it, but I know that now he has
accepted it unconditionally, without
realising what it is meant for. The
Soviet Union today feels that if at all
India and Pakistan are to live as good
neighbours, bury the hatchet comple-
teiv and reach some sort of lasting
understanding, this issue of Kashmir
must be kept in cold storage, it cannot
be touched, and if by other means
rome sort of a friendly atmosphere,
forgetting the past, could be created,
that would keep China away, because
the Soviet Union is equally interested
in keeping the Chinese away from this
sirategic area.

If we understand these moves, we
must welcome this new development,
‘because the Security Council will never
decide this way or that way.
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Shri Masani quoted the voting
figures. He seems to be a follower of
Dulles, who used to think that if gome-
body was not with you, he was against
you. So, Shri Masani considers that
those who did not vote for us, those
who were rather lukewarm, are ene-
mies of India. I never expected such
a poor understanding of international
relations and international behaviour
from a senior member of the Swatan-
tra Party.

He referred to the countries of the
Arab world. Some of the Arab coun-
tries naturally were inclined towards
Pakistan because of religious affinity,
but he failed to mention the important
role, the restraining influence of
Nasser, who frustraled them in their
effort to condemn India or brand
India an aggressor. You cannot ignore
this aspecl.

What about the future? We must ad-
dress purselves o the future taking our
stand firmly on our policy of non-
ali t and co-exist It is not a
manirg as some people think, they
think so because they have lesser
understanding of the dynamics of
international change that is taking
place in the world; therefore, they
take a shortsighted view of the mat-
ter, My view is that if the forces
that are working lead to some sort
of collaboration, so far as  South-
east Asip and Asia  are concerned,
collaboralion and understanding bet-
ween USA and USSR. where instead
of thinking in terms of military
blocs, they consider that a situation
has arisen where India should be
chosen as an ally in building up
these countries round about  some
democratic ideal, it should be wel-
come. Of course, when the Ameri-
cang fight, when they are obsessed
with anti-cr i they ch
all sorts of allies. Thr American in-
tellipentsia 1s not with the State de-
partment. { you see the American
Press all the time it is atiacking the
State department and saving that it
has no world vision and no under-
standing. Men like Walter lippman
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bave become exasperated at the
tanner in which these policies are
onsidered. In this counlry we are
not only defending the territorial
frontiers. There are many things at
stake, Pakistan attaked this coun-
try; it is a theocratic, aggressive
polity, as against the Indian polity of
secularism and democracy. This is
what we defend, not only the terri-
torial frontiers,. We cannoy ignore
it, But at the same time in a sort of
war hysteria that is generally crea-
ted, we must not forget the funda-
mentals. We must ask what we are
defending in this country in the long
run, (Interruption). You were g dis-
ciple of Gandhji but you had for-

gotlen that idealism and you  are
looking at it in g cynical manner
unfortunately. ...

Shri J. B. Kripalani; Me or the

Speaker?

Shri Ehadilkar: In a minute, 1 wili
finish, Sir. We want to defend our
secularism and democracy. That will

. g:ve a shining example to those forces
+ which are in chaotic condition today in
' the Asiatic and African world where
a nuw struggle is in the offing. After
the Rohcdesian action by Ian Smith,
you will find that in 20 year's time a
racial struggle of a severe nature, the
most brutal and merciless nature
against the whites by the blacks will
be there because the Alfrican conti-
nent is very rich and potentially very
capable and they will never forget
those white people who ruled over
them, the imperialists. Ultimately one
day they will have to pay for it
unleds as the Foreigr Minister said
the other day very catlegorically we
stand with the African and Asian
nations and compel Britain to
take action t the Rhodesi
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the common idealism but for their
present leadership. Thercfore, the
siruggle must be properly spelled out
ang this dunger of creating some sort
of a little communal atmosphere giving
the siogan of destruction of Pakistan
should be avoided. That is not  our
objective. We want to coexist, and
live in peace with our neighbours.

Shri J. B. Kripalani: Mr. Deputy-
Speaker, may I speak sitting? Several
speakers {rom the Congress side have
told us that the foreign policy as it was
has emunently succeeded. I think they
are doing an injustice to themselves
and an injustice to our fighting forces.
What has succecded is not the foreign
policy which isolated wus and
kept us alone. What has succeeded Is
the military machine. What hag suc-
cceded are the people of India, It is
not the foreign policy. Because, from
the very beginning for these 18 years,
foreign policy of India has been mis-
conceived, miserably misconceived.
The foreign policy of a country dependg
upon a proper assessment of the situa-
tion and anticipation of events, Take
Tibet; take China; take [Pakistan
Had we undersiood the situation pro-
perly? Take even Goa, Did we under-

stand the situation properly? From
housetops we are saying that we
would solve every problem through

non-violence, gs if it was just like the
country's zamindari system which was
abolished through non-violence, We
did not anticipate what China wnuld
do in Tibet. It we had only studied
the works of Mao, we would not have

itted that i We were
erving Bhai-bhai when China had been
moving on our borders for years. We
did not anticipate the events and we
did not know the nature of Chincse
i or earlier the Russian

rebels and bring them to book. I will
«gconclude with one word, Sir. [ fear
it in the background a bit of a com-
' munal approach gets intg the whole
problem. I agree with Mr. Masani that
we are fighting Pakistan. We have no
ill-will against the Muslims of Pakis-
tan, We must make it very clear to the
Muslims of Pakistan whether they are
on this side or that side and .who share

communism. Any nation which mis-
underatands the situstions and eonse-
quently fails to anticipate events cormes
to grief. The English peonle came 10
grief in Suez. Why? Because thev mmi-
calculated, herause they did not anti-

cipate the events. Then again thev
have failed in Rkodesia today. Why?
Becaiza they did net anticinate  what

their white Englishmen were going to
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do there, So, Sir, it is not the foreign
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is abused—he seems to have learnt

policy of our guvernment that has & belaled but pervert lesson  frosh
sutceeded; it is our fighting forces Gandhiji,

that pitched themselves against the 15 hrs.

machines and  displayed  suicidal .

bravery. The people have succeeded Sp after speaker from Con-

Let thereiore no credit be taken for
all these for the foreign policy of
India.

There is another conditions for
the success of the foreign  policy,
and it is military preparedness. This
was very clear in the case of NEFA.
What happened? At the first blow
wi the Chinese, our soldiers fled
pell-mell. Why  was il? Because
there was no military preparedness,
because in the ammunition factories
wiat was being manafactured were
stoves, percolators, locks and  such
other things. Today, what do we
licar from the former Defence
Minister? What  does he talk? He
says, there should be no universal
military training. He also says
that there should be no morale
bousting as if we are already out of
woods. He also says that there is a
war psychosis in India. In Indias,
speaker after speaker and on  the
radio, all responsible persons say
thnt we want to be at peace with

not gnly Pakistan, with whom  we
have 100 ties, who are the flesh of
our flesh, bone of our bone, but

even with the cursed country, China
under the ists He negl

ted the defence. Today he wants the
Diefence of our country to be neg-
leeted. And what has been the
result? Because our defences were
=trong, even our enemies have learnt

a lesson. Those who said that one
Pakistani gzoldier is equal to  three
Indian soldiers have to take bdck

and eat their our words, and Ame-
rica and England have tg reconsider
their foreign policy so far as India
is concerned. Whv?  Becsuse our
armies have advanced into Pakis-
tan and we have shown that we
could fight. At such a time, for an
ex-Defence Minister tp talk of
military morale or the morale of the
people and of no military tralning

gress benches says that our foreign
policy has succeeded and therefore
it remains the same. Let us analyse
this foreign policy. What is it? Nom-
alignment: what is the meaning of
non-alignment? Can non-alignment
be g principle of the foreign policy

of any country, 1 ask. I say it is
unmitigated nonsense.  Supposing
our couniry were in danger, and

supposing that we could not defend
it. What would we do?  RHussia
could not defend itself against Hit-
ler during the last world war. Did
it call for help from every quarter

in the world, from the capitalist
and imperialist quarter? Did it
dp it or not? Were they fools or are

we fools? Therefore, 1 submit that
this non-alignment can be only &
policy for the time being. It can—
not be the policy for ever. It can-1t
not be the principle of our foreign

policy. What then should be the
basic principles of our foreign
policy? One is  self-preservation;

and the other is the defence of the
legitimate inierests of the country.
Thesg are the principles. 1 say legl-
timate because some people even
make illegitimate interests to serve
their foreign policy. 1 do not want |
the illegitimate interests of ours to
be defended, but every country has
a right—and that is the only princi-
ple.—by all means in its power, by
all the legitimate means that are
employed throughout the world, to
defend its self-interests. Any other

principle, I say and 1 repest it, I8
nonsense; it has no meaning. At
least one Congress m

Chagla—had the courage to say ths ‘_!
our foreign policy must be guided ™

not by non-alignment but by  the
enlightened self-interest of the
countrv. He said that non-align-
ment should be idered. This

is a Congressman telling us, a new
Congress man has come Into your
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fold; he comes with a fresh  brain
and your brains are old and mouth-
eaten,

‘: Why should this policy be chang-
ed? Because there are no more two
blocs,—there are many  blocs—
though there are several blockheads,
who are the forelgn ministers of
many countries, for instance, Bhutto
in Pakistan, So when there are
mor: blors, what is the point in
again repeating the same old slogan?

What else have we done? Not only
we have talked about non-align-
ment. hul also we went on preaching
to the world that we must be
peaceful, that India stands for the
peace of the world, Whenever some
of us said strong action should be
taken against Ching end  against
Pakistan, we were dubbed as war-
mongers. You talked about co-exis-

tence, peaceful co-existence, You
did no{ want even defensive war;
vou said even in regard to  that

small territory, Goa—you said repea-
tedly—that we will get Goa without
any  military action. And thanks
1o Kripalani fighting in North Bom-
bay we had to take up armas;

I will tell you s very interesting
story of how this non-viclence
worked. There was one embassy of
ours, and in that embassy, the am-
bassador was learned man and he
wrote a learned thesis for a col-
lege in which he had expatiated on
non-viclence, on Gandhiji's creed, on
India not using force even in Goa.
All that he has written, and he got
it printed. He sent the bundles of
his pamphletg 1o the university and
after two hours, he received a cable
gram from here that Goa hag been
invaded! The man was in jitters. He
did not know what to do. He was
perspiring He sent frantic telephone
calls and messages and did this, that
.and the other. Fortunately, the pam-
sphlet had not been distributed, He
said “T want to make some correc-
tion; bring them back tp me™ So
the bundles were  brought back.
That is the story; that ig & real,
genuine story, of onc incident, which
should ay least make ug careful of
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what wp talk: wmal]l mouth, big
words.

Gandhiji had found a way of resst-
ing evil snd tyranny by non-violence.
Have we found a method like that?
If we have not found a method like
that, if we are incapable of finding &
method like that, nobody in the world
today is capable of finding a substitute
for viole: ve. Tt s not possible. It is
in centuries that one man comes snd
brings about such & non-violent wea-
pon that can work; we cannot do it
We have to support our foreign policy
by the orthodox methods, the time-
honoured methods.

Dr. M. 5. Aney (Nagpur): Recognia-
ed methods.

Shri J. B. Eripalani: Now, about
publicity. When I was hearing Shri
Harish Chandra Mathur, it took my
breath away. He said nothing depends
upon publieity.

8bri Harish Chandra Mathor
lore): 1 thought Menons take
breath away and not Mathura!

Shrl J. B. Kripalanl; You are good
enough Lo take anybody's breath away.
Sometimes you take away the breath
of the Treasury Banches; you do not
know; they will therefore call you
there one day. I was saylng it took
my breath away when he said nothing
depends upon publicity. All right; no-
thing depends upon publicity; Shri
Mathur was correct; then, why are we
sending these peripatetic MPs and
missions? These MPs or missions con-
sisting of six, seven or cight people
are going, and you put in alse one
member from the Opposition party
a8 & sop to them also. T ask, can any

(Ja-
your

respongible  person  in  the Gov-
ernment, whether he be the Pre-
sident or the Prime Minister talk

the secrets of hig diplomacy to flve or
six people” England sends its special
emissaries; America sends its special
emissaries. Only one man goes. That
one man talks with the Head of the
Btate or the Head of the Governmoent
and they can freely talk without any-
thing appearing in the press. Thes:
missions are a waste of our very slen-
der foreign resources; they can serve
no good. But thers is one pood that
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they can do. Recently there have been
£0 many people going. Who are they?
Excepting Shri Patil; they are those
who could not be accommodated on the
Treasury Benches, or get a Governor-
ship or something of that sort. They
must be kept satisfled. The authorities
thought, give them a little tukara and
let them be rehabilitated.

An hon. Member: Very high think-
ing.

Shri J. B. Kripalani: I could under-
stand that there was defective publi-
city in the days of our late Prime Mini-
ster because for him diplomacy was
something personnel. It was a one
man's affair. He went to this and that
country, he met this man and that man,
he attendeq banquets and issued joint
statements and that was sufficient pub-
licity. He also talked of panchsheel
angd other gheels. This was his special
publicity. Therefore, in those days
there might have been no use our poor
ambassadors talking to the people.

What do we do now? What do the
Government do? They send parlia-
mentary dclegations to countries where
there are ambassadors who are of cabi-
net rank. Either the cabinet rank
ministers shouldq be taken away from
there or delegntions cannot be sent for
publicity excepting under their instrue-
tions. Even parliamentary delegations
must first approach the ambassador in
the country concerned and know what
the condition of the country is. No-
thing of that sort is being done.

See how very clever our diplomacy
{5. We think that the Arab world does
not consist of Arabia, the Arab world
has nothing to do with Arabia and it
has only to do with Nasser and with
Egvpt. Where has the United Arab
State its existence, has its country, has
its force, has its influence? It is in
India. We have given to the Arab
people the status of an independent
country. Such an independent country
of United ‘Arab Republic exists no-
where on the map of the whole world.
1 can say that with confidence and 1
hope that the Foreign Minister here
would also agree with me in this.
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Then, for the sake of this, what you
call, United Arab Republic, we do not
have anything to do with Israel. It igh
an anathema. None of our important
Cabinet Ministers will ever dare to go
there. The people who have turned a
desert intp a garden, they would not
like to meet, they would not like to go
and see that land. Dr. Zakir Hussain
and Shri Menon went to Egypt and
they said that Israel had no right to
exist in Pakistan, that it must be
driven away from there. Humbly, Sir,
I will point out to these two great men
that those who have turned a desert
into a garden cannot be wished away;
they will remain there. And, take it
from me, they can be taken out only
by a third world war in which the
Arabs would be the dominant force in
the whole world. Unless that takes
place, whatever the Arab world may
do, whatever the Arab world may
think, Israel is going to remain there.
It will be able to resist all the Arab
forces that the so-called Arab coun-
tries can bring together, So we must
understand where we stand. We must®
understand the situation. 1 this little
situation cannot be understood by our
foreign cxperts, I do not know what
kind of experts they are.

About Jordan what did they—the
Government representative—say? Our
Deputy Minister—what is his name?—
Shri Ganesh Singh...... (Interrup-
tions)—1I apologise, Sir, 1o Shri Dinesh
Singh, he is my very good friend and
so are they all—said that “naturally
we are in favour of Jordan”. What
natural affinity we have with Jordan!
And, Jordan was the first country to
support Pakistan. You give them
flowers and they throw stones at you.
Let me tell you, lick them and they
will kick you, kick them and they will
lick you. This is the only way to treat
these people, not by flattery, not by
going with Nasser or talking to him. |
We are blaming Amesica for helping
a military dictatorship while we are
helping a military dictatorship In
Egypt. That we do not see. We do
not look to ourselves. We do not take
away the beam in our eye and we
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want to take away the mole in other
people’s eye. What about Burma,
Nepal, even Russia and African coun-
tries. They have relations with both,
with my dear friend Nasser and also
with Israel. Nothing has happened.
Heavens have not fallen. Foreign
policy does not depend upon these
things. There i3 a saying in Hindi
which means that if somebody's lips
are burnt by hot milk he will begin
1o blow upon curd also Foreign policy
is a question of strength. How much
strength you have? When you have
it, all these countries will come round.

What have we done? Our best and
foremost ambassadors we have sent to
the west and in the east we have sent
second-rate, third-rate, fourth-rate and
no-rate men. We have sent such peo-
ple to South-East Asia; even to Japan
and to Australiz,. We do not care for
these countries while these countries
are very vital to our interests.

1 have no doubt that America has
blundered grievously in supporting
Pakistan and in not denouncing it for
using the arms that it had given
against us. But may I humbly ask,
what did we do? We ought to have
understood the situation. This Johneon
is not Kennedy, He is a hard-headed
politician We ought to have known
that, He had made the incursion in
South Vietnam as a question of his
personal prestige, and it is in that sen-
sitive point that we attack him. Did
any country in South-Bust Asia atluck
this incursion? However bad it may be
we may not agree with it, I have learnt
from Gandhiji shat it is not our duty to
state facts when we are not ealled upon
to do so. That does not constitute a
lie. We could have kept our lips
closed. We ought to have known our
own interest better than those of
others. If there was anything that
America was doing in South Eost Asian
countries we must recognise that what
it was doing was for saying those coun-
tries from Communism. 1 do not
want this country to recognise that we
are being saved from Communism by
America and but for them China would
descend on us from across the Himala-
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I do not go so far as that. But
1 understand what we have done.
1 have met many Americans and they
have admitted that they committed a
mistake. They said that they are not
going to give any more arms to Pakis-
tan and what more do we require.

Mr. Deputy-Speaker;
conclude now.

He ghould

Shri J. B. Kripalani: So far as En-
gland is concerned, I may not talk of it.
When I was in the PSP we did not like
this Commonwealth link. Now it is
plain to everybody that England will
not be our friend whatever we may do.
It is useless to say that England should
get out of the Commonwealth. That
cannot be. We have to get out of the
Commonwealth. Thank God, our pre-
sent Prime Minister has no “old school”
ties. He has also no patrician friends
in England. He has only one plebian
friend, the Prime Minister of Englad,
whose advice he took In Kutch and
separated Kutch from Kashmir. This
is how our forelgn policy is working.
1 do not expect this Government to
snap its connection with the Common-
wealth. They will never do it. They
are too good, too gentle to do such a
violent thing. But may I request them
very humbly to do at least one thing?
Our High Commission in England has
more than 1,000 employees. 1n a small
island which has shrunk io its smal-
Iness very legitimately there is no
necessity to have such a big establish-
ment. England has become so poor
that none respects England today. For
God's sake 10t this High Commissioner’s
office roneist of only 10 or 12 employ-
ees. The money spent on this High
Commission is as much as we spend on
all other Bmbassies put together. If
the authorities do this, T will say tha*
the Congress Government has some
sense about public money.

Shri Hanumanthafya: Sir, the dehute
that began vesterday has attracted
headlines in daily newspapers. It Is
a very interesting description of the
h jon these leadi dailies have

‘o‘{mﬂ.i,. T Tiath

Times 1 e
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the heading  “Opposition Demands
change 1 Foreign Policy”. The Times
of Indin says “MPs Demund Review of
Foreign Molicy”. The Indian Express
says "No Need for Change in Foreign
Paolicy, says Swaran Singh”. The
Stutesman  “MPs  suggest Change in
Foreign Policy”; Patriot “No Basic
policy Shift”. These papers represent
trends of public opinion. According to
ihe opinion they represent, they give
a biased picture of the debate. At any
rate, cxcept for the solitary Patriot,
which hag got its ideology—I have no
quarrel with it—the other papers ins-
tinctively feel that there must be a
change of policy a change of outlook in
our foreign policy.

Very many members, most of the
members who have spoken yesterday
and today have in one way or the other
voiced their sincere feeling that there
must be some change. Even the Pun-
jab paper Tribune attributes to our
Foreign Minister, Shri Swaran Singh
the view that he “wants some adjust-
ment in our foreign policy”. We have
heard on the floor of this very House
our pragmatic Prime Minister, as the
revered Acharya Kripalani describes
him, say that we must have... . ..

Shri J. B. Kripalani: 1
the English Prime Minister.

described

Shri Hanumanthaiya: Our Crime
Minister said that we must have re-
thinking not only on our foreign policy
but even on our internal policies, par-
ticularly planning. Shrimatl Indira
Gandhi, the Minister of Information
and Broadcasting in some of her
speeches has sald that the time has
come for us to re-think our foreign
policy. The Minister of Education,
Shri Chagla, who has earned all round
approbation for the magnificent per-
formance he staged for India at the
Security Council, sayvs unequivocally
that our foreign policy must change
in order to suit the interests of India
and the requirements of the time.
This opinion emanating from diverse
sources, from almost all parties and
individuals, must be given some shape
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and I am certain the Government of
India is thinking in those terms.

So far as foreign policy is concerned,
wy have been taught like school child-
ren to think only in terms of either
alig it or non-alig it. When,
arguments are reduced to this absur-
dity of taking one position or the other,
conclusions become very difficult, rea-
soning becomes very difficult. There
are ways and wals of giving a new
shape to our foreign policy, consistent
with the old policy and consistent with
the future demands of this country,

However much we may dislike UK
or USA or USSR, let us review their
foreign policies. These three big
powers have, during the last three or
four years, so changed their foreign
policies that it is very difficult to re-
cognise their old selves. Take, for
example, the United States whicn had
led one bloc, Now it has almost be-
come an ally of USSR, the leader of
the other bloc, so far as China is con-
cerned. Even in the Security Council
when the Indian question came up,
whether it is ccuse-fire or settlement,
I am afraid it is tending more towards
the American view than towards the
Indian view. With due respect to
the Forelgn Minister and ous Ambas-
sador in USSR, 1 must say that, when-
ever there is an occasion they usue
statementg that they met Mr Knsygin
or leaders of the Soviet Union, that
they have assured us that their sym-
pathies are with us, and that ther
support is for us. But these state-
ments are made only by our own peo-
ple. T am yel to see an authoritative
statement by the Prime Minister of
USSR or any of the top leaders of
UBSR to the same effect. Why should
our Ambassador or Foreign Minister
po on making such statements which
Shri Chatterjee, our able advocate,
will say are heresay evidence? This
is secondhand evidence. In fact, if we
have the stamina and the grit. we
must ask the Prime Minister and the
leaders of USSR, “Friends! do not
allow us to make the statement; it i=
far hetter that you make the state-
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ment and our nation will applaud
your support and your sympathy.”

\ Duiring the time of Mr. Khrushchey,
he made it abandantly elear to the
world and to Pakistan that he was
the friend of India. Hc inade a cate-
gorical declaration thai Kashmiy s
India’s and  anybody  who meddles
with it would do so at his peril.
There was that glow in his forcign
policy; there was that wacmth in that
foreign policy. Do we find the same
glow and warmth in the furcign
policy statements of USSR today?

An, hon, Member: No.
8hri Hanumanthaiya: And we are

i of i istencies by some of
our leaders on the other side!

It was & very strange spectable of
the SEATO and CENTO puppet, this
moustached Ayub Khan, parading
betore the Kremlin in procession.
Such u thing would have been unthink-
able in the days of Khrushchev or a
tew years earlier. What a modifca-
tlon! Today, we continuously say that
Russia is helping us in many ways as
also militarily. It is true I admit; but
listen to Pakistan Radio. Another
delegation of the USSR people has
gone there and they are trying to help
the building up of the economy of
Pakistan in many ways.

An hon. Member; Third Five Year
Plan.

Shri Hanumanthaiya: I am not
blaming the USSR I do not appreciate
the trend of taking any couniry to task
it they do not oblige us in the way we
want. That is hardly the way of &
mature nation. Some of my hon. fri-
ends, merely adhere to the path that
when they help us we praise them; if
they do not help us we abuse them.

This is a way of speaking on
foreign policy. I do not object to the
formulation of the foreign policy of

the USSR in a way they think best.
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USA ang UK have 4 glorious history
behmmum We may agree with some
chapters and disagree with some chap-
ters; but their history js as bright as
“ny hisiory thal has even been written
50 far ys the human race is concerned,
The First World War was fought in
order to make the wo:ld safe for de-
mocracy. That was the famous state-
ment made by President Wilson and
on that foundation he built the League
of Nations. That floundered. The Sc-
cond World War was fought in grder
lo make the world free from Nazism
and Fascism. They made Hitler and
Mussolinj war criminals. In order to
make liberty and freedom safe in this

;orld they fought thy Second World
ar,

Now what are they doing? After the
Second World War there are more die-
tators, military and proletariat, than
there have ever been on this globe, It
15 the UK, which has what is called
the mother of Parliaments, and it is
the USA, which holds the torch of
frecdom—these arp the two countries
that are going directly against the two
world war ideals during which mil-
lions of their countrymen sacrificed
their lives, It is only an appeal that 1
am making; it Is not 30 much a blame.
Is thiz a stand that is consistent with
the history, the ideals, the war aims
of the Western powers,

Here is a military dictator on our
frontiers. He jg not only 5 military
dictator; he is a middle-age dictator’
He wants religion to rule. England re-
belled against this attitude of the Pope
and made England secular several cen-
turies ago. Here are America and UK
who want to prop up this military dic-
tatorship, this religious dictatorship in
1985 and estsblish peace on earth! Is
it ever possible? And, then they talk
of Kashmir!

1 would appeal tg the leadery of
USA and UK to think that if Germany
is partitioned, are we not entitled tn
say, “You must bring about some set-
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tlement and make Germany one and
united”; are we not entitled to Bsay
that Viet Nam, North and South, are
divided and it must be one; are we
not entitled to say so with equal logic
so far as Korea is concerned? There-
fore they must hesitate 8 hundred times
before they advise us on Kashmir,
Kashmir, for some reason or another,
is divideq today. They want Kashmir
to be independent. Attlee, who proba=-
bly has aged and may not be catching
up with the trends of the times, wants
Kashmir to be independent. Pro-
bably, Attlee, when he declared
our independence, wanted that in
India there ghould be 600 indepen-
dent Stites. It did not happen nor
will it ever happen that Kashmir is
going to be independent.

I support the Gover t and the
stand taken by our External Affairs
Minister, Swaran Singhji, that we need
not be shy about talking. Let us talk
on Kashmir and say that Azad Kash-
mi- mu=' he united with Kashmir pro-

per.

Shri Hari Vishnu Kamath: So-called
Azad Kashmir,

Shri Hanumanthalva: Azad Xashmir
js in illegal occupation. Swaran
Singhji made a very meticu-
lous legal speech while opening the
debate; sp must have he done before
the Security Counril. But the Secu-
rity Connecil 18 not influenced by argu-
ments however loglcal they may be.
The Security Council is not the su-
preme court of international justice.

Shri Ranga (Chittoor): It is a
power combination.

Shri Hanumanthalya: It is, in fact,
an international stock exchange, not
of glit-edged securitles but of self-
edged securities. Fach country in the
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Security Council and in the UN.O.
thinks of its safety, its influence, and
its power. They do not sit there to
listen to your logic or reason and there
is no sense of justice there. This is
the preliminary mistake we have made
all the time. Whenever we feel frus-
trated we get into a mood of righte-
ous indignation and blame everybody
else in the world.

Shri Hari Vishnu KEamath: We walk
out. 1]

Shri Hanumanthaiya; What the Se-
curity Council understand is not ar-
guments but alliances. If Pakistan
today, in spite of the injustice it has
done, in spite of all the ante-deluvian
ideas it has, still has the support of so
many nations, it is not because of rea-
son; it is b e of the alli that
it has forged. This hard fact has to be
remembered.

Then, you will ask me: With whom
have we to be alipned? I am
the last man to advise on that sub-
ject nor am T competent. As Acharya-
ji has said and as many others have
said, it is for the Prime Minister to
have personal talks with the concern-
ed heads of States and come to some
understanding not only to safeguard
the frontiers of India and peace in
the world but also to ensure justice
in the world. Alliances cannot be
effected for the asking. But to say
all the time that wo have done very
well for the last 18 years is one ex-
treme stand and to condemn, as Acha-
rvaji does that we have completely
failed, is another extreme stand.

These forelgn policies go on chang-
ing from time to time as I have illus-
trated in the case of U. S. A, U. K,
and U. S. S, R. Nobodv should be
blamed. Times change and so do
policies. Therefore, in the present
context, we must see who are our
friends. who are our enemies and who
are our posaible friends. These things
must be very coclly examined,



1255 International

So far as the Commonwealth is con-
ecrmed, very mature men, very wise
mien, like Acharya Kripalani also get
into temper and blamed UK. for some-
thing done or not done. This is the
reaction we have now. What was the
reaction that we had three years ago
when China attacked us? [ would
like to quote from the Hansard, from
the debates of those days in the House
of Commong but I have no time to do
that. If you go through the gpeeches
of the Prime Minister of U. K., the
leader of the Opposition and many
other Members of the British Parlia-
ment, you will find that they
were made in favour of Indip and they
will make you ferl how grateful we
ought to be for the things they did
when China attacked ys. It is not &
question of blaming them, Let us un-
derstand them. It is a well-known
farct that U. K. has not deceived us and
that America has not deceived us, So
far as Ching is concverned, they will
fight with us. So far as Pakistan is
concerned, they have a soft corner for
it. To the very best of their ability
they want to bring about an under-
standing betwecen Pakistan and India.
They hove not deceived us; they have
not cheated us. It is a well-known
fact that for the last 18 years they
have said so. We have to recognise
the fact and adjust our policy.

It is truc we have pur own vicws
and so has Britain. But in gpite of all
these differences, gur late leader Pan-
ditji continued to be in the Common-
wealth. It ig not that the Common-
wealth is a hindrance in any way to
the formulation of our foreign policy
nor is it 3 hindrance to the building up
of our military strength. The
stand taken by the Prime Minister of
U. K., the Leader of the Opposition
ond many Members of the British Par-
liament during the days of Chinese
attack was not that they wanted tg de-
fend India as such but that 5 member
of the Commonwealth had been attack-
ed and ‘"crefore, they said. “We will
stand by that country, wr will not onlv
send arms and ammumitions to Indis
but in case of necessity, we ourselves
-will ight along with other members of
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the nwealth”. That was the
stand taken by the British Parliament
To them, the Commonwealth counts.
What are they to do when two mem-
bers of the Commonwealth fight gmong
themselves? Suppose two of our
friendg fight with each other. Natu-
rally, we have to play the role of
making a compromise. That is the
role they are playing.

The Minister of Exterpal Affalre
(8hrl SBwaran Singh): They could at
least be neutral.

Shri Hanumanthajya: Yes, Sir. |
quite appreciate the point made by
Swaran Singhji. The force with which
he has made the point in his spreches
in the Security Council has had its
effect. Now, the U. K. and the U. §5. A
are modifying their stand. They are
saying that so far as plebiscite is con-
cerned, it is a dead issue. It may be
that your firm stand will ultimately
be able to make them agree with youw
‘The United Kingdom ultimately ag-
reed with Mahatma Gandhi, though it
opposed ' the idea of Swaraj for 80
long years. Ultimately they did come
to an agreement with the Congress
leaders by saying, let there be ide-
pendence for this country. If we fhape
our foreign policy with dignity, de-
corum osnd understanding, I am cer-
tain both Britain and America will
come to see that the stand taken by
India is right,

Shri Muthyal Rao (Mahbubnagar):
It will take a hundred years.

Shri Hanumantihalya: Mr. Bhutto
promises to fight for a thousand years.
You can wait for a hundred years.

The other day, 1 read the London
Times and an issue of Economist. They
clearly say that if China ever attacks
India, they are going all out to fight
along with others to teach a lesson to
China. So far as Pakistan is concern-
ed, it is a different issue. Lot us under-
stand the temper of the times. We have
to be realists. 1 appeal to you now
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that if you want to fight, you must
fight like a Punjabi hero and a Punja-
bi warrior. If you want Lo come to a
cumpromise, you must come to a com-
promise with real and sincere friend-
ship.

Now, you yourself advocate, let there
be a cease-fire, let poth the countries
come to some settlement and let there
be some cease-fire line or interna-
tional line. So, you have taken the
stand ol compromise. War is over,
according to you. It may be that, by
way of precaution, you may say that
we must be ready to face cither Pakis-
tan or China if it ever commits again
an act of aggression. That is conced-
ed. But as you fought with determi-
nation to stem the aggression of Pakis-
tan, you have to pursue with equal
zeal and determination the path of
compromise. And that must be seen
by the whole world. It must be rea-
lised by America and UK. I am not
asking you to give up your stand. The
stand that has been taken by you is
correct and it is in consonance with
public opinion. The only thing is that
we should not hesitate but we should
be firm in our stand.

In conclusion, I would like to make
a few suggestions. Firstly, there must
be a firm stand that Azad Kashmir
must be handed over to India in order
o ensure permanent peace between
India and Pekielan. Scondly, I agree
with my hon. friend, Shri Mathur, on
the question of the facture of
atom bomb, and I suggest that you
should not overdo by way of making
statements and you should not commit
yoursel! by saying that you do not
want to manufacture atom bomb. Our
Prime Minister has made a limited
statement. I say, please do not go be-
yond the statement and commit your-
gelf to the principle as o matter of
faith. Thirdly, if you pursue the policy
of friendship with all the nations jr-
respective of their ideclogy or the
stand they take in international poli-
ties, it is high time that you should
recognise Israel and Taiwan. When we
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recognisg even our sv-called enemues,
like Pakustan and Ching and countries
like Jordan ang uthers, it does not
stand tp reason to say that Isracl and
Taiwan should be the out-castes of
international society.

An hon. Member: And East
many.

Ger-

Shri Hanumanthaiya: So s, East
Germany. We musl ..cognise any
country that has s Government, un-
less it is prohibited by the U.N. Re-
solution ax is the case with Rhodesia
supported by the majority of the
people of that country,

8y far as China is concerned, as
you know, it is out to have a world-
wide revolution, a red revolution,

a military  revolution, under its
leadership. Ultimately  its idea s
that the whole world should he

under communist leadership.  There-

fore, we must  change oup  attitude
towards China on these 1wo sub-
jects. We must join those people

who are pleading against admission
of China into the UN.O 1 delibera-
tely say so because the very  day
China is admitted (o the UNO, it
will automatically claim a perma-
nent seat in the Security Council; it
will not com: there for nothing and

you cannot have a troublesome
nation of this kind as a permanent
member of the Security Council.

Here logic as well a: national in-
tereat compe| us to gsee that we do
not agree to the admission of China
into the U.N.O, Then comes the issue
of Tibet. (Interruptions).

So far as Tibet is concerned, it
must be riiwed in the UN, as a
subject. When Tibet was overrun by
China, the United States and other
countries wanted tp make it an issue
in the UN, but our delegate made
a contemptuous remark against the
U.S. and UK, delegates by saying
that they had no business to inter-
fere in thig conflict between India
and China, That was a hurting re-
mark which is still rattling in  the
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minds of western statesmen. Now
the time has come; the Dalai Lama
has appealed to you and to the Prime
Minister. This is the time when we
should officially raise this question
of Tibet on the floor of the UN.
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FO w1 gL agt ag Wit wEy §
& s wwiT & 38 gt aifew
w1 2 o & So AT vEE qw W og
ot ot & swifw g 0w @
wfrdes gt W § o IFEr =reaT g
T FCE W & AETT ¥ &iw %7
gt aEawiwgd & | & wyv o el &
w51 g g 6 g gare daw afuw
A& & | wT 78 I Faw avfew @
at Suwr &t wiEEt ¥ §wEm

W qEETT ogHET B
qifiam &1 a=ara gt & osur g,
oY wwe wmdwr ar fa@a o wgdn §
fr wrvefie %1 Wy # fear fovy gewET
¥ WA A sgrEr § W7 Juwr 98-
wfa aifeears & arad, ot ag gt
¥ wq & qwg wior §1 oifwera =@
arg | Afien ST ag winwmg ) & v
wg gt | oifega FY & & @
wafe ot &1 FET O T &,
&t va gl w g1 aear g A
fft wmem ¥ wWEA T wTETT
T T AT | WTT T W HORTT
A fdft wwrT 41 gEw Ay w1 oA
¥ W oy a1 AT a1 gw T agr i
w¥it @ fr gue fosag 1 T Oaw
S HAsT A dral fom ¥ ol
wrerEY VAR WTw g foT g e
Lad bl

wwfe # wynfes feafe W
R Em Ay §, W R s
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w1 gy v AW B, § oot q g o
it fr o7 aeY § g8 @ T F 9
& 5% wr: wgrd fewmt ® oAt €
W w welt et o9 gl
wiigwmRsgamifFaftE
T @iz fawr fogr oo @ O TE
wrart ¥ garé W aw www ¥ oar
T 9T gR R §1 §e  fgwr -
femm #Y w7 a1 faft gat #Y 397
T I grnT w1 wow e geEd
wre o ! oS fr gee faee w =
& g wed A efy 1 afe gar A
F@TE a1 feegmra & gvwT ®1 TR
g afgwegds faora aar el
o9 A g@ar & &g goen afwy ¥
¢ fr woi fggrama w1 W &, A7
dgfm & s 3fag fem g fx
W &7 18 wv o AE &, Wi
W WTTT §TRTT & §9 A O§T &8
& | T o Aifs 1 3w w5 ag
gl ¢ v 9@ aw wiem dfaema £t
g 370 ¥R § IW ARG IF W0
Ffaar 51 7g #37 awmr w90 5 e
fergeana a i & 1 ol e st 7 Y
% Iy famr & 5 gw s dfaws
#Y ¥ ¥ &y FfT § 6] 59
o TR &) T SR uT g ¥ frawa
g mwmaArwmFfar g @
weeT W1 § 9w fw wmy wfaem
w At gf urer #Y gwr w7 ) W
FIWAT & geavy # w9 geeg w1 faemr
T NguaEws §fF w58
T 1 A w@faee #F g2 E

@ migwma A gAnafa € aa
fom wrfer & st o7 g fesgrana
& grg §9§ 4910 30 § W 4w T A5 4
go @t mvil @t § fr wr@wmw A
G TE TFTE AE A I K g
¥ T FE- A § 97 T el 3
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(¥ Ty vt 3 1 fer & g

£ % oz am gy fadw w6l @1 qa
weft & gy ¥ fawertt fgm | da
3 T g9 off anh W gew ¥ dE
&1 TER ow g o Wl § fw W
qugti # wadie o § @l
qrfewaTT & wrdd &ONTC a0 § ar
WIE FOFT B T® e &3 § g
femfarmgz wdt gri % sfi @ll w1 6
Ik wgadl w e fer amg
& W g T4 Tfawew w1 o
¢ ot afaves § g wwew o
owE WO § 1 0 7 wew wnw fadw
et ot ot fa & A7 & fwe s afed
TN A WD o1 AT AgIge madt ot
% g & fawaa aige o

16 hrs,

T WEAe H W) @ QTeET
£ @ ugw mET @ Asmagn
6% ¥ T8 @t WgT ¥ A fred
1T U | IW "Wy TEA IAE vl fw
o fewelt oK | W wegw TwIT ot
& wgl fr o fewelt ot F ool ol
& f qif faeeft aond 7 o Anfgt
J g9 wg v o foesr wgy, feesd
wiH el O wid [Goigdio s
W % orAA@ HAM W WA 4§ %
T TN T | G 97 WA WG TIHT
o Wl o o st T T AR
AT F T€IT 41 Tq T ST GT
g AT &= mE e 2, #fww fore wog
Ty Zw & fawmse € wesa gt ar
T foret W17 femiva W) a1z wig o
g0 57 Afed & gavd g W W win
18 @ ¥ fam grew ¥ weew gw gt
¢ fedr & sz w1 qeT ¢ W W
feestt w1 awa & o1 T gAw Ko
wwa § I fooslt #1 qwve og w3 I
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. ¢
wrier 7 Fx 6T afy & qaat € wrmdt
w1 wrgrer S awat g oar feet ¥
ot 78 ug whowr swa g feiw
W W1 §F &I g & qre e
w0 gfaut & eific & me & feg,
smiaza & e i (e e wenf
TiE wrEw i d51 w fafrd o
T %1 AT TET § (A T
§ wwad @ @ W W
qigmgTe fralor w1 wEER
R oEwy § a1 w Tl KW AT
¥ 7Er & f& oz fogia gt &w Y
wTnE| ¥ TH 9 FU1 A AT /AT T
o avg o e § form oy femgelt
F o fwmt § o1 w1 @ WagE A9 T
& ® @+ gz g wfed fa g feedft
% 45 v vt qfag w1 wnLe
sl W | el g N %y gfEwr
wTR weEE TR a6 e afeg )
g 1T gdl @ifavEna & a® AR
o1 a2 ¥ diw v o T
® & o F1 w1 e fraet oifge
FHiEE Hiv R e s fY
gags framt sifge | fow fem =g
ara g Wil 5w for qifmad e
¥ @i £z v W gy @ feeh e
w1z A1 g | gE afiet ag arfvana
* wmfa & fawed W g fn wa A
wuT dtd Wg | FwT avgA W
e ¢ v ga ww v A oY
qeglor W g (% wa i ar o g
ge € w7 glam gmd fow qw
w1 IEH §EA § W7 g ax e
e i 1 ww sEaaw £ § (v e
q At ag1 gae fem foogn wighe
& A A § 2 AT W fen gt
ORI wha iffe @ Rfaw @t
waT ¢ (% T {8 qw W Enw g
fomdi fFae F v W a1 &
wF g 7 AleA W qg wror W AT
FEIE §Y TET | W AR I gHIST §IA
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[T ST wredt]
¥ aig gunt g A A el e
a1 3 e e wdy A o e ® we-
g% ¥ #771 fw qifFers & a1q e
I 3gaE 7€ A ag wfem el
W forias Znfr | e 3 w57 =1 g
adt g 1 @ e A A ) A
¥ 3a % fav o a7 o ft s § e
ag At T AT A afEerE A T F
drars fdft A ¥, ww Ard
", (HT a7 % Y adt, fwx Faatangre
#& 2t 1ft o TR ToregT AT F Se-
oF 1 oft 7t 39% fag got Imw
fafaeez a1 fegm fufafiz Hrowaw
wedr Ry A% f5 wmm g
A foraparer @ agwgrar e afe g 100
e % A A g R T
g @A 1018 melt fow owm B
wg ¥ fawelt A7 a1g TEAn A AT
9T qEAT I A g frmrg T
WA Aqmt w1 3w ¥ enfewe w®
oA ¥ TEd gq e wreT § g
Tfoyy & Afelt 7 are A mferm
& qamdt w1 g & =i fe wne
T a% ug  Arfear @ s
AT wFEr & wiEw Iw arle ® ay
AT W W o aThe #1 gET T
BT AT T WIT §H TE fq-
€44 9T 77 TONL ST IAS
1T gt do W fearfedt & @w &

fasra it faear Sfww st ot fao vt
& it AT & HET ST A
¢ i wman | wer w1 fae fer

NOVEMBER 186, 1965

Situation (M) 2366

afiet T & @12 wrd fsfioor Y Y
qt fasr #1799 o1 | HET ¥ g
7w w1 Aq fegr Afwa swr
v T A gt w1 qEr At
|EEAT | WY qifEeEE gET SETC
& qUTEOH ¥ ST @ O e aEd
W 13T wmie wid fag # 7 v
s fe s fer s, fagreee
aw &1 78 T afgg wfeg  waw-
frdr ot FOAT T AT wEw A
arfgr 1 fee ST w e & am
A TR TR ;E W i
W wr ww femr s s
T ¥ mgwm o f§ 3T Al W
mfe & ®q gw wEn) g
gra F oo ol 3§ @
% 3o tfrda ger oarfgg 1 gETL
grgd fafaeet wga § awd 900 s
T | W wwA § Af g e
T H WA AT JAA qA FW A
® @i aaq §7 arawd ww-
FITH w0 qAT FIAT R, TG F A
w1 wFT A A T 1 g9 Awy
& AT ¥ g Ial A e Wi
ue ofz IaT § a1 W awd W wfow
wegry fora ®¢ g3 | d1 ¥ g Ad
® gl TG W @wd | g9 & foy
fiog wgm g lwfmatmafm
wrm Wiz d g ofah 7 9w ¥
FrU g% 97 BRI ®TH FAE 1962
% garh ww g A gE W Am
a8t ¥ aw & enfwmm F1 Rl w3
¥ o wedr dmfeat w7 2@l =
& wrg & 7w A gF war e
fe gfrai & g dna g, AT
FAgra gEm § 7 gH Wl ¥
# den @ gt 7, v v gz @
o AT F e w1 Fgfer &
W ag qar wwT | AleT & faEw A
¥ GrT WTCH GORT WY TE FEAT S
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Zfeug gwt om g W wAT
aff ¥ fs gw A, dm a9 g% gl
® X T qRT | THT ATAA FeTeA
FTH AT ATHTT ¥ FTOI AT WGT
wrt a7 R T a9 Fai fea
T AT AT F wwT @A gt
AT T F Frean w1 Fwtor fwan o
o & o gwe gfifrae W@
AT K AT | AT w1 S
AT WA T EFRE ARG 1
ATETT F AAET A /T I awar
® qu 3av7 fwar It afe m
¥ gfafer @ @t ot e
FATY AW & @< ¢ A W O &
A =91 aggm ¥ owd § Wi faa
fr et st #7 g9 T fawr
¥ T SUEE F EAd § 99 1 q40g
W g # arfe ST I G A
W owt Wl B ekl wrenfagT g
wfgq 1

uF a1 & fazw Aifa & ga ane-
T 7T AET AT AEAT E ) wgr §
gezrr o fiz A 1A wa % fed
aur Zar gm0 TR fadw
g4t T ¥ ox om  frow frar e
faw ot aTor W & IR qwr Im
W xg @ THEA fEar ow
wzzi & gran of ey & 45 & wwAr
wwerAT & qfrwg frar At 37 oaaw
qrofra oo g4 1 59%  ATeT Agr
¥ OTET N O - WET IMAEA
¥ 97 qF W ¥ wod fadw gA w
Ao fr IER T
fwar az1 wrg 27 A1g ZH O ATA AT
s sz maaAndfe
oty gerr Aag ¥ @x ot s =t ag
g AT § AR wzEr e gy wieat
amn 2 7 7 o Prdw et g afeeer
w7F 17 01 TE @ A v g afrey
¥ wrf oF 201 W da1 7E 97 fw o
T ar1 2 Wy Arifa s e
1712 (AILSD—9

ﬁs‘“mirw & wr e afreg
¥ /e ow a1 A frovar I Y ow
QRTTIE T =T 39 A wErAA @ Iy
gfrest 97 A F1F 7 agandt W
frdwr At & @rg= 9T O & medt
Taw oAt ATy g w7 QU oy ¥
fir fador Aifx ¥ afreeta g fi o«
afer ot wifam, fdw Afy w1 o
w3 4t # 1 fadw Aify w1 Q@
Aty fr ayi & ST e T Ay A
fazm Aify A sfewerT fedl fonde
are afeqrewt & dar et § 1 fa2w A
w1 frmfor €734 ariy o At ofrz 39
agfmdr g7 21 e am ¥ f
TR &1 w7 gan g fr fazw dfa
# afrri= w7 & g wre fagw gaem
# afraga wifsm | o fadwr Aamm
¥ et afradta off 7% ' ow o
goqrm i gfaai & o fefem
@ ¥ fah api & fromew Yo
i fiamT & fwedyT oz owror
Fagr w1 72 & mw fovewyw
az Afe  goerr afreg & S o
& 1 grar afrag & ot foergy S
a1 g & A W qA A men &
far®t gy & wrwd g A o
frdqa oY wit 7org aerfrar e e
wifim ¥ forewr fie agt 77 Vo o 7
w7 Wy zw AT g § e gw 99
AT £1 T AV F G T T
w1 & | P qve v wferer §), w2
g quawTA g, feg @, fwE @
qr aveAT gy wrd 0t et A £1, a5 A
w7 e affafas w7 | vt fred
¥y ¥ g7 orgr oforda qoar arfge

F oo g ae 17 qg b e
qg a1 fagwi w1 frezweer g W
¢ ¥ ¢ foremwAt & ot gzrm o oan
T §F 74 A1 G0 ¥ g 7 T
e &7 39 A freT ¥ g
¥ faft T oY w1€ grafer a8t wem
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[sit s ot
afFr oF fada wavg w=m fx w7
waw1 qof frvara 2 f forw wwa & war-
am & fo@ g1 %1 and fom qoii & 99
FUA 7 & ag I Aweandi ¥ i avg
aftfam &1 # 7wl T wvq fyw
SR T § 0w & www i
fagf 18 et § #7 TAT W Wy
£ 7 I@T-agrEt ¥ Atz w9 w0
e aff § w0 wgw Wy AW
FaFl dAifET fen § mdAfEr w7 g
9RR AT F FARY afve o o R 3y
@ g ¥ qfr avg qffaw 41 £ ¢
ar 4T AT A =7 TE 2 9w sar
Fiz §redr, fer e wmr w12 ? o
oF Wi Al faget qar w1 = O
# gt W fadelr @@ &1 gw g
arE EM W E & =g g fw
WE o T gF gEl I AT gwd)
atg ug f& wreim wifeaiz & A
T H W7 Ted AT F 750 HEe
S ¥ Aad W 3y Uy afad
& % safer % § " o1 fagwi &1
aaeaTel & st e & o sfw FA @
T I F K (F T dET T AW
1 wEEmHT AT wewgw %, S
W F & frdgw ¥ 1 uw @ Ay
afew &% @17 g 77T I AW F @,
IT AW X W F oWq A7 AE
qEfaw FUTAT ¥ @9 WTHT SO
¥ |17 @ AT & a1z AwE-
HWW 97 WILA §9F17 WA g gWi
& wawy § #rg fofa & A1 9w qat
& fafaw o sfafafa & 7o ot
wrifag fent o | 7w A fwowme
feq ¥ fau frsewzar son o famra
i ww Af T S fr g TR
W agr 9T 9T Y aw e e W
T A TG A TR i R
WTRERTIT P AR T e
fe it qe qfs w1 § 1 ww T H
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g1 g sr s gfean & g o momn
THAT ATAT R AT TEEU w0 e
wE & & T T oy w2 o g
AEE S wvdT § ®g a5t wA
€ 77 § W A1 o gfAw § fadr
AT TFE | AWM gfee ¥ gw g
A & fF 99T 1 wwrw g Aw &
zifaar w1 frer wgr @ 1 W gw T
great mfgn fF gw o fagw A
T G WM F AT FT G o7
A 1§ quiAg wewA g owen
FAWET B w3 FEE aw e fEoew
AT TEIAT I A T A A% %w
s fraf @ oYt a7 5 wroT oY
g &Y I A & 1§ oaw
A AW &TFT H a7 wEeg T EEn
g & zardy fagm difg ool & o= 57
safgadt ot e g1 St § W17 99
i w7 AU spfwr ww ZW oW
TR g1 ST & 41 3% F1 (Fa7 T
IEMT g 2 A femdr wg £om
wfy wudT § 7 ferem gare wee agen
& feT 9 gt frafy &1 arfrs =7a
& feir

T wTT wg ¥ guy faee
AT %1 A€ garg fewr § 0 owmw Wi &
g 74t ¥z § fF w0 wow wma
# fodt 977 O gwn oq | g
% gw fommr & fmfr a0 W
gt fora ufis & wfy fsd @1 7%
g afF ¥ w7 fam g g
A, s quag fF qr wom §, |
gy femr g1 s, fas g
& w1g TwATToE @i & wfafoe
Y wnpfa® @vew ot g1 wwa ¢ 7
T I9% WG A ¥AF UHATE T
@ W afer wygfor g W
wd | wrpfaw wree R foas
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X &, wiepfaw mwdi ¥ e
oF gt g § o

U AFTET F1 ITHEIT &K AT
& T g0 & 7% FE agAn § fw gwrdy
fazor Aifr form fem srmo, & @
BT T I7HT 97 oA FAr T FAdy
dfw wifsr ey &g o, gwrt favia
¥ & dn § =raprfvea Wi, gare
g4 F g § auragifoean mofr 1w
feaag @t mamrm g fr Sy oa &
qaq ¥, fow wwrr o fomr, w9,
TR ¥, WET AT, AT WTSHT AE 9B
a1 fs ag at aars fe g oAnd |
T | & A1 91, ow a0 § W
feg® @mg °r, s N5 few
& Arg g1, @7 5@ fofr w1 ww 7w
WEIE WA § 431 w7 aF #, A1 9%
E AT /GG, FHAT HiT AR
® T qg  (B—fF  T® Al
T fEw o few s ag d | o
feafa ¥ sroan dar;wwr wfem dy
Ffga G mg W A% A w7 A%
[ A ceA i G- LB S 4
|T A0, A ITET AT AL FET AT AT
¥ v it wy e ow gt frafiy
‘& W W =y oA w0 P AT '
WA § 6 qw v o % agajan

BT T

FIIFT KR | il “!‘:
Shrimati Tarkeshwarl Sinh
(Barh): Madam Chalrman, there is

a little advantage as well as a dis-
advantage when one has to speak at
the fag end of the debate. The
advantage is that one can get a lot
of knowledge and ideas from  the
discussion and the disadvantage i
that a person like me has to speak
after a very revered member of the
House, Shri Kripalani, and T am
forced to differ from him.

. We have been talking aboup align-
ment and non-alingment. About
that peculiar concept,—the very

International KARTIKA 25, 1887 (SAKA)

Situation (M) 2172

l'x1.4:uq,ce§of which is in question to-
day, I find the same Members muking

the same mistake of thinking  that
there iy any  alignment or  non-
alignmen; in this waorld, It is wvery

vasy for them 1o seek an alignment,
as if by their choice, desire and free

will, the other countries will align
with them! this is something that
we have 1o take out from our

system.  This over-simplification  of
the foreign policy, this over-simpli-
flecation of  the situation prevaillng
in this world and this over-simpli-
fication  of the attitude that we
are’in need of  friends and the
momen{ we stari  searching  for
friends, we will get friends—this at-
titude i« something very mistaken
and the moment it goes out we would
be the wiser for it. It is & peculiar
psychological complex which shows
over-confidencve: a kind of superiori-
ty complex which is really an in-
feriority complex and it should not
be allowed tn be gencrated in this
counfry,

It is a very surprising thing for us
o imagine today that we should moke
friends and we shall he ahle 1+ make
fricnds the moment we try. We  do
not realise, and we forget. thar cverny
country's interest in foreign polcy is
its own interest first and foromost.
Every country's primary interest is to
seek itg sclf-intercsy not only for the
present but also for the future and
cvery country has to condition it
policies with due regard to this situ-
ation. Not one country in the world
has gonc ahout with its foreign policy
without sccking its scll-interret, not
only for tLe present sifuation hut alse
for the foture environments, necessi-
ties and needs.

We think here that “:tause China
has deceiveq uS. we sh uid immedia-
tely fall into the lop of Amerien or
other countries. as if they are very
anxioux to accept ux in their lap.
This is a very mistaken idea. 1 would
like to quote from what ;s written by
a very leading American jnurr st
Selig S. Harison, who is supposed
to be a very strong spokesman of
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public opinion in America. It really
indicates the view of the American
Government and the American people
It says:

“It should be a cause for glarm
rather than satisfaction"—

mark the words—

“when national leaders in India
throw their arms very enthusias-
tically areund our neck".

This is the situation that members of
epposition are creating in the other
countries of the world, as if we are
extending our armg to them and it is
to our satisfaction that they should
become our friends and shake hands
with us.

This is the reaction of the penple with
whom we seek friendship so blatant-
ly, without any dignity for ourselves.
It is high time the Government made
it clear that friendship will come 10
this country when the true intercsts
of two nations are allied together. Tt
is always a question of allies 1n a
particular situation, There are no
permunent enemies, there are ng per-
manent allles, [ remember the
famous words of Mr. Kennely who
said that in politics there were no
friends, there were only allies, It js
true in individual politics, it is true
in national politics, and it is very
much more true in international poli-

ties.

And we have today friends, We are
not so isolated, I do not accept that.
If China is contained a large number
of countries will be very happy, if
its expansionist ambitions are con-
tained. but that does not mean that we
should assume that the moment we

wani to contain China, the other
countries will come 10 rescue our
operation. This is not a correct atti-
tude. It js also a wrong attitude, that

it we want to retaliate if some coun-
misbehaves towards us, we should
expect other countries to come to our
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help immediately with arms and am-
munition the moment we fight our
battles, as if it is our accepted right
and the international code of conduct
that other countries should come to
our help. This kind of attitude is

causing loss of prestige to our coun-
try.

We should stick to non-align-
ment, but non-alignment js not
a military  celebacy, a concept  or

brahmacharya that we would not
take up arms. Non-alignment is a
policy in a particular perspective, with

reference to a given situation I
remeber that the previous High
Commissioner of Canda in India,

while praising India's policy, was also
critical because we were not follow-
ing in the footsteps of USA or Canada,
we were following an independent
policy, but when he went back to his
own country, he submitled a report
to his Governmenit vindicating the
policy followed by India mt that time.
So, the foreign policy of every country
is primarily conditioned by the situa-
tion and the climate prevailing in the
imternational horizon, with, of course,
a little anticipation of the future.

Ay that time, what was the foreign
policy of this country? After the
second world war, the situation
changed, and wars were no longer
world wars but localised wars. Who
were responsible for that? We were
one of the nations who could hold the
balamce.

16.18 hrs.
[Mr, Derury-SPEARER in the Chairl

1 do not want to feel very proud of
our performance at that time, it is
also not necessary to indulge in self-
appreciation and praise, but India
did cerlainly make a modest contri-
bution at that time, to turn world wars
into local wars.

Take Formosa: It was India which
could persuade the Chinese leaders to
see that there was no war between
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China and Formosa and stop the
-involvement of America verses China
and Russia in a third world war.
Then came Korea. We did not stop
that war, I do not take credit by say-
ing that we stopped that war, but we
certainly contained that war and
converted it into a local war, we
helped to see that such situation come
into existence. I have no inhibition
in saying that our foreign policy suc-
ceeded very greatly then, because it
had a sense of perspective.

But if something happens which
goes against our policy a little bit, we
ereate a furore. But do we realise
that the very hasis of foreign policy
in the whole world has undergone a
change? There was a  time when
some countries of the worid thought
that the biggest danger in the world
was internaiinnal communism. Then
came the time when America and
Britain, the Western Powers, thought
that it was not international com-
munism which was a danger to the

world, but it was Chinese-Russian
expansionism. The  alliance  with
Pakistan came at that time. Bul that

phase has also changed now and now
nationalism prevails. Even in the
communist world, nationalism pre-
vails as the primary ambition of the
country. Happiness and  prosperily
and a way of life which is quite
different to the international com-
munism concept has  developed and
evolved itself and so the forvign policy
of those countries has also undergone
a change. No country in the world
is standing today in the same situation
and following the same policy and
i India also today it should change
acvording to the new situation. new
environment and climate that is pre-
vailing here. That does not deny the
importance and the significance and
the morality and the truthfulness of
the earlicr foreign policy. The same
gentleman who is quite critical so
far as the analysis of this country is
concerned, T wag very happy to learn
from his report when he said that so
far as our foreign policy ir concern-
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cd, the, fu'eign policy was a primary
factor, '‘which did not allow India to
divide. A sense of prestige was
inculcated in this country, the pres-
tige of the nation that they also have
a fool in the world; this policy has
created & country for us and has
created a nation for us and has creat-
ed a unified and dignified spirit of
nationhood for us. We cannot forget
that. It is rather unchivalrous for
the people to the ungrateful for what
Mr. Nehru did. Things that he did
will remamn and remain in this world
whether we live or do not  live.
Members will not live herc: they are
not immortals; I may not live here, 1
am not immortal but those policies
because they cover the basic truth of
humanity will live for ever. Tomorrow
and the day after if the world realises
these are the policies which have to
be sustarned  then Pandit Juwaharlal
Nehru's voice will come [rom the
grave to speak lo the world in that
lungauge, but then these Members will

not he there to =peak and cherigh
those policies, which they  criticise
today.

An hon. Member; Not M:hatma

Gandhi?

Shrimati Tarkeshwari Sinha: Ma-
hutma Gandhi also followed a policy
of non-ol:gnment. From the very
existence, it was non-alignmemt bhut
it was not non-alignment of the
defeatist people; it was not non-
alingment if the demoralised people
but of dignified people who under-
stand responsibility and dignity.

There is another thing. Our foreign
policy does not require a revolutionary
change. It requires evolution. 1 agree
with some of the Memburs who have
said that so far as evolutitn is con-
cerned, it should be n sensitive evolu-
tion and painless and  intelligent
evolution. What we are lacking ls
not dearth of a foreign policy, not an
idea to be propounded in the world,
but a switch-over, an evolutiogary,
process which should have been very
sensitive, which should have been
smooth. We have not heen able to
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hold it up. For that I have to put
the blame not on the policy as Mr.
Prakush Vir Shastri said—I  ugree
wilh him. -the blume has 10 be thrown
on the adminisirative responsibilities,
admmistrative  organisation  which
has remained static  from years to-
gether. This evolution should not
come inlo the foreign policy with
stops and jerks. It should be smooth
evolution. But what is there that we
have, for really moulding a good
foreign policy. In other countries of
the world they have detailed research
and detailed studies not only of the
present situation but of the historical
antecedents and also the future cli-
mute that will come into existence,
In America, Britain, Germany, France
and Soviet Union, a big resecarch
unit is there which goes on consist-
enlly pursuing various researches and
studies in various policies operating
in the world today. They come to
their own intelligent comclusion by
proper studies, that today's policy
may givie way to another policy or
may shape into another policy. Have
we got any research section here? In
America u big department is  there
which goes on studying the Chinese
problem, the Russian problem, the
antecedents of various countries
continuously in a very very objective

and calm  atmosphere. We  have
absolutely no research here. In the
Ministry of External Affairs there

are various directorates; various direc-
torates have been created, directorate
for Africa, directorate for Central
Asia, directorate for Middle-east, for
America, for Africa, and for Latin
American countries. May I have an
idea of the work they have done, so
far as the research is concerned, of
the formula that they have devised
that ten years hence such and such
policy will be the foreign policy fol-
lowed in most parts of the world?
Have they any formula about this?
Have they studied and made any re-
search, showing that today our
foreign polley is this, or that the
world is following this policy, that
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Russia is following this policy or
China is following this policy and so
on? And have they studied that to-
duy and the day after tomorrow,
what will be the policy of China and
of Russia? We have to live today and
tomorrow and if we cannot come to
an agreeable situation, can we start
condemning each other, that every-
thing is wrong about it? This aspect
of the matter requires improvement.

16.25 hrs.
[Mu, DerUTyY-SPEAKER in the Chair]

Then about  publicity, it also
requires much improvement. In spite
of whatever has been said in the
House, is it not an irony of fate that
the very existence of Pakistan is on
account of the two-nation theory? I
am reminded of the speech of Mr.
Jinnah in which he very loudly pro-
nounced this: that two mations con-
fronting each other in every province,
every lown, every village, that is the
only solution. That is the terrible
solution, he agreed. But he said that
this is the only solution. What hap-
pened to that? What happened to
those words of Mr. Jinnah? Have we
ever tried to make these words reach
the world? Have we ever propagat-
ed that Mr. Jinnah. the creator of
Pakistan and almost all the leaders
who have followed Mr. Jinnah, and
who also have created this situation
all along, have been continuously
propagating this kind of two-nation
theory? Here is our countiry which
does not believe in the two-nation
theory. Here is a country which is
secular in its approach and spirit, and
yel, when American journalists write
about us, when British journalists
write about us, they write “Hindu
India.” Where has the Hindu India
come from? Who has created that
Hindu India? I do not understand
It we have not been able to make the
world aware of this aspect, namely,
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that here is a country which has got
the biggest Muslim population in the
world next only to Pakistan herself;
it i= our fault: and it is not their
fault, We can condemn, .nd we can
have the privilege of rondemning
everybody: we can condemn news-
papermen and condemn their writings.
But the very basis which provokes

them tu write these things has not
been cleared  up. 1 do not believe
thay everybody has become partial

or everybody has become bad or per-
verse, or that they have an attitude
of always condemning us. [ do not
believe that. If there is some wrong
attitude crealed against us, the fault
is ours, because, we have not from
the very beginning, attended to it. It
is also true as suome Members have
said that this parliamentary delega-
tion is gomg to meet the situation
today. 1 do not think that they will
be able to meet the situation. It is
much better for our delegations to
go. when gsome of the problems of
those countries arise, and to explain
our view, our consideration, our
understanding and sympathy, rather
than to sponsor our own cuse in this
way. But then. this kind of goodwill
mission. this kind of propaganda and
publicity should have been started
from the very beginning. When the
situation grew worse, when we knew

about the distorted image Pakistan
had created and it was based upon
this two-nation theory, and it was

they who had created this campaign
of hatred, we should have started the
propaganda then; it is not now that
we should have tried to meet the
situation, but it should have been
done already.

Then, it is very funny that in some
people's  minds,—some American
journalists and some British journa-
lists and some other people—we stand

d d as a try which does
not have faith im the principles of the
United Nations. There is not one
person in this country who Thas
denounced the United Nations forum
ever in its existence. There is not

ene responsible public opinion in this
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country ®hich has ever created an
winlighified approach towards the
United Nations. When we have
always comsidered the United Nations
as a very dignied body, and il 1s
the great hope for the future of the
world, And if we reallv succumbed
to committing some nustake about
Kashmir, it was with that great hope
that we cousidered the United Nations
as the last word in human hopes and
human peace. And this has been our
attitude towards the United Nations,
ever since.

But what has been the attitude of
Pakistan towards the United Nations?
The people who are now members of
the United Nations—most of them—
have failed to analyse and realise and
understand that it is Pakistan which
has been condemning the United Na-
tions from the very day it was born.
I am here reminded of one sentence
which was spoken by Mr. Muhammad
Zafrullah Khan, who was then the
Foreign Minister of Pakistan and who
represented Pakistan at the United
Nations. Hp said that “Pakistan is
under np obligation, international or
otherwise, that prevents her from
sending her troops to Kashmir.” The
United Nations from housetups  was
calling for the troops not to enter the
Kashmir terrilory and to withdraw the
troops. But then, Mr. Muhammad
Zafrullah Khan; who was at that time
representing Pakistan at the United
Nations, had the audacity and the
cheekiness to say that “Pakistan is
under ngp obligation. ...” Why Is it tha
those countries—United States of Ame-
rica, Britain and other countries—
have forgotten that Pakistan from
the very beginning had no obli-
gation towards the United Na-
tions and therefore the United Nations
should have no obligation towards
Pakistan?

Then, I comg to another statement
which is much worse and which abus-
ed the United Nations so clumsily and
savagely that no decent, responslble
person could think of. Who has said
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s0? It was Mr. Mir Mumtaz Daulatana,
the Chief Minister of West Punjab,
who said about the United Nations—
mark his words which | am quoting
“If the United Nations proves to be
a band of thieves...."—I dp not know
why we have not been able to propa-
gate these things to the entire world—
“If the United Nations proves to be a
band of thieves, we will have nothing
to do with it."

He said that the United Nations has
become & band of thieves, and yet the
United States of America, Britain and
other countries take pride in support-
ing Pakistan which has branded them
as thieves they being members of the
United Nations. This is our mistake
that we have not had enough publicity
to take these things to the world forum
and make Pakistan appear as she is,
in her trup perspective. That has been
a mistake on our part. I am sure it is
now time to realise that publicity is
not that publicity where we can have
a frontal attack in anything and get
our things done; publicity should be
intelligent, publicity should be conti-
nuing and publicity should be sensi-
tive. Then only we can reach our
goal.

Once again, Sir, I would I'ke to con-
gratulate Sardar Swaran Singh. Real-
ly hig performance has ‘been very
good. T think his performance has
been very good. He has made the
other countries of the world realise
that they cannot get away with any
situation as they like. Let us make it
clear that they cannot get away with
any siteation as they like, at any
time.

Mr. Speaker: The hon. Prime Minis-

ter.

sft @i Teqer wEEm, IE Ry
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Dr. M. 8. Aney: Sir, 1 have moved
a substitute motion. 1 want to know
whether I will be allowed to have my
say on that or not.

Mr. Speaker: Let us hear the Prime
Minister first. Then I will see whe-
ther I can accommodate some more
hon. Members. If the House decides
to sit for some more time, then cer-
tainly I can give them a chance,

Some hon. Members: No, no.

Mr. Speaker: Then it will not be
possible to give them a chance.

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): Mr. Speaker, Sir, I have
listened to many of the speeches made
in the House. I do :.nt propose to
cover all the points, but T shall refer
to some of them only. My colleague,
the Foreign Minister, while replying
to the debate, might be able to cover
the rest of the points.

Sir, in the very beginning, 1 would
like to say tkrat when 1 took over
this office my first attention was
drawn towards our neighbouring
countries and it was my feeling that
we had many problems to face in this
country, tremendous problems, and
they had to be faced and they had to
be tackled. 1 wanted that there
should be peace in India and, as far
as possible, we should build up better
relationships with the neighbouring
States.

The Ceylon Prime Minister came
here in the very beginning, about a
year before, almost when this new
governmen! came into office. There
was a problem hanging for a long
time between Ceylon and India. I do
not say that whatever we agreed to
betwern Ceylon and India, the agree-
ment entered into, was wholly satis-

factory or it satisfied all the people
concerned,
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Shri Ranga;
factory.

It was very unsatis-

Shri Lal Bahadur Shastri: I myse:f
have said it. Yet, our effort was that,
if possible, we should try to tackle it
and resolve it. We had a long dis-
cussion here in Delhi for about u
week or perhaps a little more than
that, and ultimately we entered into
an agreement. That agreement is yet
to be implemented, and I am glad
that the new Prime Minister ot
Ceylon is rather keen to implement
it. He is, if I might say so, taking a
very wholesome view, a liberal view
in regard to this agreement, 1 greatily
welcome it. In any case, the relations
between Indian and Ceylon had im-
proved and we do have friendly re-
lations between the Lwo countries,

There were difficulties in Burma
and our people were coming away
from Burma. That was a situation

which created a good deal of suffer-

ing 1gst our peopl I requested
our Foreign Minister, Shri Swaran
Singh, to visit Burma. He went

there and had talks with the Burmese
Government. Though T do not say
that all the problems have been
solved yet some improvements were
made, Previously our people were
coming from Burma after completely
leaving their assets behind. Some
change took place in that position
and, at least for the time being, the
tension that was prevalent at that
time was considerably reduced. Soon
after that the President of Burma,
Gen. Ne Win visited India. He came
to Delhi and we had useful talks. I
have no doubt that it has definitely
improved our relations, while there
may be some hitches, our relationship
with Burma is exceedingly good at
the present moment.

I went to Kathmandu in Nepal my-
self and 1 had talks there. I would
not like to go into that matter fur-
ther. 1 would merely like to sy
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that thg ationship belween Nepal.
and Indis 1% very good.
Of course, the relationship has al-

ways to be improved upon and we
bave to do as much as we can in that
direction. I may say that we did try
to  tackle thesc three important
neighbouring countries in the begin-
ning and, ou the whole, some good
effects were produced.

I might also add that in the begin-
ning it was my desire tha! we should
have better relations with Pakistan
also, 1 felt that it would be pood for
India if Pakistan ang India lived
peacefully and in  a friendly way.
1t is for this reason that | decided to
vizsit Karachi. While returning from
Cairo I went o Karachi ang I had
talks with Presidcnt Ayub. I must
say that it did create some impres-
sion on me. Because, when we talk-
ed vmongst  ourselves  we felt that
some of the burning problems bet-
ween India and Pakistan should be
resolved and gshould be scttied. For
example, we felt that th, skirmishes
that werv occuring frequently on the
borders should come (o an end. Then
there Wag the question of refugees.
1 said that millions of refugres have
come from  East Pukistan (o India.
He also relerred to some of the Mus-
limz who are being sent out of Indie.
He snid thay Indian Muslims  are
being sent out. 1 guid that we are
prepared top look into that matter.
He suggested that there should be a
meeting for  discussing this matter,
He was wvery particular that the con-
flicty or skirmishes which neeur on
the border should be stopped. So, he
himse!f suggested  that the military
authoritice of the two countries
might meet, discuss and evolve a for-
mula. Similarly, he suggested “that
there should be n meeting  of the
Home Ministers of bath the countrirs
to discuse the question of refugecs
and eviciees as he described it |
said that these proposals are mo-t
welcome to me and that we will be
only too glad to have talks with
them.
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On my return here we sent up
proposals to Pakistan. We said that
a meeting of thy Home Ministers
mught be fixed. A date was actually
fixad. [t was later on postponed by
Pakistan.  Then, another date was
fixed and even that was also post-
poned. Ultimately nothing happened.
When we reminded the Pakistan
Government that the meeting did not
maleralise and what they proposed to
do, of course, then they said, “Condi-
tions are rather at the present mo-
ment difficult” or there were elec-
tions ete, and, therefore, they said,
this meeting could not be held. This
happened in the case of Pakistan.

As ] said, our desirg was lo live
peacefully amongst ourselves.  Bet-
ween ourselves we wanted thay we
should develop better relationship.
Of course, it wag far from my ima-
gination that Pakistan was prepering
entirely for something else. On the
one hand, President Ayub talked wof
these things and talked of having
mutual lalks and discussions; on the
other, it seems  that Pakistan was
making preparations for forcing ovur
hands to concede certain matters te
them, to surrender on cerlain points—
whether it was in regard to the Rann
of Kutch or it was in regarg to
Jammu and Kashmir.

After a while—] need not go into
thal again; but, as the House is
aware—Pakistan made an aggression
on the Rann of Kutch and iy was &
sudden attack; it was an attack made
with full strength. Even then we
felt that in case this matter could be
setiled peacefully we should try to
do so. W¢ had said that in case
Pakistan would vacate the Rann of
Kutch. we would he prepared o mee!
and discuss. But Pakistan tnok some
time. Ultimately, we came 1o gn
agreement. However, even with this
agreement Pakistan, it is clear, was
not satisfied. They felt that this was
& means to achieve something. Even
this agreement on the Rann of Kutch
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provoked them to further aggression.
They thought that the¥ Folld fompe.
us or force ug to agree either to the
separation of Jammu and Kashmir or
to the merger of Jammu and Kashmir
with Pakistan or whatever they may
have had ip their mind. However,
they felt that through force they
could compel us io agree to their de-
mands and, therefore, even of course
before the ink was dry, as it is said,
on the Rann of Kutch agreement,
Pakistan made a further attack on
Kashmir and this time first it was
through infiltrators. As the House
is aware, thousands of infiltrators
came into Jammu and Kashmir terri-
tory with deadly arms and weapons.
There is—] would not deny—fairly
dangeroug potential; there are enough
of mischievous people in Jammu and
Kashmir and it was expected, perhaps
by Pakistan, that they would be help-
ful to these infiltrators who had come
into the territory in large numbers.
Of course. these inflitrators tried their
level best to create some kind of dis-
order and chaos in Jammu gnd Kagh-
mir. Il has been the practice and
habit of Pakistan to create such gitua-
tions. specially when 5 meeting of
the Uinted Nations or of the Security
Council is held. They had been do-
ing it for the last two years. This
year also this was one of their plans
to show to the world that Jammu
and Kashmir is in chaos, there is
complete confusion and disorder, and
that India Wad practically no control
over Jammu and Kashmir. Of
course, they did not succeed in it

Again, they made an aggression on
the Chhamb area. Of course, this
was a regular attack. Formerly,

rh s it was a disguised attack, the
attack on Chhamb was a regular at-
tack with the full strength of their
armour and weapons—they had come
there—and there was, of course,
a regular fight When Pakistan
sent infiltrators, we raised our
voice of protest We did say
that a large number of infiltrators
were coming into Jammu and Kash-
mir and that it was an attack from
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Pakistan. When they made an attack
on Chhamb, we again made it clear
that they had not only crossed the
cease-fire line but they hag aisu
crossed  the  internativnal  border.
Even then, nu country in the worid,
practically no  one,  said anything
about it. They all kept quiet. But
as so0n as we moved towards Lahore,
there were gtatements made and there
were Writings in the newspapers and
the press that India had made an
aggression on Pakistan. [ would not
like 1p say much on this 1 would
‘only say that this was the most un-
fortunate and the most unfair and
unjust attitude taken by some of the
countrigy with which we are frieadly.

However, this matter was ultima-
tely referred to the Security Coun-
cil und the Security Council consi-
dered th:s. We said that it was neces-
sury that the aggressor should Dbe
identified frst. Although it was
said as I have said just now, that
Indiy had apgressed or made  an
agzrussion on Pakistan, 1 think, now
perhaps the whole world fully re-
alises or knows the faet as to  who
the real aggressor was. We gaid in
the veey beginnopg  thatl the Security
Counetl should first identify the ag-
gressor. | oam exceedingly sorty to
say that the Seeurity Counci]l did not
do so. If the Security Counci] had
done it. some of the problem would
have been solved automaticully They
had done it earlier in the case of
some countries. They had doen so in
the case of Korea. In two or three
cases definitely the Security Council
had identified the aggressor. We
said s0 because we felt that in case
you do not identity the aggressor,
you give encouragement to the ag-
gressor to make further attacks and
commit further aggression.

Shri Harl Vishau Kamath: This is
the second aggression.

Shri Lal Babadur Shastri: There-
fore, it was important that the Secu-
rity Council should have considered
over this mmtter carefully and ser-
jously. But it seems that the Secu-
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Tily cbu is nol willing to do so.
HoweyerY the result is obvious. The
resull now is that Pakistan is com-
mitting violations of cease-fire almost
evervday, There  are  serious  ineci-
dents there are munor incidents and
more than # thousand incidents have
taken place so far. This is so, as I
said, because of the aititude adopted
b the Security Council. Pakistan, if 1
might say so, feels encouraged to in-
dulge in these things.

I du not know whal their inten-
tions are. Buit on the one bhand It
seems thal they wanl to show to
their people that Pakistan is  still
fighting. To create a wrong impres-
sion they have set their people in a
particular way. In fact, they have
fed them with the news or reporis
that they have driven away India,
Indipz has been defeated and some-
thing of that kind. But ] need not go
into that at all. T think at least the
intelligentsig of Pakistan know well
as o what is the position and what
happened during this conflict between
India and Pakistan. A large tract of
Pakistan i« under the occupation of
our Armv. This question of cease-fire
violations might continue still it has
been suggested thalt we shou!d consi-
der the proposal of withdrawals. 1
had written to the Secretary-Gene-
ral that it would be advisable that
the guestion of cease-fire iz settled
first, or if the ceasc-firc  stabilises,
then perhaps it might be beller to
proceed further to consider the next
step of withdrawals, But anyhow
the Security Council has decided and
they have laid the utmost siress on
cease-fire and withdrawals to be
considered more or less simultan-
eously. We are prepared to consider
it; we are prepared to discuss t, but
T would like to make two things
clear: one is that, in so far as cease-
fire violations are concerned, {f Pa-
kistan inflitrates into our territory
now, we cannot afford to tolerate it,
we will never tolerate it and we will
hit them back. (Interruptions.)

Secondly, it is true that, in Rajas-
than areas, they are there; we have
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taken some action; we have made
thkem vacate some posts and it will
be.. .. (Interruptions) .

wl TREWE otaw (aroEET)

weeqiT § fradt qfw o e
wo g 7

Shri Lal Bahadur Shastri:
listen to me. After all,
discussion is going on, Yyou must
allow the speaker to have his say
and Parliament is meant for that. 1t
should not be that only if 1 entirely
agree with you, you will listen to
me or hear me; that is not the cor-
rect convention. The hon. members
might say many things with which
1 may not agree. but I would listen
to them most carefullv. After all,
this House must be used for that
purpose, for having a free exchange
of views and for having free discus-
sions.

Please
when a

Secondly, about the withdrawal, as
I said, 1 have maede our position
categorically clear. In fact, in the
very first letter to the  Seccretary-
General, when he was here. 1 had
sald:

“Lat me make it perfectly clear,
Mr. Secretary-General, that when
consequent upon cease-fire  be-
coming effective, further  details,
are considered, we shall not agree
to any disposition which will leave
the door open for further infiltra-
tions or prevent us from dealing

with the infiltrations that have
token place. 1 would also like to
state categorically that no  pres-

sures or attacks will deflect us
from our firm resolve to maintain
the sovereignty and territorial in-
tegritv of our country, of which
the State of Jammu & Kashmir is
an integral part”

This was whnt I had said in the very
beginning, and 1 had made it clear
to the Secretary-General. 1 had laid
this letter on the Table of the House
and 1 had made a statement also then,
and, therefore, I can only assure
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the House that we catinot deviate
from this position and we will never
do so.

There has been some talk about
my meeting with President Ayub.
As the House is aware, this sugges-
tion was made in the very beginning
by the Soviet Government. I do not
know what the attitude of Pakistan
would be. In any case, we had
agreed that we would be prepared
to accept the pood offices of Mr.
Kosygin in this matter. But there
is one thing that I would like to
make clear. 1f thiz talk is going to
be held with a view to discuss only
Kashmir and settle Kashmir, this talk
will never bear any fruit; nor will it
bear any fruit if it is just about the
present position of Jammu gnd Kash-
mir. As I have said. I am not pgoing to
deviate from that position at all. But
one thing is clear. If it is suggested—
of course, there should be an uppro-
priate time for it, but still even if
it is suggested—that we should have
some talks on the total relationship
between India and Pakistan, that
India and Pakistan should live ws
gond neighbours and there are manyv
points on which we could discuss
between ourselves, then. of course,
as 1 have said, although I do mnot
think that this is the right or the ap-
propriate time. yet T will not like to
say ‘No' to it Of course, wr cannot
ipnore the history and the geography
of Pakistan as it is placed and as it
has devecloped. We have to live as
neighbours. If we can live peace-
fully, so much the better for us, and
for both the countries. If they want
to discuss the border skirmishes, if
they want to disruss mbout the better
utilisation of river waters, if they
want to discuss about the refugees,
if they want to dizcuss other matters,
well, certainly, we would be prepared
to discuss those with them, But. as far
as 1 am aware, President Ayub or ut
least his Foreign Minister has only
one thing in mind and he thinks
thit the real solution of amity and
of better relationship between Indin
and Pakistan is for India to discwss



2291

Kashmir, in fact, not discuss but
perhaps part with it and hand it over
to Pakistan, a proposition which is
wholly impossible and absolutely un-
acceptable to us.

I have nothing much to say about
China, but I must say that what had
happened the other day was not a
gobd omen. It is difficult to say what
China and Pakistan are preparing
for. But if there is a joint attack on
us later on, sgoner or later, of course,
we would be faced with a  serious
situation. It would be wrong to
think that we can just throw them
out, It is always difficult to fight on
two fronts. So we have to realise
the difficulties and the gravity of the
situation. As I said, it would mean
a lot for us; it would be a heavy
burden, a heavy cost both in life and
in  arms. ammunitions, in every
thing.

17 bas.

Therefore, we will have to face a
ifficult situation. But I know that
)p‘ country will have to steel itself
to fight that might with all its
strength, with all the strength that
it commands. In fact, the real
sirength is our own strength, the
strength of thé country: and we get
the help of other countries nlso when
we are really strong

Therefore, il is most important
that we build up our strength, our
defene:  strength,  our  economic
strength,  our  cdustrial  strength.
All thot is essential if we have to
face the challenge of these two coun-
Wwies if they come up with a joint
purpos: and a joint elfort.

On the question of non-alignment,
I would not like to say much. But
1 am glad that Shr: Masani has at
jeast somewhat subseribed to it for
the first time bocause 1 have never
beard him before saying that we
should have the best of relationship
with the UBSR. This time at least
e said that India should build up
good relatipnship with the Soviet
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Repub]i:‘ So to that extent, I think
the grinciple of non-alignment does
nol require my putting forward any
other argument. Shri Masam s
there and no better margument is re-
quired than that he agrees with this
proposition. I think it is essential
and good that we have the best of
relationship with the Soviet Repub-
lic. I need not add that it would be
impossible for us to forget the way
they have helped us during a difficult
period.  We have pood relationship
and we will build it up, and [ have
no doubt that our bonds nf friendship,
will further get stronger day by day.

1 might also suy that we know
that the United States does not see
eye to eye with us op the Indo-Pa-
kistan issue. We have our differences
with them. but it would not be ad-
visable for us not to have good re-
lationship with the United States
alsv. We have many things in com-
mon with the United States. We
have also our differences with them.
It is these two powers, the USA apd
the USSR, which to 8 very large ex-
tept can maintain peace in this
world. It will be good if these two
countries, holding entirely different
ideclogies and having different pat-
terns of government altogether, live
in pesce so that the world lives in
prace. After all, it is prace that the

orld is ultimately thirsting for.

very man in the world at least
degires it barring gavernments' at-
titudes—goyernments'  gititudes  are
different. But the people @s  such
are tired of wars and they know the
sufferings they have tn  undergo.
Thergfore, it iz gaod—1 do not say
that Indig can play & very important
role in that, but if we can do a bit,
we will be most happv-—it is good that
these two countries live in peacefull
co-existence—there ' is  co-existence
hetween them—so that all the deve-
loping countries could get help and
assistance from them, and the world
lives in happiness and peace.

I would only like to say one thing
maore, that it is true that we have
friends as such who will come out
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[Shri Lal Bahadur Shastri]

and openly support us. It is true
that there are not many, Some Mem-
ber had said that even Pakistap had
not many friends, but I do not want
to vompete with them in this matter.
The point is that whenever there is
a conflict, most of the countries do
not want to take sides, do not want to
express themselveg openly and frankly.
These davs, whenever there is a con-
flict, every one tries to bring about
peace, lo bring about a settlement, and
all the statements are made more or
less in the same direction. We have
also done it, and we also do it. When-
ever there is a conflict, India has al-
ways tried that should be setlled
peaccfully. Therefore, there i= noth-
ing new. We should not fec] that there
is something absolutely new happen-
ing in which we do not get direct
support from different countries,

There are certain countries in the
Middle East, among the Arab coun-
tries also, which were wholly opposed
to us, ang yet it must be admitted,
at lenst it gives me some satisfaction
to say, that the Arab summit, when
it met, did not take sides at all, and
they appealed for peace.

Shri Hari Vishno Kamath: Except
Jordan_

Shri Lal Bahadur Shastri; The Arab
summit unanimously passed a resolu-
tion, and Jordan, of course, said
something in the
which was wholly
Therefore, 1 sald it gives us some
satisfaction at least that the Arab
summit did not take sides, and they
expressed the view that the matter
should be settled peacefully.

Of course, our attitude against
colonialism has been there from the
very beginning, from Gandhiji's time.
In fact, he was the man who took the
leadership and fought the first battle
against colonialism, and when he
fought it, of course, India became free,
and after that most of the Aslan coun-
tries also gol their freedom. And
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something unique has happened in the
history of the world that in the last
few years almost the whole of the
African continent is free and has be-
come independent. It is unfortunate
that there are still some countries
left which are under colonial rule—
whether it is Angola or Mozambique,
and now has come Rhodesia,

Shri Narl Vishnu Kamath: Tibet
also. I am glad to see him smile. He
smilingly agrees,

Shri Lal Bahadur Shasiri: I must
say that I am extremely sorry ahout
what iz happening in Tiket,

As 1 snid, Southern Rhodesia has
declared  independence unilaterally
which is something monstrous. We
have always said that we believe in
the rule of the majority, we believe
in the one-man one-vote principle,
and therefore we do not recognise
Riuodesm's action at all. We  would
very much like to give our full sup-
port to the African majority living in
Rhodesin. They chould get the earliest
opportunity to rule over their  own
country.

I am sorry I have taken more of
vour time. 1 would only like to say
a word about my vigit to the United
States of America. Shrimati Reanu
Chakravartty and Shri Mukerjee had
said something. He compared me to
some kind of shy maiden or what-
ever it was.

Shri Hari Vishnou KEKamath:
maiden.

Shri Lal Bahadur Shastri: That he
is outside always. If you meet Shri
Mukerjee in the lobby, you will find
him behaving just like a coy maiden!
Here of course in the House, it is
entirely different. Well. 1 had never
saig that I shall not visit the United
States of America. Even at that time.
even in the beginning when this was
cancelled, even then T had said, and
the Foreign Minister had replied that
it will depend on the convenience of
the Prime Minister—he had zald—"%

Cor
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visit America.' Theferoe, I would
like to make it clear that there is no
such refusal as such on my part. And
I might also add and say to Mrs. Renu
Chakravartty that it is not necessary
to wrangle for any invitation. Mr,
Patil did not go there for that pur-
pose at all. The invitation i3 very
much there, and if necessary, of
course, it cap come again. But that
is not s matter for which a particular
person has to be sent to wrangle
about it. But the timing of it, when
I should go, it is entirely for me to
decide, of course, subject to the con-
venlence of the President also. But
it is entirely for me to decide when
1 should go and when I should not.

There is one thing I woulg like to
make clear. There are some doubts
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perhaps in the minds of Mrs, Renu
Chakravartty and someone else about
that. I cannot be pressurised into ac-
cepting anything which would go
against the stand we have taken in
this House and outsid:.

Mr. Speaker: [ would like to know
from the House whether we can sht
for half an hour more.

Several hon. Members: No.

Mr. Speaker: Then the  House

stands adjourned,

17.12 hrs.

The Lok Sabha then adpmrned  nll

Eleven of the Clock von  Wednesday,

November, 17 1965/Kartika 26 1887
(Saka).
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